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LOK SABHA DEBATES

LOK SABHA

Monday, May 31, 1971 Jyaistha 10,
1893 (SAKA)

— s o

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER in the Chairl

ORAL ANSWERS TO QUESTIONS

Symposium Re ¢ ativitles of big powers
in Indian Ocean

%152, SHRI H.M. PATEL: Will the
MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

(a) whether recently there was a sym-
posium in Washington regarding the
activities of big powers in the India Ocean ;

{(b) whether it was observed by several
spoakers that India had extended naval
fucilities to the Soviet Union at Visakha-
patnem ; and ,

(c) if so0, the: m.chon ‘of Government in
this ruwd ? ) :

; THE DEPUT\’ MINISTER IN THE
MINISTRY - OF "EXTERNAL _AFFAIRS

' (VIDESH 'MANTRALAYA MEN  UP.

MANTRD).. {SHRI
: _SINGH) {&) Nes, Slr

‘SUEE&BRA PAL

,m_nnmwa{umm rofmms.l'
mammm thesoriet Umﬁu azi'_
iskbipats

(¢) There is no basis for such observa~
tions. As has already been srated in
this House, Government extends the same
facilities to naval vessels of all friendly
countries including those of the Soviet
Union at Indian ports including Visakha-
patnam.

SHRI H. M, PATEL: Mr. Speaker, Sir,
this wuas a very responsible seminar where
experis were piesent, and when they made
reference to these facilities having been
afforded, it must have been made with some
sense of responsibility, Could the Govern-
ment say what was the evidence (hey
adduced ? They must have referred to some
evidence on the basis of which they made
these references in the seminar.

THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTR]) (SHRI
SWARAN SINGH) : This was a seminar
and we are not aware of any reference or
evidence which formed the basis of these
obscrvations, but we know ourselves that
we have not given any facilities. That 1
think, should be accepted against any refe-
renco with might or might not have been
made by forcigners.

SHR! H. M. PATEL : May we request
the hon, Minster to re-state—he has #lready
stated-—the policy of this Government re-
garding the activilics of the powers i the
Indian Ocean ?

SHRI SWARAN SINGH : We have

taken the view that the big powers should - -

leave the Indian Ocean free of tenslon, free
of big power rivalries, and free from deploy- -
ment of nuclear weapons.” This has been

the -consensus of opinion amongattbrvtlt o

majority of littoral powm slirround!nx ﬂu _
hdian Oeem , L

“SHRI SH’YAMNANDAN MISHRPU N

Has the Government any information as fo.. .
" which power. - has mt ﬂ:e hrm: ‘naval ﬂeu'

. e i Qo




3 Oral Aumm

. MR SPEAKER : That. is adﬂfeml
quﬂion

.SHRI-SWAMN SINGH : It is difficult

- to answer that question because the preésence

of a flest is- mmeth:n: which centinues
.changing.

MR. SPEAKER : It is not relevant to
this. :

SHRI P, VENKATASUBBAIAH :

May I know whether Government has taken

note of the subversive activities that are being
undertaken by China in collusion with Pakis-
tan and that it will have any adverse effect
on our position in Indian Ocean ?

SHRI SWARAN SINGH : According to
our information at present, there is not
much of Chinese presence in the Indian
Ocean,

SHRI B. 5, MURTHY: What is the con-
sensus of the opinion at the seminar and
~how does it reflect about India ?

SHRI SWARAN SINGH : 1 am not
aware of consensus because seminars are
seminars, and they seldom try to arrive at
a consensus, These are academic dis-
cussions,

‘'SHRI K.S. CHAVDA : May I know
whether the attention of the Government
_has been drawn to the news iter appearing
in today's Hindustan Times on the last
‘page regarding the presence of Soviet ships
in the Indian Occean and, if so what is the
reaction of the Government thereto.

SHRI SWARAN SINGH : Soviet naval
ships do patrol the Indian Ocean and so do
the naval ships of other countries, Tn accor-
dance with the so wall-recognised principle
of the freedom of the high seas : there is
very little that ean be done about it,

SHRI P. K. DEO : 1. would like to ask

& supplementary regarding my mtemem
which has been quoted by Mr. Chavda, It is
"a.very important question which affects the

- . security of the country, Since the decision
- “of the. British navy to withdraw from east
el Suez, theu ‘has EBeen' g competition bet.
m the miompom to mlupﬂu

MAY i, 19'."1

vacuuminthelndian Ocean, Bnmphou- f
graphs have been brought to me apnd1
would like to know if thése photographs .-
which have been supposed to  have been:
taken by the South African Defence Minis-
try probably by the satellites giving the' =
bearings—Iatitude and longitude.......

MR, SPEAKER : How can you rope in
all these things in this question 7 Kindly .
givs notice of a separate question.

SHRI P, K. DEO : The Russian flags
are flying all over in the Indian Ocean, but
so far as the bearing are concerned, they
particularly point particular region, i.e. Soco-
tra which is a South Yemini port. Will the
Defence ministry verify the authenticity of
these pictures ? With your permission, I
would like to lay them on the Table,

MR. SPEAKER : 1 am not allowing it,
Next question. Mr. Banerjee.

SHRI S. M. BANERJEE : Send the pic-
tures to me,

SHRI P. K. DEO : I do not have ' any
extra-territorial loyalty like him.

SHRI S. M. BANERJEE : He should
withdraw it. I have no extra-territorial
loyalty. I am more. loyal to my country
than the ex-pringces,

They will write to the Britilhou no( to.
the Indian Government,

MR. SPEAKER : That remark wasnot -
in good taste, if is the same as what the
hon, member says. You may have some
vory good pictures. You can pass them on' -
10 the Minister. You can show it to everys
body, even to me, Now, noxtqmuon i

Reduction in work-load in omnm.
Factorles 7

%153, SHRI s.u mnmns wnt; :
the MINISTER OF DEFENCE um:m-_
MANTRI) be plelm'l to state s, o

mnheme; some :of - the wmfn
O rdnanee Clothing. Factory, ﬁmhm
oulm;e Eqmmen: Fagtory, - Kaopur;




X Emy Avadi are still on idla-tlme ;

(b) if so, the msons therefor :

(c) the steps 'taken lo step up produc‘
ﬁou In these factorics ;

-('a) ‘whether givin; jobs to private sec-
tor at the cost of these Ordnance Factories
has beon totally stopped ; and

(e) if not, the reasons for the same ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (RAKSHA MANTRALAYA)
(RAKSHA UTPADAN MEN RAJYA
MANTRI) (SHRI VIDYA CHARAN
SHUKLA); (a) to (¢). A statement is laid on
the Table of the Sabha.

Statement

..{a) There are at present. no workmen of
idle time in Ordnance Parachute Factory,
_ Kanpur and Ordnance Clothing Factory,
Avadi. However, workmen totalling about
1040 men, continte to be placed on idle
time in Clothing Factory, Shahjahanpur and
Ordnance Equipment Factory, Kanpur.

(b) The above incidence of idle time
has been mainly due to shortage of work-
load on account of decline in the demands
of the services and partly on - account of
temporary shortage of material.

tc) ‘I'ha following steps have been taken
io provide adequate workload to the Cloth-
_ iu Factorics, :

Pmductlm has been diversified by

nndemkm; ‘manufacture of items like tents,
Efforts have

_._durries; etc., for the Services.
_beon 'made with some success to obtain
orders from other Central Government
Departments and Public Sector undertakings
- for . gafments/stitched . items and (urcher
efforts _are - continving . in_ this direction,

‘Effiorts are .aiso being made to undertake -

_maniifacture of readymade garments for sale
‘i the country and for .export, - As . regards
© o /the temporagy shortage of materials, suitable

5 hnli: ukn to mxd un lliwiv

eru. 10; 1qna (sm

Om! An.!‘u'ers 6

(d) No ltcm of Ordnm.-e Factnues
production has been off-loaded to trads, On-
the other hand, certain orders in respect of
some items like tents and durries which
were being  traditionally procured from
private  scctor have ‘been - placed: on
Ordnance Factorics with a view to gainfully
utilise the existing capecity in the Fac-
tories, I

{(¢) ‘Does not arise,

SHRI 8, M, BANERJEE: The stalemt
says :

“There are at present no workmen

on idle time in Ordnance Parachuts
Factory, Kanpur and Ordnance
Clothing Factory, Avadi. However,

workmen totalling about 1040 men,
continue 10 be placed on idle time in
Clothing Factory, Shahjahanpur and
Ordnance Equipment Factory,
Kanpur,"

May I know whether it is true that the
work which is given to the contractors by
the Railways and P, and T, is not givento -
ordnance factories, though thers is idle
capacity in them ? What steps have the
Defence Ministry taken to persuide the
Railways and P and T to place orders om
ordnance factories ?

SHRI VIDYA CHARAN SHUKLA :
We have pursuaded the P and T and the
Railways to place orders, but as the hon, -

member knows, the railways have their own -

cutting shops and their own co-operative
unions which are composed of the family .
members of the railway employees  for

stitching uniforms. But even in- spite of
that, railways have placed some orders with
our clothing factory. The Director-General - .
of Posts and Telegraphs has also placed .

ordnance ~ factories for about 12 -lakhs’
mail bags, We have also approached the .
various dapmmcml ‘and Ministries of the
Government of India who hawelﬂthin' :
requirements and although we have “not-

succeeded to the extent we expected, we.are '.

sctting good response from mw_ mant
departments and we are m bopiig 'b 1o,
overcorao-this dﬂlwhy‘_ : R R S

| SHRIS. M, BANERJEE | May 1 Kiow.

wh:ﬂurkha!ut ‘that .- at- Dresent iMnn:

. fer. lenu wd mﬂmMmmrﬂm




-7 Oral Answers
sector mma it s 'nﬁe_ﬂuoﬁea in the

“*On the other hand, certain orders in
ect of some items like tents and
.durries which were being traditionally
procured from private sector have
been Placed on Ordance Factories
with a view to gainfully utilise the
existing capncity in the Factories,”

May I know whether it is fact that not
even 50 per cont of the orders are placed on
tne ordnance factories but an other small
manvfacturers who can put the government
into trouble in times of need 7 Since we
are facing confrontation with China and
Pakistan, may I know whether the full
capacitly of the ordnance factories is being
utilized so that there is no idle time and
no employee is likely to be retrenched in the
near future ?

SHRI VIDYA CHARAN SHUKLA : It
is nol our policy to reirench any worker.
So, hon. members need not have any worry
on that score.  As far as {enis and durries
being traditionally procurcd from the private
seclor is concerned, as I have already said,
we have made a beginning with our
ordnance factories. We have now asked
the ordnance factaries to take up production
and production of these items has commen-
ced in the ordnance factories. Because the
production of this item was not so far done
in the ordnance factorics, they had some
initizl difficulties. They are gelting over
those difficulties. As | said earlier, we are
having a very good measure of diversification
of production in the clothing factories so
that there is no idle time and the employee
are fully absorbed in the work.

" Arms to Pakistan from China
_ %154, SHRI SAMAR GUHA : Wil
the MINISTER OF DEFENCE (RAKSHA
MANTRI) be pleased to state :
() whether sinoe the out break- of the
. freedom struggle in East . Bengal; China
supplied addniou! arms to-hkim.;

(b) whether aoy other country’ aho gave

f:}.'mm © Pakistan durha the same period;

ww 3i m:

Z_IN‘Ih mfepnumdm

" () whether c&im ‘assured Pn!imn ay
direct help to ‘her in case of any' -rmsd o
coflict with India 7 :

STATE
IN THE

THE . MINISTER:- OF
(DEFENCE PRODUCTION) _
MINISTRY OF DEFENCE (RAKSHA
MANTRALAYA (RAKSHA UTPADAN)
MEN RAJYA MANTRI) (SHRI VIDYA-
CHARAN SHUKLA): (a) Yes Sir. ..

(b) Government are not aware of
any other country having supplied additional
arms during the same period.

- {c) A message was sent on 12-4.71 by
Premier Chou En lai to President Yahya
Khan stating that China would “always
fully support’” Pakistan, should India
commit aggression against her.

SHRI SAMAR GUHA : In view of
the developing ping-pong development
between USA and China and the keenness
of USA 1o give a seat 1o China in the UNO
may I know whether the Government have
drawn the attention of USA to the arms
supply made by China to Pakistan which
bhave adverse consequences upon the freedom
struggle in Bangla Desh 7 May I also know
whether 1the recent note of the Government
of India to the different world powers was
also sent to China ?

SHRI VIDYA CHARAN SHUKLA :
US authorities know the situation fully and
when they discussed the matter with us all
the aspecis of the question were discussed.
So, it is not correct to presume that they
do not know what role China is playing
in the present crisis in Bangla Desh. As
far as the Government of India is concerned,
it has dome its best 1o see that all world
powers, particularly major powers, are kept
fully informed of the current muﬂm in
Banala Desh.

SHR1 SAMAR GUHA : Mayl know
whether the same note has been sent to
China also 7 1 wlnt a uteamiul answ o

MR. SPEAKER : He is mixing up both
'Mmllmu, Defm and themu sﬂ'lim P

“SHRI ATAL BEHJ’ERI YMP




“THE MINISTER OF EXTERNAL
AFFAIRS ~ (VIDESH MANTRD (SHRI
SWARAN SINGH) : We have not issued
‘any circular of note. I do not know which
is the note about which the hon, Member
is asking,

SHRI SAMAR GUHA : The Govemn-
ment have sent notes in regard to the
developing situation in Bangla Desh to all
world powers. [ want to know categorically
whether that has been sent to China also,
may be in the form of a circular or a note.

MR. SPEAKER: Your question is abnu.t
the statement by the Chinese Premier,

SHRI SAMAR GUHA :
categorical question.

It is a very

MR. SPEAKER : It is very categorical
but it is very ambiguous at the same time,

SHRI VIDYA CHARAN SHUKLA :
The question is quite categorical but it docs
note really reiate to the question that the
hon, Member has tabled. If he could ask
a specific question, a specific reply could
be given to him probably by the Minister of
External affairs.

SHRI SAMAR GUHA : Sir, thereis
one very interesting question that I want to
ask on a point of order. This question
relates to the defence Ministry. How is the
Minister of state for Finance answering it ?

SOME HON, MEMBERS : He is in
defence now,

SHRI SAMAR GUHA : I am extremely
sorry. 1 apologise to you,

My next question is whether it is a fact
that Pakistan is raising two divisions of its
armed-forces with the help of Chinese arms;
if so, ‘whethet such strengthening of the
defence fordes in Pakistan will ‘upset the
dd.'enu "!'rlllnoe ‘between Iidia and Pakistan,

*MR ‘SPEAKER : You are getting out
mmmi:fmmmumh q'uettloa. :

SHRI SAMAR G‘Uﬂ.& Tl'llt

JYAISTHA 10, 1893 (SAKA)

m tlw-
- ‘India. and Chifis wre -safriendly, -

Oral Answers 10

MR. SPEAKER ; You are asking
questions about army division.

SHRI SAMAR GUHA : That is directly
related to this. China is supplying arms to
Pakistan and what they are doing with
them we are entitled to know, -

MR. SPEAKER : He may answer only
about the arms supply.

SHRI VIDYA CHARAN SHUKLA:
It is well known that China has been sympa-
thetic to Pakistan in this matter. They
have also announced that whatever aid is
necessary for Pakistan to overcome the
present  difficulties or the supposed or
alleged threat from India, they will be
willing to give that to Pakistan. This
information we have got and this is what
has been printed in the newspapers also.

SHR! SAMAR GUHA : He did not
answer my question. [ have categorically
asked whether it is a fact that two divisions
of additional forces are being raised in Pakis-
tan with the help of Chinese arms; if that
is so, whether it will upset the defence
balance between India and Pakistan,

MR. SPEAKER : I have declared this -
quesion as not relevant, He is not bound’
<0 answer that,

SHRI SAMAR GUHA : What more
relevant question could be there I cannot
understand.  You should help me. this is
a very relevant question,

MR. SPEAKER : I am not going to
hear you, ShriSwaminathan, -

SHRI R.V. SWAMINATHAN :-
Arising out of the reply given by the hon,
‘Minister [ would like to ask him whether .

since the assurance of Chou En-lai to Yahya ' g
Khan ,came after the muvch publicised Mao's =

amilo, as if the smile had softened the #ti- -
tuds of China, may I know the prescnt

prosition whel'hﬂ it . is m’oer or teme. _

_SHRI VIDYA camw mu 5
1t is wejl. know that ~the relatioas”

s




| -n Oral ,bmm

W s ﬁqrﬂ m&ﬂ reqs
_ wﬁwhm'ﬁ‘%wﬁ«a—mﬁr@
‘wgaw R f ot wafe & o afe-
e ) g R § 2 % e g
f..%1 g &% 0% O & afafom
fadw, alfemr . Afga = ¥ aifie-
T At Y ghaarc PrRREY g &1 AT
¥ fog far ¥, ¥ gfam< swer 8w
o qT W gIAR ¥ fag w § AQ
wRE? A E g F @A
@it Bt Wi fafway swarfor ax o
&, fedw e fowr § 7 afx fear @ @
JrwrEar g faar § 7 sar ag a9 g
fs fafew g w0t o @ta & ofssm
® AFAAT AT KW F AR gAY N
gwu fear g ?
.. MR. 'SPHAKER + 'This question is

different from what yon are asking. This
is about the supply of arms......

ot srze fagrt meAd : & qeard
e e & iR Afrsg@E..

MR, SPEAKER : The part (b) is:
. *(b) Whether any other country also
gave arms to Pakistan during. the same

peri_od; " .

You ate referting to the statement that
came only today in the papers.

.~ THE MINISTER OF DEFENCE
(RAKSHA MANTRI) (SHRI JAGJIWAN

. .. RAM) : The question is ‘whether. ihe arms

have been supplied to Pakistan afier the
troublo, in East Bengal aross. . What the
-hon, Member wants.

| before the Bangla Desh trouble tarted...

A . SHRI BAM&R GUHA You havo not
-,mthmmh the ‘question, . It says -“since

-"anenpl mmuummr

ndAY 3 .ml

: to konow is about -
- -the use of arms supplied by various counties

0m1 m&s * u,*

| SHRI JAGHWAN am Let thl m. s
Mombor have some patience. tm nswer-
ring the question put by shrl’ Vs_myu "aboiit '_ :
the arms supplied before the outbresk of the™ .
trouble in Bangla Desh. His questlon wai
whether these arms are being used for’
crushing freedom movement in Bangla Desh. - -
Qur answer to the question’ has beea thai we
have no tnfthon ‘whether any other Ilatiohl_
have supplied arms to Pakistan after the
outbreak of trouble in I!ansln Desh 1 have
nothing more to add, '

SHRI JYOTIRMOY BOSU : Arising
out of what the hon., Minister said just
now, will the hon. Minister tell us if he
has information that--I quote :

“Testifying before a joint committee
of the U. 8. Congress, Mr. Chester
Bowles, former U. S, Ambassador in
India, referred to Pakistan's efforts
in recent years to secure additional
tanks and disclosed that it was the
U. S. Government which had asked
one by one ““the West Germans, the
Belgians, the Italians and finally the
Turks to sell one 100 ‘American tanks
to Pakistan for a nominal price.”

There is another thing also--1 quote :

“A member of the United states
Senate Foreign Relation Committee
charged yesterday that US supplied
weapons have implemented and made
possible the carnage in East Bengal
and called for drastic limits ontha
export of U, S, arms,”

I would like to know if he has information
and, if so, what action le has take 'i._n.
this A B - T dhnl et

SHRI VIDYA CHARAN SHUK‘LA e
The hon, Minister has already answered..
in reply to question "put by shri Vajpayos
whioh uﬁarred w the’ arms uppimm

?bo

the hon. Member has alkod il
supply of arms since the uprising,

"‘Desh; Therefore, this is relﬂynotlrhi.u

1de . outbreak of ‘ the freedome - struggle in

out of this qum.mp

sumwm_ ‘BOSY'
ﬁf!hﬂhhlm-tb

;ug




-.-I._mponibhﬁympplyofﬂ B. armadurim

iuothur countries to sell arms to them
. for carnage in East Bengal at nomim\_l price.

MR, SPEAKER : Next question.

" Demand of Drugs daring Fouth Plan

*155. SHRI . SHYAMNANDAN
MISHRA: Will the MINISTER OF

PETROLEUM AND CHEMICALS (PET-
ROLEUM AUR RASAYAN MANTRI) be
pleased to state :

(a) the rate at which the demand for
drugs is expected to increase during the
Fourth Plan period ; and

(b) the steps being taken by Govern-
ment to moet the increase in demand ?

- THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRALAYA MEN UP-MANTRI)
(SHRE DALBIR SINGH) : (a) The demand
for drugs is expected to increase during the
Fourth Plan period at the rate of about 8 to
10 per cent per annum.

(b) The Development Council for Drugs
& Pharmaceuticals has given in 1970 certain
revised assessments of the demand for
various drugs and pharmaceuticals during
the Fourth Plan period. These assessmenis
are reviewed by Government from: time
. to time in consultation with the Directorate

General of Technical Development and the
“Minpistry of Heaith, - 'On the basis of this
review, oxpansion of existing *units or
- creation of new capacities is licenced on
© . merits after receipt of applications from
Imports are also resorted
to ‘meet urgent demands wherever necessary.

" Imports of cortain cssential bulk drugs and

':lummedmum cmahaad ihmu-h Stale

ﬁﬂu SHYJ\MHA‘NMN MISHRA
¥ h_mrwhuhnr Gmnm( has - any
) nl!-nmcﬁncy_md il’n. whnt_h

1’%@3\ m_.-li'!s ’(S'Am'

Oral Answers u

- THB MINISTER OF 'PETROLEUM
CHEMICALS (P’ETROLEUM AUR RASA.
YAN MANTRI) (SHRI P.C, SETHI) : Out
of the total production of Rs. 250 crores,
the import content is hardly Rs. 12 crores
and to that extent we are also lchleving self-
sufficiency as far as this is concerned. .

SHRI. SHYAMNANDAN MISH;RAI
I ‘wanted to know whether Gouernment:
wants to eliminate it within a forcsecable
future, That was my quesiion,

SHRI P. C., SETHI: As far as the
production of pharmaceuticals is concerned
I would like to tell him that we are not
so advanced in the research of basic drugs
and on account of that fact, sometimes we
have got to import.. Also I would like to
point out in this connection that while we
are importing Rs. 12 crores worth of drugs,
we are, at the same time, also exporting .
Rs, B crores worth of drugs.

SHRI SHYAMNANDAN MISHRA :
1 want 10 know whether it is within the
knowledge of the Government that there is
a gerious public complaint that some of the
medicines being imported by the STC are
being churged very high prices by the STC
and some raw materials which have been
imported by it are lying in the stock
because they have been in excess ol'tba'
demand.

SHRI P. C. SETHI : When the Drug
Price control was introduced, certain drugs
went in shortage and on account of that
import of certain drugs had to be resorted .
to, through the STC. The drugs which have
been imported through the STC are pooled.
with indigenous production and are being .
sold to various manufacturers either by
STC or through IDPL at pooled prices
which apply to indigenous production . also
it is likely that on account of high costs of.
indigenous production in some baic drugs -
the price on account of poollna il huw;
than imported price. g

SHRI suvmumnm M!sau 1"'.

What about the second part of my question 2~ -
Some raw materials imporied. by the STC. .-

mlyinsmmckmﬂwmitwf"
n&’thedcmandhm Lo

SHRIP, C, SETHI : * Some basic drpgs

~ like mmlim for_instanco are. j:lztm,,:-..j

mwnmuuMmm
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“but after the import, the indigneous produc-
tion also increased and certain tetracycline
stock is lying with the IDPL,

SHRI SOMCHAND SOLANKI : There
are certain medicinal drugs which are
imported from foreign countries ; they are
converted and sold in diffcrent names in
our country. Due to that there is a big
gap in prices, May 1 know from the
Minister whether Government is going to
produce such kinds of drugs and medicines
in this country so that there could be no
conversion of those drugs and medicines.

SHRI P. C. SETHI : I have said that
so far as formulations are concerned,
they are in thousands. So far as the
basic drugs and the essential drugs
are concerned which are  required in
our country, 1 may say, most of them are
being produced in the country,

MR. SPEAKER : May [ point out
that during last week, and even during the
last session, we had not been able to do
more than cight fo ten questions per day ?
So, I shall be limiting the number of
supplementary questions to three or at the
most four or sometimes even less, so that we
may cover more questions, Those Members
whose guestions do not come up and who
do not get their wura feel guite uncasy about
it. So, we shall have to increase the total
number of questions that we cover. That
is why 1 have to be strict in many ways, in
judging the relevancy, in giving lesser time
for supplementary questions and so on.
X would request hon. Mcmbers not to press
me very much for supplementary questions,
because we shall have to cover more
questions,

it grew fagrd amdat : AT gege
agiEg, ft gaEt & foq a5 @ faaw
wdl @t gsar ¢ Py B §aw ag@
LLEF R R

SHRI 8. M. BANERJEE : It depends

on the importance of the question.

" MR.SPEAKER ; The hon. Member
makes every question so important,  Let
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the hon. Members promise me that they
would not stick to that habit,

SHRI JYOTIRMOY BOSU: May I
know whether it is not a fact that the IDPL
which imported drugs worth Rs, 2.5 crores,
that is, bulk drugs recently, finds it very
difficult to sell them because the drug
manufacturers were not coming forth to lift
the stocks, although it is a fact that the
total turnover of the drug industry in this
country exceeds Rs. 200 crores a vear ? It
is also a fact that the STC while procuring
these basic drugs does not go in for global
tender or global enquiries, but enters into
private negotiations, with the result that
they pay a much .higher price than they
ought to ?

SHRI P, C, SETHI : As far as certain
basic drugs are concerned, for instance,
tetracycline, they were imported, and after
the import, they are lying in stock with the
IDPL. As regards the basis of the STC’
purchases, | have no idea just now,

SHRI JYOTIRMOY BOSU: What
steps are they taking to dispose of them ?

SHRI P. C, SETHI : We are making
all possible cfforts to sell them.

Protest Note to Nepal Against Pakistan’s
Propaganda Against India

*156. SHRIS. M. KRISHNA :
SHRI P. GANGADESB :

Will the Minister of EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
to state :

(a) whether Government have protested .
to Nepal in regard to Pakistan's propaganda
in Nepal against India ;

(b) if so, the nature of
made against India by Pakistan
and .

propaganda
in Nepal ;

(c) the action taken by Nepal Govern--
ment in this regard ?

THE DEPUTY MINISTER IN. THE
MINISTRY OF EXTERNAL AFFAIRS -

(VIDESH MANTRALAYA MEN UP-MAN- -

TRI) (SHRI SURENDRA PAL SINGH): (8)
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Our Embassy in Kathmandu has taken up
with the Government of Nepal the anti-
Indian propaganda of the Pakistani Em-
bassy in Kathmandu,

(b) The two publications of the Embassy
of Pakistan im Nepal (**Pakistan Samachar"
and ‘““Pakistan News"') have been attempting
to poison the existing friendly relations
between India and Nepal by making base-
less allegations on the Indo-Nepal negotia-
tions on a new treaty of trade and transit.
The Pakistani press releases also accused
India of “‘aggressive designs” against
Pakistan,

(c) 1n reply to our representation, the
Government of Nepal have stated that owr
representations have been noted and that
appropriate requests will be made to the
concerned Mission ““not to publicise in
Nepal any material prejudicial to any conn-
try friendly to Nepal so that there may not
be any occasion of misunderstanding of
Nepal’s relations with its friendly countries™,

SHRI 8. M. KRISHNA: Are Government
aware of the flrm rapport that is being
established between Nepal and Pakistan,
pariicularly after the protracied trade nego-
tiasions which did not materiglise between
Nepal and India, and the consequent hostile
attitude exhibited by the leaders of the
Government in consonance with the Pakis-
tani propagadda and anti-Indian tirade, and
if so, what steps are they contemplating to
take in this matter ?

SHRI SURENDRA PAL SINGH:
While it may be true that relations between
Pakistan and Nepal may be friendly and
they may be growing on friendly lines. But
there is no reason to belicve that our rela-
tions with Nepal are not [riendly ; they are
also very friendly.

SHRI 8, M, KRISHNA : 1 would like
to draw the attention to the hon, Minister
to the hostile statements that were issued
aftor the trade negotiations broke, by the
Minister of Indusirial Development of
Nepal and Shri Kirti Nidhi. Bist also. I
wouyld like to draw the atteation of the
‘hon. Minister to the statements of these two
‘Nepalese Governmen, Jeaders,
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SHRI SURENDRA PAL SINGH : May
I first correct the hon, Member because
he has used the word ‘broke” or
‘broken down” ? In fact, the discussions
and negotiations with Nepal have mot
broken down. Certain difficulties have
arisen in the discussions and they are being
sorted out, and we are very hopeful that
very soon our talks will be resumed.
As regards the hostile statements to which
the hon. Member has made a reference, 1
would submit that the Nepalese spokesmen
expressed their disappointment at the slow
progress in the discussion, but I do not
think that those statements can be called
hostile by any meuans,

ot TR WYY AT : WL qE)Ra, Aas
A Wik &) 4 g @t <@ g Afww
& araar wgar g MA@ ¥ @@k § e
1 qifreardl gead) & w=re s afus
T £ faqr @it AT I FA g A
Fqrer ACFTT T 74T AfafFAr IW AW
¥ wfa g€ o fs qriwwardt e g
A fawg fwar 73 ?

st g aw fag o osreqe wgEd,
ag 9@ 98 & 5 99 § ag dvar aw AT
HIAAT 9% 3T § 99 @AT § Iasr oY
gfear Nyiver ag 147 v AliEA T gAY
A9 FLEC ¥ T & @ A Fgr AT
frdy fear @ SEiT 59 fear § faaer
Tag & WA ¥9 § 1

ot Wt W Wy AERY, darw
¥ g arat % N §3 Ty afear g
41 at gq0 9a% g AN ad 4\ fF Ao ¥
qifeen wfw ¥ 9 & fag 3 glaer
g @ ) fF w9 aifeear &
qEqoq} & T g7 ¥ 4G 9T Ry ¥fww
F7 Far 3w § oifeeam T WY s
ww @ w@r § 99 feafa % ymem o
Aqre ©0 GRWAT AT 0 anr m‘? ;

m(‘laﬁm?
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" 'MR. SPEAKER : This doel not arise
out of this.

SHR1 BISWANARAYAN SHASTRI:
Apart from lodging protests with the Nepal
Government against Pakistan's anti-Indian
propaganda there, what positive action
has been taken by our embassy there, that
is Kathmandu, to present the real picture
of happenings in our country ?

SHRISURENDRA. PAL SINGH : Our
embassy in Kathmandu, through its pub-
licity media, does take action to counter
Pakistani propaganda and to put the pro-
per picture before the people of Nepal as
regards the situation prevailing in this
country.

SHRI M. RAM GOPAL REDDY : We
are bound by cultural ties with Nepal but
there may be some shortcomings im our
policy. That is why Nepal is moving away
from vs. Can the Minister spell out those
shortcomings ?

MR. SPEAKER :
qQuestion.

It is too general a

SHRI SAMAR GUHA : Has the Mi-
nister's altention been drawn to a state-
ment issued in Calcutta and which appeared
in almost all the newspapers that several
thousand Nepalese in Dinajpur, Rangpur
and other districts in East Bengal have been
butchered by the Pakistan army ? If so, has
this been brought to the atteation of the
Government of Nepal by our embassy
there ? :

SHRI SWARAN SINGH : The Nepal
Government know full well about what is
' happening 1o their citizens in Bangla Desh
or apywhere else. It is not for us to tell
them. :

SHRI SAMAR GUHA : Isit not our
propaganda
" through our embassy there ? Why is our
embassy there if not for doing this duty ?

/MR.SPEAKER : I have'to ' seek some
‘remedy against the hon. member interrup-
log every now and then. In the last Parlia-
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ment, Iusadtommthia by t-.kiu as- )
pirin, but not this time,

SHRI SAMAR GUHA ; Yoa' ahonid
also protest our rights, )

MR. SPEAKER : I would again request
him not to interrupt cvery now and then,

SHRI SAMAR GUHA ;
mit to you,

I .alwuyl sub-

MR. SPEAKER : Do not force me,

st wew fagdt wodd : asow
wgiaa, wig Aes Y § wgi wo A @
e v &y g ag terd d
war gafeq ag sfagre & faga
g AmT Y gu AT Yeva F aY 7
gAR WL BIGT EAI |

MR. SPEAKER : That is an old story
with Prof. Samar Guha only, not with any
other Member. It is a story of the last
Parliament, it is not concerned with this
Parliament.

SHRI P. K. Deo : Is it a fact that land-
locked Nepal is trying to organise a shipp-
ing corporation and they wanted some har-
bour facilities in Calcutta, and as it was
pot allowed, they have switched over their
allegiance to Pakistan ?

MR, SPEAKER : I am not allowing
it,

Repatriation of Staff of Iadian Deputy High
Commissioner’s Olfice at Dacea

*]57. SHRI BALATHANDAYUTHAM:
Will the Minister of EXTERNAL AFFAIRS®
(VIDESH MANTRI) be pleased to state ;

(a) whether the Pakistan authorities
tried to scuttle the measures: taken by
India to' evacuate the families of Indian
Diplomnlic staff in Dacca ; md :

(b) if so, the steps -taken so‘!‘arhy. :
Oommwwmmﬂmwum?-'

THE MINISTER OF MRNAL =L
AFFAIRS (VIDESH MANTRE (smu .y
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. (b) Government is in continuous touch
with-the Pakistan Government over this
moatter, Government has also been in touch
with the Ambassadors of some friendly
couniries in New Delhi in this matier,

SHRI BALATHANDAYUTHAM : May
1 know whether we still believe that
Pakistan will stick to diplomatic etiquette ?
Is it not mecessary for the Government to
take more drastic action with the experience
we have now gained, and how is it that
our Government is not even acting on the
principle of reciprocity, but allowing Mr.
Masud in Calcutta to go and interview
those who have opted for Bangla Desh ?
If you are so tolerant, how do you expect
your threats to have any value ?

SHRI SWARAN SINGH : I have no
information that the ex-Deputy High
Commissioner of Pakistan in Calcutta has
gone to the houses of those belonging to
the original Pakistani Deputy High Com-
mission in Calcutta for the purpose of
interviews, In fact, that has been one of
the suggestions made by Pakistan that they
would like to ascertain by such interviews
whether those who defected had genuinely
defected or not, | am not aware of any
such interview that the former Pakistani
Deputy High Commissioner in Calcutta
might have had,

SHRI BALATHANDAYUTHAM : Why
are you not intervening those in Calcutia
whon they have intervened our people? Why
is it we are mot acting 'in reciprocity ?
What stands in the way? Why are we
hesitating 7

.SHRI SWARAN SINGH : Our Deputy
High. Commissioner and his staff have
ceased to be of any . functional character. in
‘Dacca and similarly the Deputy High
Commissioner of Pakistan in Cakutta is
also not-working, Our effort is really to
get out our people and also to- send out
‘these peopls, and talks are going on in
this respect, It is easy to be hard on those
© _who are here, but our main objective in
h _tlus lbouidbe to uuur pcopla om.

SHRI B! IC. DASCHOWDHURV The:

'-'_lm mnumm:muumtwr
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personnel in Dacce working In the Deputy
High Cammissioner's office have not been
allowed to function so far,. As & matter of
fact, though the Minister has not said so,
they have been interned, but we find that,
though the Minister has not said so clearly,
the former Pakistani Deputy High Com-
missioner in Calcutta has been allowed to
interview those who are working in the
Bangia Desh Mission. Mr. Mehdi Masud
has been given VIP treatment. On the one
hand our people are not allowed to function .
in Dacca, but on the other hand we are
given him VIP treatment, Will the hon.
Minister be pleased to declare him persona
non grata and immediately extern him
from Calcutta ?

SHRI SWARAN SINGH : He is no
longer the Deputy High Commissioner of
Pakistan in Calcutta., The office of the
Deputy High Commissioner has ceased to
function there, You should try to under-
stand the delicacy involved rather than
pressing the same point again and again.

SHRIL B. K. DASCHOWDHURY : My
question has not boen answered, Why is
he given VIP treatment ?

SHRI SWARAN SINGH : There is no
question of any VIP trealment. We are
committed, according to the Geneva Con-
vention, to give him...,

SHRI 8. M. BANERJEE: In Dum Dum
he was kept in the VIP room, as he had
no place in Calcutta. )

SHRI SWARAN SINGH : If he had .
no place in Calcutta, the Government has to
protect his person, and nobody should =

. grudge whatever arrangement we madn for

that,

SHRI P. K. DEO : He was put’ up jn' '
Orissa Bhavan in Calcum

SHRI TRIDIB CAHUDHURI @ k has -

" been the contention of the Pakistan Governs

ment that uniess Mr. Masud is allowed to -
interview separately their former High -
Commission officials who have declared

" their allégiance to Bangla Desh, they will -
'notu&nbcﬂirepltriuion,bmmhm..'

pnhloﬂwt 0 'them * from ‘our mw-_"-
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since the Pakistan Government took the
decision to close down their Deputy High
Commissioner’s office in Calcutta, Mr,

Masud has no Jocus standi and he cannot -

demand the Inrerviews because it is on
their demand that the Deputy High Com-
missioner’s Office was closed ?

SHRI SWARAN SINGH : The basic
question is not whether Mr, Masud should
interview them. If we take a narrow legali-
stic point as mentioned by the hon.
Member, the Pakistan High Commissioner
in Dethi can send some other person to
interview., That is not the basic point.
What we have been saying is that we do
not prevent or come in the way of those
who have indicated their desire to remain
in India or to represent Bangla Desh if they
waant to meet Mr. Masud or anybody else.
1t is their concern. What we cannot do is to
compel them to meet him,

Medical Treatment of Central Government
Employees In Punjab

*158 DR. SARADISH ROY : Will the
MINISTER OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) be pleased to state :

(a) whether Government had issued new
orders about the medical trestment of its
employees in Punjab, prohibiting them from
directly gettling treatment from civil hospi-
tals without consuiting the Chief Medical
Officer ;

(b) whethrr Government have noted the
protests made by the emplopees and their
grganisations in Punjab ; and

(¢) if so, the reaction of Government
thereto ?

~THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRALAYA MEN UP-
~ MANTRI) (SHRI A. K. KISKU): (a) to (c).
A statement is laid on the Table of the
Sabha,

Statement

" Acwrdins 10 the Central Services (Medi-
cal .Atlendnme) Rules, a Central Govern-
mm mm can receive medical umdnw
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treatment in aoy of the civil hospital, run
by the State Government without consulting
Chief Medical Officer. In a caso whete the
Central Government servant wiches to re-
ceive treatment in a specialised institu-
tion, such treatment can only be recelved on
a refercnee from the Chief Medical Officer.

So far as Punjab is concerned, the
Government of India have not issued any
orders prohibiting Central Government ser-
avots from directly receiving treatment from
any civil hospital. No protests have also
been received from any Government Orga-.
nisation. In so far as Chandigarh is con-
cerned, a representation was recvived that
Central Governmea t sorvants should direc-
tly receive treatment from the out-patient
departments of the Nehru Hospital attached
to the Post-gruduate Institute of Medical
Educution and Research, Chandigarh, This
representation was  considered, but was
not agreed to as there is a civil hospitals
already functioning in Chandigarh in Sec-
tor 16.

DR. SARADISH ROY : In view of
the fact that till now treatment was allow-
ed in the Out-paticnt Department of the
Nehru Hospital attached to the Post-gradu-
ate Institute of Mcedical Education, what
prompied the Government to withdraw
such permission ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (NIRMAN AUR AWAS
TATHA SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) (SHRI UMA
SHANKAR DIKSHIT) : There was really
neyer any such permission given at
ail, and so there is no question of .
the permission having been withdrawn,
It is a post-graduate institute. In the
first instance, the Central Government
servanrs have to go the civil hospital,
and if there is any special case requir-
ing specialised - attention, then with the
permission of the chief aitending there and
the approval of the Director of Medical
Services, he can get all the attention and
treatment there m he Ponﬁmdulu lm-
titate,

DR, SARAD!SH ‘ROY : Gomnmt '
servant servants are facing much difficulty -
in getting permission from such - high offi-
chl'.l who are often away on towr and not ..
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available, and there is much resentment
among Government employees. Will the
Government recopsider their demand of
allowing them to have their treatment from
the Out-patient Department of the Nehru
Hospital,

SHRI UMA SHANKAR DIKSHIT : It
is not in their own intercst also. They
will take much more time they go to the
OPD of this Institute, I reaily do dot
uniderstand what is the difficulty, because
after OPD, only when they went to enter
the hospital for specialised treatment or
clinical and pathological examination, they
need go to the PGI, but far OPD work it is
not reaily necessary. It will take much
more time for them to do this. The matter
has been considered in great detail in con-
sultation with all the authorities concerned.

We can give a second look if you like, but
1 do wot think it will help.
off wzw fagdt oAt amr ag

&9 § fe Faflg a9 fafas swas
& foir 78 or argd 5 agi %1 93y
amadl B X z® sW gy Fad
Ag® weqare oA WTEY § 7 Far wAY
wgIEg #) fofaq gova Fa ¥ g
frarad fasl €, alv a1 9ElA gg var
@R o Yaew fear @ FF ag Agw
ST 4T Ay gy § 7

st gmsier AfMT : 5w TR
Y gaar gAr Wy AT aF qg me &
9g® W TE atg M S fwema ad
¢ o | gl 9% g9 W TG 8, 2w
HIA! aTE ¥ J8¥ wid v ww & ag
#f @t @ a1 A, v W N gana
i} 9&ar

Demand for Retvrn of Pakistan Diplomats
Taken Political Asylum in India

* 160 ‘SHRI BISHWANATH JHUN-
- JHUNWALA : Will the Minister of EX-
TERNAL AFFAIRS (VIDESH MANTRD
i ba plmé to siate ;

(a} ‘whetber Gomimm of Pakistan’
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have sought the return of their two diplo-
mats who have taken political asylum in
India ; and

(b) if so, the reaction of Government
in this regard ?

THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) SHRI
SWARAN SINGH) : (a) Yes, Sir,

(b) The Government of Pakistan have
been informed that as Mr. K.M. Shehabud-
ddin and Mr, Amjadul Haque have been
granted political asylum, there can be no
question of their being returned io pakis-
tan,

SHRI BISHWANATH JHUNJHUN.
WALA : May I know whether the Govern-
ment have given facilities to those diplo-
mats to function effeclively on behalf of
and for the cause of Bangla Desh and, if
50, tho particulars thereof ?

SHR1 SWARAN SINGH: I know
that they have been putting across the
viewpoint of the Goveroment of Bangla
Desh,

Applications for Allotment of D.D.A.'s
3-roomed Tenemenis to Middie Income
Group, Ex-Army Personnel

* 161. SHRI JYOTIRMOY BOSU :
Will the Minister of WORKS AND HOUS-
ING (NIRMAN AUR AWAS MANTRI)
be pleased to state :

(a) the number applications received
by the Delhi Development Authority for
the allotment of 3-roomed tenements from
middle income-group, ex-Army Personnel
and other categories separately in  Delhi in
December, 1969, locality-wise ;

(b) the number of persons, ex-Army
Personnel and other categories to whom
allotments have been made by draw of * lots
so far, locality-wise ;

(¢) the probable time which the DDA -
are likely to take to: complete comstruction -
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o! these houses for the rommning applicants
and allot them ; and

(d) whether any preference has been or
is being given to any catesory in the matter
of allotment 7

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (NIRMAN AUR AWAS
TATHA SWASTHYA AUR PARIVAR
NIYOJAN MANTRI): <(SHRI UMA
SHANKAR DIKSHIT) : (8) The Delhi
Development Authority floated the ‘Advance
Registration Scheme® for the intending
purchasers of D.D.A. flats in December,
1969-January, 1970. 1In all, 3, 501 persons
were registered in the middle Income
Group. Registration was not done cate-
gory-wise or colony-wise.

(b) A statement is laid on the Table of
the Sabha.

(¢) The demand of the remaining per-
sons is likely to be met by the end of
April, 1972,

(d) 15% of the total flats je. 7}% in
the salaried group and 74% in the non-
salaried group, are reserved for fhe follow-
ing categories jointly :—

(i) Schedule Caste/Schedule Tribes.
(ii) Widows of Defence Personnel.
(iii) Political sufferers.

(iv) Ex-Servicemen,

Statement

- 460 flats have been allotted so far,
after the Registration as per details given
below :

Name of Total flats  Allotted Allotted
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the loca- allotted to Ex-  to other
ity service . calegories
men
Safderjang 125 6 119
- East of
‘Kailash 88 10 T8
Tagore )
- Garden ) | B R )
Narding 229 9 Coo22n
460 25 433

SHRI JYOTIMOY BOSU : The figures |
reveal that the number of . applications for
registration ‘has ‘exceeded 3,000, I could
not quite catch him, Tlme_ -applications
arc more than onc and a half years old.
‘Will the hon. Minister kindly tell us why
there is this unusval delay in disposing of
these applications, because the allotment
has not exceeded 460 altogether, This is a
very deplorable figure, Will the hon.
Minister kindly tell this House why there is
this unusual delay in disposing of the whole
number of registered applications ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHRI [, K.
GUJRAL): There has not been any in-
ordinate delay about anything. 1 said that
3,501 persons were registered in the middle
income group, and 1 also gave the other
number for the low income housing scheme.
Simultaneously, satisfaction is being given,
For instance, up till now, we have allotted
421 houses in the middle income housing
scheme. The othor houses are under cons-
truction ; they are in different stages of
completion, and we hope 1o reach full
satisfaction by April, 1972,

SHRI JYOTIRMOY BOSU : At first,
he said that the houses would be sigle-
storeyed. The price was fixed on that basis;
that is, the total cost of land in respect of
a single-storcycd house. You will be
aware that as soon ag you go to the first-
floor and the second-floor, it costs much
less, apart from the fact that the cost of
land is also not there, Will the hon,
Minister kindly tell us why you aré wanting
to levy the same charge for this accommoda-
tion which you had fixed on the basis of
one floor ? Now, you are selling, delwcﬂn;
actually. multi-storeyed flats. )

SHRI L K. GUJIRAL : 1 do not think
his information is correct. In the middle
income housing scheme, the price varies
from Rs. 27,000 to 32,000 depending on .the .
sector of logation, construction and - design,
1 would not say that any increase has been -
made. 'We are sclling these ‘houses on a

no-profit-no-ioss basis, j.e. cost of construe- - -
tion plus- cost of the land. "So far as'the -

janata scheme is concerned, which 1 thought

_ my hon. friend would be coocerned. with,
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~there we are adding an clement of subsidy
" by giving the land free. In some categories

we are even giving 33 per cent subsidy on
the cost.

SHRI JYOTIRMOY BOSU : If it is
a single-storeyed house, the centire cost of
the land is added. but if it is two or three
storeyed, the cost of the land is divided.
into eachfloor, so that the cost of first and
second floor - is lower. Initially the price
was fixed for a single-storeyed building,
including the total cost of the land, When
they have switched over to the first and
sccond floor, why does the price remain
constant ?

SHR11I, K. GUIRAL ;: Again 1 do
not think he is correct. These are indivi-
dual tenements we are giving. It is not
part of group housing scheme, That is
different.

srrEhT aftaw Fare § aifeent
wig &1 & famydf w1 Saem
*162. it gew wex wogmm : Fv
AT HAY 9 qTA ) Fqv 63 6

(%) war uv'®, 1971 § afew
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A gaTE H3R 9T JAX W IEw A
gT: 97 17; M
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MR. SPEAKER : The reply is very
categorical, Next question.

Recognition of Provisional Revolutionary
Government of South Vietnam

~+
*163. SHRI MANORANJAN HAZRA:
SHRI B. K. MODAK:

Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
io state :

(a) whether Government have taken any
decision to recognise the Provisional Revo-
lutionary Government of South Vietnam ;
and

(b) if not, the reasons for the delay ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN . UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) No, Sir.

(b) As already stated Government of
India continues to maintain contacts with
the P.R.G, of South Vietnam. However,
they feel that no immediate changes are
necessary in the represontational pattern in
view of the fluid situation obtaining in -
Indo-China and India's position as the
Chairman of the International _ Control
Commmlon B

SHRI MANORA.!\J&N HAZRA As
Chsirman . .of  the . -International Control
Commission, has the Government of . India
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done anything other than maintaining
connection, namely, sending noles to
America for the withdrawal of lakhs of
army men,

SHRI SURENDRA PAL SINGH : The
question is about recognition of PRG, and
not about the functioning of the ICC.

MR. SPEAKER : He is correct, This
is about recognition, not about functioning
of the ICC.

" SHRI MANORANJAN HAZRA : Is the
Government of India ready to give recogni-
tion in the near future to the PRG of South
Vietnam ?

SHRI SURENDRA PAL SINGH : This
question has been raised and replied to
a number of times. The Government of
India does not propose t0 recognise the
PRG at the moment.

SHRI S. M. BANERJEE : T would like
to know whether the delay in recognising
the PRG of South Vietnam is rdue to the
pressure of the imperialist powers headed by
the US Government, If not, what is the
reason ? Why is this matter being dclayed
when so many other countries have already
recognised it ?

THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) (SHRI
SWARAN SINGH): My reply to the
first part is in the ncpalive. With regard
to the second part, we have already explain-
ed the reasons why at the present moment
we do not think it necessary, or even proper,
to recognise PRG.
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Proposal to Write off Indlan Debts owed
by United Nations

*159. SHRIL A, K. GOPALAN : Wil
the MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

(a) Whether Government have received
any proposal from united Narions that India
should write off over 8 85 million debts
owed by the united Nations in the name of
peace keeping operations; and

(b) if so, the reaction of Gc;vammmt
thereto ?

THB.DE.PUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-MAN-
TRD (SHRI SUR.ENDRA PAL SINGH} (l.)
No, Sir,

(b) Does not ‘lriiﬂ.'." h

PO
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Vhit by Representatives of United Nations
Higb Commission for Refugees to India

" % 164, SHRI MUHAMMAD SHERIFF ;
Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) bc pleased
to state :

(8) Whether three representivcs of the
United nations High Commission for refugees
visited India and discussed with the Govern-
ment of India the specific requirement for
relief operations of refugees coming to India
from East Bengal; and

(b) if so, the salient features of the
discussions held and the decisions arrived at?

THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) (SHRI
SWARAN SINGH) ; (a) Yes, Sir.

(b) The dimensions of the problem
created by the influx of refugees from East
Bengal were explained to the representatives
and detailed requirements of foodgrains,
shelter, medicines, transport etc. Which
were needed to provide relief to a refugee
population, estimated at that time at 2.5
million, for a period of 6 months, were
given to them. They have since submitted
a preliminary report on the basis of which
the Secretary General of the Uni‘ed nations
has appealed to all nations and private
organisations to provide emergency assis-
tance for the relief of the refugees from
East Bengal,

Genoclde in East Bengal

*#165. SHRI PROBODH CHANDRA :
Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
W state :

{a) Whether Government are aware that
arge scale massacre of innocent people of
Past Bengal including women and children
has been taking phce for the last many
weeks; and

. ' (b) The steps tﬁins by Government to
!alp u‘um in their bour of distress ?

= m mmsm OF EXTERNAL
. mmes: (VIDESH mnm) | (SHRI
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SWARAN SINGH) : (a) Yes, Sir,

(b) Government have been in constant
touch with foreign governraents on this
matter, A nvmber of foreign governments,
including the big powers, have assured us
that they are using their influence with the
government of Pakistan to stop the use of
force and to seeck a political solution.
Government have extended necessary relief
assistance to the millions of people who
have been forced 1o flee to India as a result
of the action of the west Pakistan Army in
East Bengal,

Study made by Bhabha Atomic Research Centre
Regarding Pollution of sea Around Bombay

*166. SHRI JAGADISH BHATTA-
CHARYYA :

SHRI B, N. REDDY :

Will the MINISTER OF HEALTH
AND FAMILY PLANNING (SWASTHYA
AUR PARIVAR NIYOJAN MANTRI):
be pleased to staie :

(a) Whether the attention of the govern-
ment has been drawn to the study by the
Bhabha Atomic Research centre, Bombay
about the pollwtion of the sea around
Bombay by the industries in that area;

(b) if so, the gist of the stuby; and

(c) the steps to be token by Govern-
ment to Prevent the pollution ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (NIRMAN AUR AWAS
TATHA SWASTHYA AUR PARIVAR NI-
YOJAN MANTRI) (SHRI UMA SHANKAR
DIKSHIT) : (a) The Bhabha Atomic
Research centre has not carried out any
specific studies on the pollution of sea around
Bomby by the industrics in that area, . The
Centre has however carried out some studies

- which are mainly connected with the control

of radioactive contamination of sea water.-
The results of monitoring of sea witer for
redioactivity in these studies show that the
levels  of redioactive contamination are
negligibly small and do not give mc 0 any -

health ]lgarﬂs.
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(b) The studies have been published in
the proceedings or the Committee on Science
and Technology Seminar on pollution and
Human Environment held at the Bhabha
Atomic Research centre during August, 1970,
A copy of the proceedings will be laid on
the table of the Subha,

(¢) To tackle the problem of water
pollution in the country, Government has
already introduced a bill called the preven-
tion of water pollution Bill, 1969 in the
Rajya Sabha.

Dispute between oil and Natoral Gas Commis-
sion snd Gujarat State Over Gas Price

¥ 167. SHRI D. K. PANDA :
SHRI R. KADANAPALLI :

Will the MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) be pleased 10 state :

(8) The extent of price increase proposed
for gas from the Ist April, 1971 by Oil and
Natural Gas Commission for Gas users in
Gujarat state;

(b) whether the Commission has also
proposed to charge an additional premium
of Rs. 26 per 1000 cubic metres towards

recovery of underpayment in the past five
Yyeats;
(c) whether the Gujarat Government

and private consumers in the state have
opposed to the proposal; and

(d) if so, the efforts made by Govern-
ment to bring about an amicable sattlement
between O. N. G. C. and gas consumers
in Gujarat on this issue ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHRI P. C. SETH):
(a) and (b). As producer and seller of the gas
it is the Oil and Natural gas Commission
_that determine the price. The Commission
_have proposed an increase in the price of
Ankleshwar and cambay gas with effect
from 1.41971, ‘This revision has been
worked out by them on the basis of the
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formula laid down in the Arbitration award
of Dr. V. K, R, V. Rao, 1t is this awrd
that has governed the Price for the five year
period ending 31. 3. 1971, The Award
provided for the revision of the price for the
next period of five years cffective from
1. 4.1971. According to ONGC's compu-
tation, the well-head price will increase from
Rs. 50/- to Rs. 80/- per 1000 cubic metres
of gas and to this would be added a
premium of Rs. 26/- to recoup the under-
recoverics on well head price for the past
supplies bringing the revised well-head price
to Rs, 106 per 1,000 cubic metres, In
addition there will be charges on account
of royalty and scles tax and on account of
transporiation where also a premum will be
added to recoup past under-recoveries and
this will differ from consumer to consumer,

(c) Yes, Sir,

(d) Government have taken the view
that it would be best if this question is settled
in discussion between the ONGC and the
consumers, They have been keeping thems-
elves informed of the position and have
every hope that a settlement between the
seller and the buyers would be reached,

Work in Progress on American-British
Naval Base in Indian Ocean

* 168. SHRI SAMAR MUKHERIEE :
Will the Minister of EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

(a) whether Government propose to
take any steps to stop the militarization of
the indian Ocean ;

(b) if so, the salient features thereof ;

(c) whether Government are aware that
the work on the American-British naval
base at Deigo Garcia has aireudy been
started ; and

(d) how Government propose to put
its disapproval into action ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-MAN-
TRI) (SHRI SURENDRA PAL SINGH):
(a) and (b). The Government have noted
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with concern recent reports about the estab-
lishment of military bases by outside powers
in the Indian Ocean. The Government of
India has subscribed whole-heartedly to the
Lusaka declaration adopled during the
Summit of Non-Aligned Nations heid in

Lusaka in September, 1970 which reads as
follows : :

“Calling on all States to consider and
respect the Indian Ocean as a Zone
of peace, from which great power
rivalries and competition as well as
bases conceived in the context of
such rivalries and competition, either

army, navy or air forces bases, are .

excluded™.

(c) The American and British Govern-
ment informed us in December, 1970 that
they proposed to start work on the base at
Diego Garcia sometime in early, 1971

(d) Since 1965, the Government of India
has repeatedly deplored both to the U.S,
and U.K. Governments their decision to set
up a base inspite of our valid objections.
In view of the Lusaka declaration which re-
presents the view of the majority of the
littoral states of the Indian Ocean, the
Government purposes in futurs to take
such steps as it can through diplomatic and
other channels.
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Malnutrition among Children and Expectant
Mothers

*170, SHRI C. CHITTIBABU : Will
the Minister of HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) be pleased to
state ©

(a) whether any study on the extent of
mal-nutrition among children and expectant
mothers has been made ;

(b) if so, the findings thereof ; and

(c) how Government propose to over-
come the problem of malnutrition ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (NIRMAN AUR AWAS
TATHA SWASTHYA AUR PARIVAR
NIYOJAN MANTRI} (SHRI UMA
SHANKAR DIKSHIT) : (a) Yes, Sir,

(b) Surveys conducted under the aus-
pices of the Indian Council of Medical Re-
search and the National Institute of Nutri-
tion indicate that the major nutritional
deficiency diseases in children and pregnant
mothers are as follows :

1. Protein-caloriec malnutrition,
2, Vitamin A deficiency.

3, Nutritional anaemia due to iron
deficiency particularly in pregnant
and lactating mothers,

4, Vitamin B Complex deficiency,

(¢) A co-ordinated approach towards
the problem of mal-nutrition is being un-
dertaken by the various Departments of the
Government. This comprises supplemen-
tary feeding programmes amongst the vulp-
erable sections of the population, production
of nutritious processed food and its distri-
bution, nutrition. education and extension,
applied nutrition programmes, and treat-
‘ment and screening of early casos, The
-following measures are adopted to 1mprove
lhe lewl of nutrition :

R "1, Supplementary l’eadinl is provwed

through the following programmes’

MAY 31, 1971
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which are run with the aid of
various agencies :

(a) Feeding under the Applied Nutri-
tion Programme ;

(b) Feeding through '.B_u[wadil H

() School feeding programme ; and
(d) M.CH. milk feeding programme.

2. Imparting nutrition education to
the mothers to enable them to
utilise commonly available cheap
foods for providing nutritious diet
1o their children.

3. Treatment of early cases of mal-
nutrition though MCH Centres,

4, The Depariment of Food have
taken steps to combat protein
malnutrition among children and
other vulnerable groups by start-
ing projects for the manufacture
of high-protein foods such as
‘BALAHAR'. MULTIPURPOSE
FOOD AND WEANING FOOD,

5. Production of adequate quantity of
food of right quality to the extent
possible.

6. Provision of adequate distribution
machinery to unsure adequate
amount of food to all segments of
population,

7. Control of environmental sanita-
tion in order to reduce infection
which always precipitates mainyg=
trition.

8, Specific  ameliorative measures

. against certain malnutrition con-
ditions like anaemia, goitre, ksn
wmalam ete,

Revision of Priacing mwmm.{"
Petroleum Products from Rellneries

*171. SHRI P, K.DEO : Will the
Minister of PETROLEUM AND CHEMI
CALS (PETROLEUM AUR RASAYAN

MANTRI) be p’lenud 1o state

(8) whetbor Governmest bays .
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petroleum produbts from the refineries at
Barauni, Koyali, Gauhati and Digboi ;

(b) if so, the salient features thereof ;
and

(c) whether it has in any way benefited
the consumers ?

THE MINISTER OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRI) (S8HRI P.C. SETHI) : (a)
to (c). With effect from 1.6,1970, the inland
refinerics at Barauni, Koyali and Gauhati
have been declared as pricing poinis
in addition to the 8 main ports and Digboi
Refinery. The extent of the benefit to the
consumers by way of reduction in prices
since June 1970 within the pricing areas of
these refineries in respect of the major pet-
roleum products is as follows :

JYAISTHA 10, 1893 (SARA)

(Rs./KL)
Name of Petro- Koyali Barauni Gauhati
leum Products

Motor Spirit ... 5420 61.71 7.97
High Speed

Diesel Oil ... 3524 4704 4585
Light Diesel

Oil .. 3886 5239 5097
Furnace Ol ... 28,11 43.09 41.52
Superior

Kerosene .. 3367 4231 9.01

Increase in Price of Gas

%172, SHRI N. S. BISHT : Will the
Minister of PETROLEUM AND CHEMI-
CALS (PETROLEUM AUR RASAYAN
MANTRI) be pleased to state :

(a) whether Governmeant propose to
mﬂnpﬁuof:&l.;
" (b) w0, the extent of the proposed
_h_m‘un-aud ,

{o) thﬁmuionot thswnmnthm_-
w.
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THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHRI P.C, SETHI) :
(a) and (b). As producer and seller of the
gas it is the Oil and Natural Gas Commis-
sion that determine the price. The Com-
mission have proposed an increass in the
price of Ankleshwar and Cambay gas with
effect from 1.4.1971. This revision has
been worked out by them om the basis of
the formula laid down in the Arbitration
Award of Dr. V.K.R.V. Rao, It is this
award that has governed the price for the
five year period ending 31.3.1971, The
Award provided for the revision of the
price for fhe next period of five years effec-
tive from 1.4.1971. According 10 ONGC's
compuiation, the well-head price will in-
crease from Rs. 50/- to Rs. 80/- per 1000
cubic metres of gas and to this would be
added a premium of Rs. 26/- to recoup the
under-recoveries on well-head price for the
past supplies bringing the revised well-head
price to Rs. 106 per 1000 cubic metres. In
addition therc will be charges on account
of royalty and sales tax and on account of
transportation where also a premium will
be added to recoup past under-recoverics
and this will differ from consumer to con-
sumer,

(¢) The consumers have opposed the
price increase but discussion between them
and the ONGC are procecding with a view
to settling the matter amicably,

Posting of New Deputy High Commissioner
of Pakistan In Caleutta

*|73, DR. RANEN SEN : Will the
Minister of EXTERNAL AFFAIRS (VIDESH
MANTRI) be pleased to state :

(a) whether Pakistan Government have
deputed a new Deputy High Commissioner
in Calcutta recently ;

(b) if so, whether he has opened hia
office in Calcutta ;

(c) whether his personal and office
expenses are being borne by Government of
lndll lll.d

() if so, the reasons therefor ?
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THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) (SHRI
SWARAN SINGH) : (a) Yes, Sir.

(b) The Pakistan Deputy High Com-
missioper in Calcutta has ceased to function
as from the 26th April, 1971,

(¢) No, Sir.

(d) Does not arise.

Kidnapping of Six Men engaged in Relief
Work by Pakistani Troops

*]74. SHRI S. A, MURUGNAN-
THAM : Will the MINISTER OF EXTER-
NAL AFFAIRS (VIDESH MANTRI) be
pleased to state :

(a) whether six ycung men engaged in
relief work for evacuees from Bangla Desh
at Radbikapur in West Dinajpur District
were kidnapped recently by  Pakistan
Troops ;

(b) if so,
protesied
incident ;

whether Government
to Pakistan against
and

have
the said

(c) what steps have been taken to
secure their release ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) Seven members of the
Bangla Desh Mukti Sahayak Samity were
kidnapped by the Pakistani Army from
Radhikapore, District West Dinajpur, West
Bengal on 22nd April, 1971,

(b) and (¢). Government have strengly
protested to the Government of Pakistan
and have demanded the immediate return of
the kidnapped persons. No reply has so far
been reccived from the Government of
Pakistan.

MAY 31, 1971
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Difficulties faced by Haj Pilgrims to
Saudi Arabia

*176. SHRI N. K. SANGHI : will
the MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to itate :

(a) the number of pilgrims who travel.
led by air to Saudi Arabia for performing
Haj this year and whether some flights had
to be cancelled due to sudden change in
the health Regulations prescribed by the
Saudi Arabian authorities ;

(b) whether a large number of pilgrims
was quarrantined in Jeddah for the .reason
that the pilgrims did not spend five dn:n in
a cholera-free area before landing in Sandg )
Arabia and whether these, pilgrims were
not possessing the certificates of residence of
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having lived in a cholera-free: area for five
days ; and - .

(c) Why care was not taken to provide
the pilgrims with proper health papers as
required by the Saudi Arabian Government ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) to (c). 1064 pilgrims (includ-
ing 7 infants) went to Saudi Arabia by air
for performing Haj this year, They were
in possession of all the health certificates
required by the Saudi authorities including
one about having spent 5 days in a cholera-
free area,

When the first batch of 15! Indian Haj
pilgrims landed in Jeddah on the 18 January,
1971, they werc quarrantined for 2 days as,
according to revised regulation issued by the
Saudi Arabian Ministry of Health, all
pilgrims from cholera-endemic countrics
were required to spend 5 days in a cholera-
free country. This new reguirement had
not beecn made known to us earlier, The
matter was, therefor, taken up with the
Saudi Arabian Government and as a result,
the new regulation was withdrawn on
January 20. Two of the flights which were
originally scheduled for the afternoon of
18th January and 20th January had to be
postponed to the 23rd and 24th January,
respectively. The remaining flights were run
on scheduled dates.

Self-Sufficiency in Jet Aviation Fuel

*177. SHRI S. C. SAMANTA : Will
the MINISTER OF PETROLEUM AND
'CHEMICALS (PETROLEUM AUR RABA-
YAN MANTRI) be pleased to state :

(a) whether India has become totally
self sufficient in the production and avail-
ability of jet aviation fuel ;

(b) if so, whether we will be able to
export some quantity in the near future;
~and
(¢). from which countries we are .impor-
]nu our. jet aviation fuel so long and whether
in mﬂolwm orpot? :

TYAISTHA 10, 1893 (SAKA)
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THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHRI P. C. SETHI);
(a8) Yes, Sir,

(b) No exports of this product are
envisaged at present.

(c) Aviation turbine fuel has not been
imported in the recent past.

Threats of War against [ndia by Pakistan

*178. SHRI TRIDIB CHAUDHURI :
Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
to state :

(a) whether the attention of Government
has been drawn to the veiled threats of war
agaiast India held out by Major General
Muhammad Akbar Khan, Director-General
of Armed Forces, Intelligence Services of
Pakistan, in an oflicial press statement in
Karachi on the 5th May, 1971 on the plea
that India was massing armed forces
around East Bengal and was seeking to
intervene in internal Pak affairs in RBast
Bengal with a view to disintegrate Pakistan ;
and

(b) whether Government have taken
any steps to counier this motivated and
provocative propaganda against India by
spokesmen of the Pak Army ?

THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) (SHRI
SWARAN SINGH) : (a) Yes, Sir.

(b) Government’s spokesman has
described the Pakistani allegation as a ‘‘fig-
ment of the imagination” and has said,
**Pakistan customarily tries to divert the
attention of its people from their problems
by dragging in unnecessarily India’s name,
We have made the position quite clear op
several occasions earlier and do s0 now;
We have no intention of making a military
intervention in Pakistan. It is regrettable
that such baseless and provocative statgs
ments should be made so blithely by people
holding responsible positions in Pakistan,”
This statement found publicity in our Press
on the 7th May and, we hope, was noted
by all interested observers,
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_ Supply of Slack Coal to Kilas for Acte-
lerating Construction of Houses

*179. SHRI P. VENKATASUBBAIAH:
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state :

(a) Whether the number of construction
of houses in this year will be much less
than the previous year thus throwing out of
employment a large number of people ;

(b) whether this is dug to lack ef raw
material like slack coal to the kilns; and

(c) The steps Government propose to
take to ensure supply of adequate slack coal
to the kilns ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (NIRMAN AUR AWAS
TATHA SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) (SHRI UMA
SHANKAR DIKSHIT) : (a) and (b). It is a
fact that the movement of slack coal
required for brick burning from September
1970 onwards has not been sufficient to
meet the requirements and has been less
than last year. This is likely to affect the
construction of new houses,

(c) The Ministry of Railways have been
requested to ensure adequate movement of
slack coal. It has also been suggested that
during the slack season adequale stocks of
slack coal should be stock-piled which can
be used during the working season.

Supply of MIG-21 to Pakistan by China

*180, SHRI M. RAM GOPAL
REDDY : Will the MINISTER OF
DEFENCE (RAKSHA MANTRI) bo pleased
o state :

(a) whether it is reported in the Amrita
Bazar Patrika of February 25, 1971 that
. Pakistan is getting six to nine !qundron: of
MIG-ZI fighters from China ; .

(b) if so whether Government have
mde any assessment of its implications on
. tllﬂ security of India ; and

© (¢) the steps which Government propose
to take to moet this growing threat 7
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THE MINISTER = OF DEFENCE
(RAKSHA MANTRI) (SHRI JAGJIWAN
RAM) : (a) Government have seen this
report. .

(b) and (c). Our Defence preparedness
is constantly being reviewed to meect the
changing threats.

Provision of service facilitles in Greater
Kallash Part [1, New Delhi

806. SHRI TRIDIB CHAUDHURI :
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to refer to the reply
given to Unstarred Question No. 4546 on
the 31st August, 1970 regarding the per-
mission for registration of Plots purchased
in Greater Kailash Part II, New Delhi and
state :

(a) whether the coloniser (DLF) has
since provided service facilities in Greater
Kailash Part II, in all the blocks other than
‘E’ block ; .

(b) if so when permission for construc-
tion will be given ;

(¢) whether Government have forefeited
the security amount of the coloniser and
undertaken the work themselves ; and

(d) if no deposit had been made by the
coloniser, how the colony plan was approved
on the 12th December, 1969 ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRD ( SHRI
I. K. GUIRAL) : (a) No, Sir, '

(b) Does not arise.
(c) No, Sir,

(d) The coloniser had  deposited an
amount of Rs, 2,42,000 with the Municipal
Corporation of Delhi as guarantee for iaylng
the services in accordance with the tppmml L
layout service plm )
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- Bengalee speaking Doctors deputed to
‘work [n the East Bengal Refugee
Camps

. 807. SHRI CHANDRA SHEKHAR
SINGH : Will the MINISTER OF HEALTH
AND FAMILY PLANNING (SWASTHYA
AUR PARIVAR NIYOJAN MANTRI) be
pleased to state :

(8) whether orders were issued by
Government in April, 1971 under which all
Bengalee speaking doctors working in the
C.G.H.S8. Scheme and other Vibhags of the
Mantralaya were required to go to work in
the Refugees Camps among the East
Bengal rofugees in West Bengal, Assam,
Tripura etc. on temporary duty ;

(b) if so, number of doctors, male and
female, who were actually deputed (scpara-
tely) and working there now ;

(c) whether the orders were meant only
for doctors of Delhi region or for other
places ; if so, tho names of the places ; and

(d) the allowances being paid to such of
these doctors and other facilities allowed to
them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRALAYA MEN UP-
MANTRI) (SHRI A, K. KISKU) ; (a) No
such orders were issued.

(b) to (d). Do not arise,

Light 'Coagulator Apparatas at Dr.
Rajendra Prasad lastitute of opth-
almic scieaces, New Delhi

808, £ SHRI CHANDRA SHEKHAR
SINGH ¥: Will the MINISTER OF
HEALTH AND FAMILY PLANNING
(SWASTHYA AUR PARIVAR NIYOJAN
MANTRI) be pleased to state :

‘() whother thore is ‘any Light Coagu-
istor - spparatus, - which is very useful in
sealing holes fn the rotina detachment cases
--dqu,hmlﬁ at Dr. mdn Prasad
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Institute of Optlmhnic

Sciences,
Delhi ..

- New

(b) whether. the only apparatus of this:
kind in India is lying unutilised at the
Sitapur Eye Hospital since 1959 for wut of
a cortain part ;

(c) if so, the steps being taken by
Government to install one such apparatus
at the New Delhi Centre and when it will
be installed; and

(d) the cost for importing one such
apparatus from West Germany ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARI-
VAR NIYOJAN MANTRALAYA MEN
UP-MANTRI (SHRI A, K.K[SKU) W
Yes.

(b) A Light Coagulator apparatus is
lying unutilsed at Sitapur Eye Hospital
since 1969 (not 1959) for want of Ignition
Device and Plain Mirror parts. An import
licence for the spare parts has been already
obtained by this Institution.

(c) This has already been installed at
the Dr. Rajendra Prasad Centre for
Ophthalmic Sciences, New Delhi and is
being utilised for patients.

(d) The Light Coagulator apparatus for
the Rajendra Prasad Centre was imported
from East Germany. The apparatus which
was imported from Kochen (Germany) for
the Sitapur BEye Hospital cost Rs. 50,000/-,

Mobilisation of world opision Regarding
Nature of movement in Bangla
Desh

809, SHRI INDRAJIT GUPTA : Wil
the MINIISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be picased to State ;

(a) the specific steps taken by India's
diplomatic representatives  in various couns -
tries to inform the Governments and people
of those countries regarding the irus . pature -
of the liberation: movement in . Bangla
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{b) whether, despite such stops, the
majority of foreign Governments cantinue to
regard the movement as subversive of
Pakistan’s national integrity ; and - .

. (¢) the reaction abroad to the chm
of genocide against the Yahya Khan
regime 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-MAN-
TRI) (SHRI SURENDRA PAL SIGH) : (a)
Our Diplomatic Ropresentatives have ex-
plained to the Governments to which they are
accredited the true nature of the freedom
movement in East Bengal. Similarly, we
have spoken on several occasions to foreign
diplomatic Representatives in this country,
Importants documents, such as the Resolu-
tion adopted by Parliament on the 3lst,
March 1971, some of the Prime Minister's
speeches, and other relevant materials have
been brought to the notice of foreign
governmeots and of the Secretary-General of
the U.N. Again, through Indian and foreign
publicity media the true facts of the situa-
tion have been made known to people
abroad,

(b) and (c). While a number of Govern-
ments have expressed their willingness to
participate in the humanitarian efforts to
dilevinte the sufferings of the people of
East Bengal, most governments have pre-
forred to watch carefully the developing
situation in East Bengal and have been
reluctant fo take a definite public stand in
favour of the East Bengal freedom move-
iment. However, puplic opinion abrod has
vehemently condemned the decimation of
civilians in East Bengal by the West Pakis-
tan Army.

Pakistanl Diplomats givea Political Asylum
in Indla

810, SHRI S. M. KRISHNA :
" DR. RANEN SEN :

Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
10 state :

(a) whether during the East Pakiltu
m West Pakistan quarrel so many - Pakis«
saal - Nagionals working in the Embassies of
@Pskistan ‘in Indin  had sought. pol.nhl
asylum ; and
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(b) If so, the number of diplomate who
were given such asylum 7 -

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-MAN-
TRI) (SHRE SURENDRA PAL SINGH): (a)
and (b). Two Pakistani diplomats working in
the Pakistan High Commission in India had
sought and were given political asylum.
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Refinery agreements with Foreign Oil
Companles

812, SHRI A.K. SAHA:
MINISTER OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) be pleased to state :

Will the

(a) whether the attention of Government
has been drawn to the reported interview of
former Petroleum Mantri as appeared in
the Patriot on the 16th March, 1971 stating
that Government's Refinery Agreements
with Burmah Shell, Caltex and Esso were
in favour of these Companies ;

(b) if so, the main features thercof ;
and

(c) the reaction of Government thereto?

THE MINISTER OF PATROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHRI P, C. SETHI):
(a) Yes Sir.

(b) and (c). The reflnery agreements
were coucluded with Burmah-Shell, Esso and
Caltex respectively in 1951, 1952 and 1955.
A review of the refinery agreements was
undertaken in 1959-60. The ol companies
concerned agreed, as a result of efforts
made by Government, to voluntarily surren-
der the duty concession allowed to them on
petroleum products produced at their
refineries, The surrender of these conces-
sions earliear than the maximum period
of 10 years from date of commencement
of commercial operation or 31-12-1965,
whichever be earlier, resulted in augmenta-
tion of Government revenues by over
Rs, 50, crores total, As we have progressed
in these matters, certain aspects of the
gefinery agreements have proved irksome.
The Government has constanlly under
teview the working of the refinery agreements
with foreign oil companies, in the back-
‘ground of our progress in- developing self-
sfficiency in both the refining - of oil and
- ‘gistributiod of petroieum products.

JYAISTHA 10, 1893 (SAKA)
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Persons from Bangla Desh who have
sought political asylum in Indin

813, SHRI SHYAMNANDAN MISH-
RA : Will the MINISTER OF EX-
TERNAL AFFAIRS (VIDESH MANTRI)
be ploased to state the number of persons
from Bangla Desh who have sought Political
asylum in India since the beginning of the
liberation movement there ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) : (SHRI SURENDRA PAL
SINGH) : Eleven.

Military Bases to Russia In Indian Islands

815. SHRI HARI SINGH : Will the
MINISTER OF DEFENCE (RAKSHA
MANTRI) be pleased to state ;

(a) whether Government of India. have
given military bases to Soviet Russia in the
Islands of Andaman, Nicobar, Lacadive snd
Goa ; and

(b) if so, when and whether Soviet
Russia has built her bases in tho above.
Islands ?

THE MINISTER OF DEFENCE
RAKSHA MANTRI) SHRI JAGJIWAN
RAM) : (a) No, Sir.

{b) Does not arise.

Submarines seen in Indian Ocean near
Ceylon

SHRI SAMAR GUHA :
SHRI P. GANGADESB :
SHRI 8. M. KRISHNA :

_ Will the MINISTER OF DEFENCE
(RAKSHA MANTRI) be pleased to state :

816.

(a) whether some submarines of foreign
powers were seen close to Ceylon watérs in
the Indian Ocean at the time of recent
insurrectionary move by exiremist eiemeuu
in Ceylon ;

(b) iflo.lheldenl.lw orthn anunlryto-
wmthuewbonﬂnuhhn;
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(t.) the purpose of such mbmuim
villtlns Ceylon waters ? '

'I‘HB MINISTER OF DEFENCE
(RAKSHA MANTRI) (SHRI JAGJIWAN
RAM) : (a) There is no positive a\ndenee
in this regard,

(b) and (c). Do not arise, -
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Nyion Factory ln Kerala

ll! SHRI A. K. GOPALAN : ‘Wll] the
m OF PETROLEUM AND CHE-
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MICALS (PETROLEUM AUR RASAYAN
MANTRI) be pleased to state :

(8) whether Government are considering
a proposal to sanction a Nylon factory in
Kerala ;

(b) whether Government have received
any representation in this regard from
Kerala ; and

(c) if so, the action taken by Govern-
ment on the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR
RASAYAN MANTRALAYA MEN UP-
MANTRI) (SHRI DALBIR SINGH) : (a)
to (c). Yes, Sir. An application from the
Kerala State Industrial Development Cor-
poration for the establishment of a Nylon
Textile Filament Yarn unit in that State is
under consideration along with other appli=
cations received in response to the Press
Note issued by this Ministry in July 1970,
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Shortage of Seda Ash for Small Scale
Industries

820, SHRI BIREN DUTTA :
SHRI SAROF MUKHERIJEE :

.

Will the MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) be pleased to state :

(a) whether Government are aware
that the small scale industries in India are
facing a severe crisis owing to the scarcity
of soda ash ; and

(b) if so, the steps Government propose
to take to give sufficient soda ash for the
small scale industries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRALAYA MEM UP-MAN-
TRI) (SHRI DALBIR SINGH): (a) Due
to the shortage of soda ash that has recently
developed in the country, the consumer
-industries including the small scale indus-
tries are experiencing difficulty in getting
their requirements of this raw material,

" (b) The following steps have been taken
to meet the shortage :

() Existing units have been asked
to increase production to the
extent possible,

I (i) Imports of goda ash by the
State Trading Corporation have
been and are being arranged.

(ill) Appiham for the . utnbli:h-

... ment of. .additional .capacity
_bave been - inviled recently for
usuriu ;am pmlwiou.
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Blackmarketing of Soda Ash ln Caicutta

821, SHRI SAROJ MUKHERIEE :
Will the MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the blackmarketing
of soda ash at a rate of Rs, 130 per bag
of 75 kg. in Calcutta ; and

(b) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRALAYA MEN UP-MANTRD)
(SHRI DALBIR SINGH): (2) Government’s
attention has bren drawn to the recent rise
in the selling prices of Soda Ash due to
shoriage in the availability of this comme-
dity that has recently developed in the
country.

(b) The following steps have been taken
to meet the shortage ;-

(i) Existing units bave been asked
to increase production to the
extent possible,

(i) Imports of soda ash by the
State Trading Corporstion have
been and are being arranged.

(iii) Applications for the establish-
ment of additional capacity have
been invited recently by means
of a Press Note for emsuring
more production as a Ions-um
solution.

Alleged Indulgence of Members of North
Koresn Consulate in Ssbversive °
Activities In Indls
822. SHRI BISHWANATH mun-
JHUNWALA :
SHRI SHYAMNANDAN _ -
MISHRA :

. Will the. Minister. of . EXTERNAL
'AFFAIRS wmnsu umxn be. plesed

i
f



59  Written Answers

"(a) whether Government’s attention has
been drawn to the news-item appearing in
the “ Hindustan Times™ of the 29th April,
1970 wherein the South Korean Consul-
General is reported to have stated that he
had reasons to believe that members of
the North Korean Consulate in New Delhi
were indulging in subversive activities ;
and

(b) whether the North Korean Consulate
bad spent no less than Rs, 45 lakhs on
advertisements in India during the last
year ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
.(VIDESH MANTRALAYA MEN UP-
"MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) Yes, Sir. Government
has been the news item appearing in the
Hindustan Times of April 29, 1971,

(b) Government are not aware of the
exact amount spent on the advertisements.

Cancellaticn of Turkish News-men Tour
of India

823, SHRI NIHAR LASKAR :
SHRI P, GANGADEB ;
SHRI M. M. JOSEPH :

Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
to state ;

- (a) whether the attention of Government
.has been drawn to the press reports that
‘Turkish news-men who were on visit to
India cancelled their tour and left the
country on instructions from their Govern-

ment;

* (b)-whether while cancelling the tour
they stated that the decision was taken as
a yesult of India’s support to the freedom

*fighters of Bangla Desh | n.ud

(c) if so, the - ruetion " ‘Government
lbc\'.'o'!

7 THE DEPUTY MINISTER IN THE
Mﬂ\lﬁﬂ“{ OF EXTERNAL AFFAIRS

(VIDESH MANTRALAYA MEN" U?-_
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MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) A Turkish delegation ‘which
visited India in April 1971, returned to
Turkey before completing their scheduled
programme fully.

(b) According to the visitors they had
to curtail the period of theirstay in India,
due to political developments in their
couniry necessitating their early return to
Turkey.

(¢) Does not arise.

Ceniral Commitiee for Assistance to
East Bengal Freedom Fighters

824. SHRI BISHWANATH JHUN-
JBUNWALA : Will the MINISTER OF
EXTERNAL AFFAIRS (VIDESH MANTRI)
be pleased to state :

(a) whether A Central Committee has
been formed to send assistance to East
Bengal freedom fighters ;

(b) if so, the total amount collected by
the Committee ; and

(c) the nature of assistance given by the
Committee ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) The Hon'ble Member .is
obviously referring to the Bangla Desh
Assislance Committee, which has been
formed to render assistance to rel'um from
East Bengal.

(b) Rs. 36.5 lakhs.
(¢) The Committes is coordinating its

relief efforts with the activities of other
individuals and groups working for the

_alleviation of distress of refugees from East

Bengal and is concentrating on providing
medical assistance and clothing to the
refugees, The Committee operates 7 ambu-~
lance vans and 28 additional vans are being
purchased. * All expenses 'on the vaos
including doctors and nurses etc. are being
met by the Cﬂmm-ktu. h
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Suggestion to Allow Naga Leader Phizo
to Return 1o India

825. SHRI R. R. SINGH DEO. Will
the MINISTER OF EXTERNAL AFFAIRS
{VIDESH MANTRI) be pleased to state :

(8) whether the former Union Deputy
Minister Shri 8. C, Jamur recently suggested
to the Government of India that under-
ground Naga Leader Phizo be allowed to
return to India ; and

(b) if so, the reaction of Government
in this regard in the context of solution of
the Naga problem ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRD) (SHRI SURENDRA PAL
SINGH) : No, Sir.

(b) Government does not favour the
suggestion.

Statement made by Pradhan Mantri on
stopping of Voiunteers from goiog to
East Pakistan for hleping Bangla
Desh movement

826. SHRI SHYAMNANDAN MISHRA:

will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) bo pleased
to state %

(a) whether Pradhan Mantri told in a
press interview, published in Rome on
April 16, that her Government was stop-
ping volunteers who wanted to go to East
Pakistan to ‘help the Bangla Desh move-
ment ; and

(b) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SBINGH) : (a) Yes, Sir. - -

'+ (b) Government would not like to bring
grist to the mill of Pakistan's malicious
propaganda that India has prompted the
frudummvmt
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Blast in Explosive Factory, Kirkee

. 82]. SHRI S.M. KRISHNA :
SHRI M. RAM GOPAL REDDY:;

Will the MINISTER OF DEFENCE
(RAKSHA MANTRI) be pleased to state ;

(a) whether Government have seen the
Press Reports in the ‘Hindustan Times’
dated the 5th February, 1971 wherein it has
been stated that there was a blast in the
Explosive Factory, Kirkee on the 4th
February, 1971 ;

(b) if so, the cause of the incident ;

(c) the number of persons injured and
killed and the estimated loss of property
and ammunition ; and

(d) whether any inquiry has been con-
ducted in the matier and, if so, with what
results ?

THE MINISTER OF STATE (DEFEN.
CE PRODUCTION) IN THE MINISTRY
OF DEFENCE (RAKSHA MANTRALAYA
(RAKSHA UTPADAN) MEN RAJYA
MANTRI) (SHRI  VIDYA CHARAN
SHUKLA) : (a) Yes, Sir,

(b) and (d). A Board of Enquiry was
constituted on 5.2,1971. The Board has
submitted its report which is under
examination,

(c) One person was killed and about
200 persons were injured, out of whom 2
were put on scriously injured list but
have since become fit, The loss is esti-
mated to be Rs, 32,19 jakhs.

Patrolling by Antl-Submarine Frigates
in Ceylonese Waters

828, SHRI JYOTIRMOY BOSU : Will
the MINISTER OF DEFENCE (RAKSHA
MANTRI) be pumu to stite ;

(=) wbuher ‘India’s mi-mbmﬂu
frigates are now engaged ln pl\rolllu the

Ccrlmue walm 1
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(b) if so, the purpose thereof ; and

(c) weather our anti-submarine frigates
have been sent to Ceylon on the request of
the Government of that country ?

. THE MINISTER OF DEFENCE
(RAKSHA MANTRD (SHRI JAGJIVAN
RAM) : (a) 1o (c). At the request of the
Goverament of Ceylon some of our frigates
were engaged in patrolling off the coast of
Ceylon from 13th April, 1971 to 23rd May,
1971 in order to prevent illegal operation
of any sea craft in that coast.

Cases of Food Adulteration

829. SHRI M. RAM GOPAL REDDY :

Will the Ministor of HEALTH AND
FAMILY PLANNING (SWASTHYA AUR
PARIWAR NIYOJAN MANTRI) be pleased
state :

(a) how meny food adulteration cases
- were detected during 1968, 1969 and 1970
separately ; and

) fb) the steps Government propose to
. take 10 eliminate this food aduliteration
menaco ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRALYA MEN RAJYA
MANTRI) (SHRI D. P. CHATTOPADHY-
AYA) : (a) The number of food adulteration
cases detected during 1968 are 38488. During
11969, 32499 cases have been detected in 21
States/Unjon Territories. The information
for 1969, from the -remaining ‘States/Union
Territories and for 1970 is being collected
and will be placed on the Table of the
Sabha.

(b) The provisions of the Prevention
of Food Adulteration Act have already been
made more stringent and ‘the States asked
0, mmmnfonmmt ol'tlwAct.

ACenmlUnit. !mbunutnpw
‘gheck the menace of food adulteration
llomub the State Health Authorities .con-
cgmgd, The Upit will be _mainly .conget-
- “ped Wwith the functions prescribed in . rulp

9of the Prevention of Food Adullorlﬂun_
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Rules in respect of inter-State offences and

will help in giving technical guidance to
State Governments.
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being given to them,

'GUIRAL) : (@) and (b), Birla

;R0 AAVERLE ¥ e . B Fome’ e o

: 'mhluumbylhemlhii o niatzd
. A Notification - maeruuinu«nﬂ

© Ifhﬂhet swml mpremuim:lﬂm
been received requesting the. Gnmm

Act ?

 THE MIHISTER OF D
(RAKSHA MANTRI) (SHRI JAan.m-
RAM) (a) Yes, Slr a ;

(b) snd {¢). Various umnkm Mﬂ
been received from  associations and indivi. -
duals, including elected. members of the.
Due nonﬂdmhn

cantonment Boards,

Acquisition of Birla House, New D

833, SHRI S. M. BANERJEE : %‘iﬁ;ﬂn s
MINISTER OF WORKS AND HOUSING ' |
(NIRMAN AUR AWAS wm'rn.t) be .
pleased to state : . ; i

(a) whether the Birla. Hown n- m_:.;

- Delhi has been aoqumad by Gmmmt-_ v

(b) if not, the reasons for the dﬂlb‘.

© wlmhzr any mmpenatim boen ;
assured to the owners and )

(d) if s0, the amount cfcu

THE Mwism OF mm mm
MINISTRY OF WORKS Aﬁnw
(NIRMAN AUR AWAS, W&

Delhi- has._not yet beeaacwﬁgd
. Pursuant to  the  decls

memorml to Gu:uihiji




- .. Acquisition Collector.
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" (c)and (d). The guestion of cempensal
tion for the property acquired will be consi-
dered afler the award is given by the Land
The Delhi Adminis-

tration has been requested to complete the

‘proceeding early so that there is no undue
delay in Government taking possession of
- the Birla House.

Japanese request for Reactivisation of
International Control Commission

834. SHRI SHYAMNANDAN MISHRA:
Will the MINISTER OF EXTERNAL
AFFAIRS (VIDISH MANTRI) be plcased
to state :

(a) whether Japan has urged reactivisa-
tion of the International Control Commission
‘in its Indo-China peace-keeping role and has
offered financial support 10 the three-nation
group;

(b) if so, whether Government have
considered the Japanese proposal as a
Member of 1. C. C. ; and

(c) if s0, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) to (c). Government of India
have a constant dialogue with the Japanese
Government on the guestion of Indo-China
and the activities of the ICC’s. Japan has
suggested’to several of the Geneva Conference
Powers that it would be willing to make
available certain financial and other assis-
tance for the commissions’ activities, It
" hés not so far suggested that it should
become & member. Any decision in this
matter would have 1ofbe made by the Geneva
Powers and the conerened parties,

' Chinese Support to Pakistan

838, SHRI SHYAMNANDAN
MISHRA : Will the MINISTER OF
. EXTERNAL AFFAIRS (VIDESH MANTRI)

be pleased to state :

! (@) whether Government’s attention has
been drawn to the fact that Chairman Mao
. Tee-tung -has sent a personal assurance of
" wopport to the President of Pakistan in the
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present crisis ; including all assistxnce to -
expand the Pakistan -army and replenish it
with uptodate weapons; and

(b) if so, whether Government have
examined implications of it in terms of
country's defence 7 _

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) Government have no know-
ledge of chairman Mao Tse-tung having
sent a personal message to the President of
Pakistan.

(b) Dose not arise.

Russian and Chinese Interests in Indian Ocean

836. SHRI P. GANGADEB :
SHRI 5. M, KRISHNA t

Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
to state :

(a) whether the attention of Government
has been drawn to the article written in the
Times of India of the 7th April, 1971 under
the heading ‘Russian ambitions in Iodian,
Ocean, experts discount fears’ in which the
three scholars have exploded the theory that
the Soviet Union and China are quietly
musciing in into the Indian Ocan;

(b) if so, whether Government have
examined the reasons and arguments given
by these scholars; and

(c) the reaction of Government there-
upon?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXYERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) Yes, Sir. i

(b) and (c). Government has had the
subject under review for a long period of
time, and all the relevant  considerations
have been taken into account ja the form-
ulation of Government's policy regarding . -
the Indian Ocean. Goverament's policy has -




0 W’r#m Amm

bnp md in the House on
_oem;am.

mlouu

Celling on Urban Property

837, SHRI P. GANGADEB :
SHRr1 5. M, KRISHNA :
SHRI SHYAMNANDAN MISHRA!:

Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state :

(a) whether Government have not
reccived favourable response from the States
in regard to the ctiling on urban property;

(b) if so, the reaction of Government
thereto;

(c) whether Government are considering
to evolve a new common formula acceptable
to all the States; and

(d) if so, the features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHRI I. K.
GUJRAL) : (a) The State Governments and
the Union Territories were addressed secek-
ing their views/concurrence to the draft bill
relating to the imposition of a ceiling on
urban property, on the 25th July, 1970, the

~ replies so far received show that the matter
is under the active consideration of the
State Governments,

(b) to (d) . Do not arise.
Betiing up of tnhpu-u Committee on Population

l3l SHRI P. GANGADESB :
. SHRI NIHAR LASKAR ;

Wil the MINISTER OF HEALTH AND

+ FPAMILY PLANNING (SWASTHYA AUR

~ 'PARIWAR NIYOJAN MANTR]) be pleased
- 1o, state :

. -.{;} “whother Central - Government has
" . ‘been considering to appoint & commlites of
~... ex¥perts_to find ont how the country managed
whqa !hemnmmmmw mmm :

IYAISTHA 10, ‘.'893 (SAKA)

erﬁ Mf;f 10

mmu lhe official estimate of 561 milhum, :
and

(b) if so, what will be the other terms
of the commiitee ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIWAR
NIYOJAN MANTRALAYA MEN RAJYA
MANTRI) (SHRI D. P, CHATTOPA-
DHYAYA): (a) and (b). The matter is under
consideration.

Visit by Russian Delegation to India

839. SHRI R. R. SINGH DEO: Will
the MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

(a) the total number, including the
number of personnel of various Delegations
from Russia, which visited India during the
last one year; and

(b) the purpose of wisit of the various
Russian Delegations ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) and (b). Information is being
collected and will be laid on the Table of
the House,

Eye Disease Epidemic in Bombay

841, SHRI DASARATHA DEB:
SHRI B, K. DASCHOWDHURY:
SHRI S. A. MURUGANAN-

THAM :

Will the MINISTER OF HEALTH
AND FAMILY PLANNING (SWASTHYA
AUR PARIWAR NIYOJAN MANTRI) be
pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the fact that
epidemic form of eye diseass in Bombay
had affected more than 30,00,000 people 30
far and is spreading continuously ; .

(Ii,).'ll_:;'e reasons for this epidemie ,and
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{c) the steps taken by Government to
~‘prevent and control this epidemic discase ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARI-
‘WAR NIYOJAN MANTRALAYA MEN
UP-MANTRI) (SHR1I A.K. KISKU):
(8) The Maharashtra Government have
" intimated that 5 lakh persons were treated
by Municipal and Government hospitals/
dispensaries and Mobile centres.

The opidemic has since passed off,

(b) From the cpidemiological pattern,
the eye discase appeared 10 have been due
1o an air borne virus. The Virus Research

“Institute, Poona und the Haffkins Institute,
' “Bombay are at present c¢ngaged in finding
out any pathogenic virus as a cause of the
“disease.

~ (¢) Steps taken to prevent and control
.- the disease included :

(i) making arrangements to treat the
patients at State Government and
Municipal hospitals, dispensaries
and mobile hospitals ;

(ii) supply of free medicines to private
medical practitioners for treating
the patients free of charge ;

(iii) closing of swimming pools ; and

(iv) advising (a) the public through
radio, press and other audio-visual
means to take precautionary
measures such as avoiding contact
with persons suffering from eye
diseases and (b) the patients to
avoid spreading infeclion, etc.

by keeping themselves alnof from
others,

Deportation of Bengali Diplomats of

_Pakistan High Commission ‘in
: -New Delhi To Islamabad

842. SHRI B‘.ISHWANATH JHUN-._
IHUNWALA Will the MINISTER ' OF
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* commission to the tmlu
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EXTERNAL AFFAIRS (vmm mmn i
be pleased to state:. '

(a) wh'ether in violation of order issued -
by the Government of India on April 26, -
1971, the Pakistan High Commission in
New Delhi is sending back the diplomatic
personnel hailing from Bangla Desh to
1slamabad ; )

(b) if so, the number of such violations
that have come to Government's notice ;
and

(c) what steps are being taken to ensure
stoppage of such practices in future ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP.
MANTRI} (SHRI SURENDRA PAL
SINGH) : (a) No, Sir,

(b) and (c). Do not arise,
Price of Sulpha Drugs in Calculta

843. SHRI1JYOTIRMOY BOSU : Will
the MINISTER OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRI) be pleased 1o state :

(a) ihe retail and whole-sale prices of
each of the sulpha drugs in Calcutta from
April 1970 to April 1971 monthwise ; and

(b) the impact of the Drugs (Prices
Control) Order, 1970 on these drugs 7

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR "
RASAYAN MANTRI) (SHR! P.'C, SETHL): .
(2) There are a number of firms manufac-
turing sulpha drugs in the country and : their
retail prices during April 1970— April 197t .
are available in the price lists published.
As regards the wholesale prices, the Ministry
hes no information since they vary  from
firm to firm depending wpon the commis- -
sion allowed by a manufacturer (o the
The Drugs (Prico Control) Order, -
1970 prescribes -only- mmnmum ram ql’

(b) Besides: hrins!n; dou In reax
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g .k hl.l also been the objecmo of the Drugs
(Prices Control) Order, 1970, to rationalise
‘drug prices. As a cnnsequencc while the
prices of sulpha drugs have come down in
some cases they have also gome up in
others on account of increased cost of raw
materials primarily due to import substitu-
tion.

Housing Facilitles in the Capital for
Homeless Persons

844, SHRI JYOTIRMOY BOSU :
SHRI RAMAVATAR SHASTRI :

Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state

(a) whether during the last three years,
the number of homeless persons in Delhi
increased 300 percent wiz., from 6,586 to
20,997 ;

(b) whether at least thrce graduates,
two in Scicnce and one in Arts, are among
the many who, at the moment, live on pave-
ments of the nation's capital ;

(c) the number of homeless persons in
the capitals of each Stale during the last
three years and as per latest census ; and

(d) the steps, if any, being taken to
tackle the problem of acute and growing
shortage in housing facilities ?

. THE MINISTER OF STATE IN THE
" MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI (SHR] I. K.
. GUJRAL) : (a) It is estimated that number
" of homeless persons in Delhi increased
from 6,586 in 1961 to mbout 20,997 in 1971
-census, This represents an increase of about
- 219%.

- (b) Yes, Sir, this fact was

during the 1971 census in Delhi. )

" .able as - the ' processing of data collected
shlnnathe 1911 Census will take qu'i;‘e some

¢ the éth Five. 'Iur Plaa iad estimatod at

JYAETHA 10, m: (SAK&)

- (€) The information is not readily avail-
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the be:;nmngof the Plan, the lhomeo of
urban housing  in the country to be about .
119 lakh units, Even at a modest cost of
Rs. 10,000 per house, the investment
required to wipe out the housing shortage of
this extent would be of the order of -
Rs. 12,000 crores. )

The Fourth Five Year Plan includes a -
provision of Rs, 241.87 crores under Hous-
ing and Urban Development, Out of _this
approximately Rs, 193 crores is for housing
schemes in the States and Union Territories.
Recently a Housing and Urban Development
Finance Corporation has also been establish-
ed as a Government company with am .
authorised capital of Rs. 10 crores to be
provided by the Government out of which
a sum of Rs, 2 ciores was provided during
1970-71 and another sum of Rs, 2 crores is
proposed to be provided during 1971-72.
The Corporation is expected to build up
a revolving fund of Rs. 200 crores over the

next few years for financing projects 01 o

housing and urban development,

Keeping in view the limited resources
available for housing during the 4th Plan
period, it will take quite some time before
any appreciable improvement in housing -
conditions in the country could be expected.

Separation Allowance for Air Fme
Personne)

845. SHRI JYOTIRMOY BOSU : Will -
the MINISTER OF DEFENCE (RAKSHA
MANTRI) be pleased to state : :

(a) whether Air Force officers while:
serving in field where families -are not
allowed, are paid Separation Alluwnmi
every monlh -

(b) if so, whether similar facilltws ua
available for other ranks aiso and i

(f.) if not, lho reasons lhml‘or':

THE MINISTER OF paﬂmca

- (RAKSHA MANTRI) (smu JAGHIWAN
RAM) ;
. are ent:tled to wpamlou tl]owmqs. ’

" 'm' mrmng Group_on Housing -

(®) Yes, Sir.” Marzied oﬂum

(a} No.me
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(€) Pay of other ranks was fixed having
regard to the fact that for the greater part
of their service separation from the family
would be normal. In view of this, no
separation allowance has been granted o
them. separation from families is not a
regular feature for all the Service Officers
and as such separation factor was not
taken into atcount while laying down their
‘pay scales. The other factor is that the
ORs, while serving in concessional areas, get
a-special compensatory allowance in addi-
tion to their normal pay and allowances and
other concessions. Service Officers are not
eligible for this special compensatory
sllowance,
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Unauthorised Jhuggis and Jhompris fn
New Delhi

850, SHRI PROBODH CHANDRA :
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state :

(a) whether Government are aware of
the fact that during the last few months;
hundreds of unauthorised Jhuggis and
Jhompris have come up in important locali=
ties of New Delhi, and some of the Jhuggis
are built on private plots of land also ; and "

(b) the steps Government propose to
take to solve this problem ?

THE MINISTER OF STATE IN THE'
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA .
MEN RAJYA MANTRI)
GUJRAL) : (a) Yes, Sir.
Jhuggis have come up. on public lands =
during the last fow months. Government
have no information about xqual:l.n; m' -
private lands. .

(b) Government are oumlnlna how bnlt_ .
this problem can be solved. : R

Acute Water Problem in Big tm-’- 2
8S1.  SHRI S. R. DAMANI : Will the -

. MINISTER OF HEALTH AND FAMILY

(SHRI I.K. .
A number of
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" that in all the big cities and towns,
- problema has become acute due to doubling

PLANNING (SWASTHYA AUR PARI-
WAR NIYOJAN MANTRI) be pleased 10
state ;- :

‘(@) whether Government are aware that
water

or trebling of their population during the
last decade ;

- (b) whether any proposals or schemes
have been received from the State Govern-
ments ;

(t;) the names of the States, and the

' amounts required by them ; and

i

(d) the decisions taken on them ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF HEALTH AND FAMILY PLA-
NNING) (SWASTHYA AUR PARIWAR

- NIYOJAN MANTRALAYA MEN UP-MAN-

. TRI)(SHRI A. K. KISKU)

s (a) Yes The

= problem of water supply has gencrally been

- of funds and. 'implementation thercof

accentuated in most of the big cities due to
increase in population,

(h) to (d). The responsibility for draw-
ing up the water supply schemes, allo:ation
Tesis
solely with the Siate Governments., The
State Governments arc being given Central

: aesistance on block loan and block gruat

basis for all development schemes includ-
ing urban water supply schemes without re-
ference to any parlicular scheme, During

" the Founh Plan, an allocation of Rs, 277

-~ ¢rorés has been made under urban water

suopply and sanitstion sector under the

" ¢ ‘National Water Supply and Sanilation Prog-
. Tamme.
Wl <apecified
i ¢ approved by the Government of India which
: | is,given afler examining the technical and

However,
categories

schemes of certain
are required to be

olhﬂ‘x upectn
&lﬁﬂm to Private Medical Qollecel
#52. SHRI S.R. DAMANI : Wil
the Minister of HEALTH AND FAMILY

PLANNING (SWASTHYA AUR PARIWAR
NIYQJAN-.MAN‘-I‘RI} be pleased fo state :

!!zbuhlr Government have formula-
._WHGY a.nd onmml:ed funds for:

MAY 31, 1971
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giving assistance to pmm Medical coub- ]

ges ; and

(b) if so, the criteria for givins assie-.

- tance cither by way of mnla or loans 1

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING) (SWASTHYA AUR PARIVAR
NIYOJAN MANTRALAYA MEN UP-MAN-
TRI) (SHRI A.K, KISU) : (a) There is a
scheme in the Fourth Five Year Plan, with
a total Plan allocation of Rs, 50,00 lakhs
for the grant of assistance to private Medi-
cal Colleges in the country,

(b) Rules for the grant of financial
assistance to Private Medical Colleges are
being finalised,

Family Planning Scheme in, Kollar District,
Mysore

853. SHRI G.Y. KRISHNAN : Will the
MINISTER OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) be pleased to state :

A(a) whether the performance of the
Family Planning Scheme has been very poor
in the Kollar District of Mysore ; and

(b) whether Government were in a
position to use song and drama programmes
und other mass communication media to
greater effect to induce in the rural popu-
lation to take to Family Planning ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING(SWASTHYA AUR PARIWAR
NIYOJAN MANTRALAYA MEN RAJYA
MANTRI) (SHRI D.P, CHATTOPADH-
YAYA) : (a) A statement of progress of
Sterilisation and I U, C. D, during the
past 4 years is Ilnid .on the Table of the
House. [Placed in Library. See No. LT-
1260/71]. . e

(b) The Government of India is already
utilising the traditional media of song and
drama for promoting the family planning -
pm;mmmo, specially in the mm areas. -

Bxx Sons J.nd. Dra.m Unm iq Iho miogl.'-':
udomum a the liudqnmm iof the
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Suumdl}ranul)mﬂon of the Ministry
of Informatiaa and . Broadcasting organise
programmes on Family Planning through
the local parties regisiered with Song and
Drama Division, Four Programme troupes
are working directly under the Song and
Drama Division which also arrange various
kinds of performances,

Fands have also been allocated to the
State Government for sponsoring local
troupes for promoting the programme.

Supply of Drinking Water to Coalfield
Areas in Raniganj, West Bengal

854. SHRI MUHAMMAD ISMAIL :
Will the Minister of HEALTH AND
FAMILY PLANNING (SWASTHYA AUR
PARIWAR NIYOJAN MANTRI) be pleased
to state :

(a) whether Government have agreed to
finance the entire cost for implementing the
scheme for the supply of drinking water to
the coalficld areas in  Raniganj, West
Bengal ;

(b). if so, the approximate of cost ; and

(c) the time by which it will be under-
taken ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIWAR
NIYOJAN MANTRALAYA MEN UP-MA-
NTRI) (SHRI A, K. KISKU) : (a) and (b).
The Raniganj Coalfield Area Water Supply
Scheme was prepared by ‘the Government
of West Beogal in - thre¢ parts, The total

cost of the entire Scheme is estimated at .

Rs. 7.70 crores. The Government of Iadia
=pproved the First and Second Parts of the
‘Scheme in March, 1966 cstimated to cost.
Rs,; 3.5 and Rs. 3.28 crores respectively,
The financing pattern of the First Part hes
'blﬂ‘.l Mded as u.nd.ﬂ‘

.m'l‘.m 1o ho _gnrsn .lsy

' 'JYAIkrﬁ'JL 10, 1893 (SAKA)
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.Cénipoﬁem_. Rs. 0,56 crores
(ii) Contribution -from

the Coalmen Labour
Welfare Organisation. Rs, I Cll crotes

(iii) Subsidy from the
Govt, of India for
the rural component. Rs, 0.99 crores

(iv) State Governm ent's '
share, Rs, 0.99 crores

Total : Rs. 3.54 crores

(c) The First Part of the Scheme has
already been in execution for the last four
years and is reported to be rearing comp-
letion,
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Visit of General Westmereland

886, SHRI B, N. REDDY : Wil the
MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

" (a) the reasons for receiving -General
.. Westmorelaad as & State Guest in Flhrm,
. 197 ;and

" MAY 81, 197

[

(b) whether the iﬂvimim axbndod to -

General Westmoreland by the 1ndian Chief"
of the Army Staff goes against Government's
policy of condemning war crimes in
Vietnam ?

THE DEPUTY MINISTER IN THH
MINISTRY OF EXTERNAL AFFAIRS)
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH): (a) This is a case of normal
return of hospitality as the Chief of the
Army Staff had visited USA in April, 1970,
at the invitation of General Westmoreland,
Chief of Staff of the US Army.

(b) Does not arise,

Service Conditions of Teachers and
Employees of Sainik Schools

857. SHRT RAMAVATAR SHASTRI :
Will the MINISTER OF DEFENCE
(RAKSHA MANTRI) be pleased to state :

() whether Government have laid down
service conditions for teachers and employees
working in the Sainik Schools ;

(b) if s0, the details thereof ;

{c) whether Government propose to
make some necessary changes in the service
conditions ; and

(d) if 50, when ?

THE MINISTER OF DEFENCE
(RAKSHA MANTRI) (SHRI JAGIIWAN
RAM) : (a) No, Sir. The service condi-
tions for teachers and employees in Sainik
Schools are laid down by the Sainik’ Schooh
Society.

(b) A statement is laid on &nm.
of the House. [Placed in Ll‘brw. See
No. LT—261{71] o

(c) and (d). Service conditions of Sainlk -
School employees . are  reviowed by ‘the =
Society from:time to time and shuua ll:t'. :

-ud-uaﬂmmrr
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Decline in IUCD Cases

'860. SHRI B.K. DASCHOWDHURY :

Wil the MINISTER OF HEALTH AND
~FAMILY PLANNING (SWASTHYA AUR
\PARIWAR NIYOJAN MANTRI) be pleased

-10 state :

- {a) whether there is progressive decline

.-la the inmt.ion of IUCD cases ; and

(b) the remedial Government

sleps

pmposelotnke to mnkethe device popujar?

. 'mE MIN{ST’BR OF srA'rB IN 'THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA 'AUR PARI-
wu. NIYOJAN MAN‘I‘BALA.YA uau

MAY 31 Iﬂl

 pur acrass the JTamuna with the’ bﬁﬁp

RASYA MANTRI) (SHR] D P. ‘.CHAT!'O- .
PADHYAYA) :  (a) There was a decline.
in the number of IUCD acceptors from.
1966-67 to 1969-70, The trend of decling = -
has been arrested during 1970-71 as indicated

by the following figures :—

1970-71 (upto

4,07,741
February) .
1969-70 (corres- 3,98,978
ponding period)

(b) The followiog steps have been taken
to popularise IUCD :—

(1) Training of personnel assigned to
IUCD work has been improved
slandardised.

(2) Acceptoss are given all necessary

information in advance ; also, a

medical check-up for proper selec-

tion of cases is insisted on.

(3) Follow-up services and expeditious

aticntion to posi-insertion cases

are provided.

(4) Meetings of Gynaecologists, prog-
ramme planners and executors at
State lcvel were held to exchange
views and to take correclive
measures,

(5) There is continuing research on
new devices, drugs for the control
of complications and field research
for c¢valuation of the programme.

Construction of Road m.neciiﬁg Jhilmil
Tahirpur Colony with Jamana
Bridge, Dellll

86l. SHRI B. K, DASCHOWDHURY.
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN - AUR AWAS
MANTRI) be pleasod to state .

" () whether any road would hc enhl-
tructed to connect -the. Delbi
Authority Residential Colony of Jhllmi[ Tl.hih

Imnmdwm.
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R (b) If so, :he uppmxumtc lens‘th of the
rotd fmm J’hiln:ul -Tahirpur' colony ‘to thn
hrld'e

(© when the rond is likely to be
completed ? o

" THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHRI 1. K.
GUJRAL): (a) Yes, Sir.

(b) 7.3 k.m. approximately.

(c) Work from the Bridge to the
Marginal Bund is completed. Work in the
remaining portions where land had been
made available is in progress, Some
portions of the land in the alignment of the
road are yet to be acquired and as such no
definite date of completion can be swated at
this stage.

Allotment of Type 1V Quarters in Delhi

862. SHRI B.K. DAS CHOWDHURY;
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN AUR AWAS
MANTRI) be pleased to state :

(a) whether Government called for fresh
applications in 1970 from Central Govern-
ment employees in Delhi for allotment of
various types of quarters to them ;

(b) the number of applications received
for allotment of type IV quarters upto
_priority date of 31st December, 1948 ; and

(c) the number of type IV quarters that
:would be available for allotment by the end
nf the years 1971-72 and 1972-73 7

" 'THE MINISTER OF STATE IN THE
" MINISTRY OF.WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
. MEN RAJYA MANTRD) (SHRI L K.
ﬁv.uw.) (a) Yes, su.

y (b) 2,463 applications upto priority date
of!ln Dbumber ‘1948 were: received from
“Goverhment employees working. in eligible

affices and entitled to'type 1V accommoda-

'JYAISTHMO tm(s,qm

- Wittten anwers %

© Ontoflmtypowqmm mldu'
construction in the general’ pool in Delhi,
256 quarters havo alrcady been completed
and allotted to the eligible employees, 456
more quarters are expected to be completed
during the year 1971-72 and the remaining
316 quarters are likely to become l\mﬂhbh.
during the yecar 1972-73, )

Mllhapnr Fertilizer Project

863. SHRI P, K. DEO: WIII llla
MINISTER OF PETROLEUM AND
CHEMICALS (PETROLEUM AUR RASA-
YAN MANTRI) be pleased to state : -

(a) whether Government have taken any
final decision on the Mithapur Peruhm.
Project ; and

(b) if 5o, the salient features thereof 2

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM -AUR -
RASAYAN MANTRI) (SHRI P, C, SETHI):
(a) One of the conditions in the letter of
intent issued to M/s. Tata Chemicals was

-that the company should obtain clearance -

under the MRTP Act. Government have
now cleared the project under the MRTP
Act, Final decision on the project will be
taken after the company submits deluh as
required in the letter of intent.

(b) In view of (a) above, the quut:m
does not arise,

Helicopters for Indian Navy

864, SHRI P.K. DEO : Will the .
MINISTER OF DEFENCE . (RAKSHA -
MANTRI) be pleased 10 state :

(a) whether Government bave decided -
to acquire helicopters for the lndian Nm, .

) if ‘80, the ﬂnandal impﬂmim
thereol 7 E :

THE MlNlSTER OF DEFBNC’B g
(RAKSHA MANTRI) (SHRI I&GHWAN o
RAM) : (t) Yea, 8". $y




St Written Answers.
(b)) It ‘would mot be in the public
interest to disclose the information.
_ Umemployed Emergency Commissioned
Officers

865. SHRI P.K. DEO: Will the
. MINISTER OF DEFENCE (RAKSHA
. MANTRI) be pleased to state :

~ (a) the number of released Emergency

Commissioned Officers who are without

employment since more than nine months
of their release ;

(b) how many of them are Graduates
and Post-Graduates ; and

() how many of them werc Graduates
or Post-Graduales and at the same time
less than 24 years of age at the time of
joining the army ?

THE MINISTER OF DEFENCE
(RAKSHA MANTRI (SHRI JAGIWAN

RAM) : (a) 1688,

(b) 126 are Post-Graduates and 588 are
graduates.

(¢) 234.
dfre apw, it
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Central Government Employees without
Accommodation

867. SHRI M M. JOSEPH : Will the
MINISTER OF WORKS AND. HOUSING
(NIRMAN AUR AWAS MANTRI) be
pleased to state ;

(a) whether there are some employees
in the Central Government baving more
than 20 years of service who are still withe
out any Goverment accommodation ;

(b) if 50, the number of such employees,
Statewise categorywise, and particularly in
the Union Territory of Delhi ; and i

(€) the steps taken by Government to
provide the accommodation to such .
employess uthg earliest ? Lo :
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. 'THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) SHR1 I, K.
GUJRAL) : (a) Applications for aliotment
of accommodation in the ‘gencral pool’
during a particular year are invited on a
restricted basis keeping in view the likely
vacancies which may occur during that
particular year and the number of new
residentjal units which may be added.
In the case of employees entitled to type
1V and below, the date of priority is deter-
mined from the date such employces con-
tinuously hold a post under the Central
Government, State Government etc.,
whereas in case of employees entitled to
type V and above, the date of priority is
taken from the date such employees conti-
nuously draw emoluments in respect of a
particular type. In the case of the employees
entitled to type V and above no statistical
data in regard to the length of service

employees entitled to' type IV and below
who have put in more than 20 years of
service and are still ‘without any Govern-
ment accommodation,

(b) The ‘general pool’ accommodation
at present is avajlable at Bombay, Calcutta,
Delhi, Madras, Chandigarh, Faridabad,
Nagpur and Simla, A statement indicating
the number of employees who have put in
more than 20 years of service and have
not been allotted any Government accommo-
dation is attached,

(c) According to the physical targets
laid down for construction of ‘general pool’
accommodation at different places during
the Fourth Five Year Plan, it is proposed
to construct 8,31 units at Delhi, 1,706
units at Bombay, 933 units at Madras, 408
units at Nagpur, 1304 units at Calcutta and
200 units at Chandigarh. Besides, there is
also a proposal to construct 144 units in
type 111 to V at Bangalore, where at present

rendered by them is available in the no ‘gencral pool' accommodation is
Dircctorate of Estaies, There are certain  available. :
Statement

The number of Officers having put in

more than 20 years of service and still without

‘GENERAL POOL' Accommodation at various places.

Type Bombay Calcutta Chandi- Farida- Madras Nagpur Simla Delhi .
(Maha- (West garh bad
rashtra) Bengal) (U.T)  (Haryana) (T. Nadw) (M.P) (H.P) (U.T)
| 484 12 63 Nil —_ 3 6 9
I k! ] 40 40 Nil —_ Nil 46 Nil
m 171 n 175 Nil Nil Nil 61 352
v 14 101 114 Nil — Nil 46 105
v+ '
vi*

vie

" *In type V to VII, the date of priority is determined from the date the officers
-eontinue to draw emoluments in respect of a particular type and in their caso the date of

. joining service is not available in the Directorate of Estates and as such tho pumberof = -

such officers as have put in more than 20 years of service and are without any Goveroment

" secommodation is not availble.

e
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868, SHRI M.M. JOSEPH : Will the
MINISTER OF EXTERNAL AFFAIRS
" (VIDESH MANTRI) be pleased 10 state

(&) whether any tax ecxemplion was
given by the Ceyloncse Government to the
Indians residing in Ceylon; and

(b) if so, the details thereofl ?

. THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) and (b). Yes, Sir. The Cevion
. Government has enacted a law by which
foreign nationals including Indian citizens
.arc liable to an annual Temporary Resi-
dence Tax of Rs. 500/- per annum, Under
a recent nolification, Indian citizens residing
in Ceylon under 1erms of the 1954 and 1964
Indo-Ceylon Agreements, will be exempted
from the payment of this tax, Persons of
Indian origin who are stateless do not
attract the provisions of this legislation.

Improved facilities in Hospital

869. SHRI M.M. JOSEPH : Will the

MINISTER OF HEALTH AND FAMILY

PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) be pleased to state :

(a) whether any Association of the
Specialist officers of C.G.H.S. had been
formed ;

(b) whether they have wurged in a
' meeting to Government to accclerate the
" pace of improved facilities in various hos-
:‘pitals ; and

(c) the steps taken by Government for
providing their facilities.

_ THE DEPUTY MINISTER IN THE
'MINISTRY OF HEALTH AND FAMILY
PLANNING  (SWASTHYA AUR

PARIVAR . NIYOJAN MANTRALAYA -
" Long Térm Proposals.
" ‘Association of - T o _

- MEMN UP-MANTRI) (SHRI A.K, KISKU) ;
. " .(8) Some specialists met on the 18th April,
i 1971 and formed an

_“Specialist Officers of the Central Health
"Semoe' L -

HTAY )l 1m

) A umm mtaimng. a;]
Wutlmmadsb!thmhmuhed. .

(¢) The sumemm whwh havo bean
received very recently will be examined in’
consultation with -other Ministries and
concerned authorities.

Suggestions made by the Association of
Specialists Officers of the C'emml
Health Service

1. A separate placement of Fracture
service in the O.P.D. with additional staff
and facilities of plaster room and X-ray
for the Central Institute of Orthopaldics,

2. Additional staff for the Central

Institute of Orthopaedics,

3. Appointment of one dozen guides
who can accompany patients in the Safdar-
jang Hospital,

4. Increased facilities for blood dona-
tions, X-ray and Laboratory equipment and
manpower in the Safdarjang Hospital.,

5. To provide manpower and equip-
ment for 32 Recovery Room-beds in
Operalion theatre at the Safdarjang Hos-
pital.

6. Increase in the Nursing staff of the
Safdarjang Hospital,

7. Budget allocation should be flexible.

8. Conversion- of Employees State
Insurance Hospital with 300 beds :nloa
Convalsceni Home.

9. Waiving of procedure of recruitment
through Employment Exchange in mapect o!’
class I1I and employees.

10. Doctors in G.D.O. Grade qualified -
in Specialised fields should be inducled in":
the Safdarjang Hospital immediately 10 .man
the posts following vmwu a.mmg d;ue )
to Banl!lDeihmd& e
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2. BEstablishment of Hospital Manage-
ment Committee.

3. Establishment of Linison with dis-
trict and Taluk Hospitals in  the States
adjoining Delhi, which can carry out the
treatment suggested by the City Hospitals,

4, CEstablishment of betler co ordina-
tion among the medical!, Public Heulth and
Family Planning programme agencies in the
country,

Lay off in Fertilizer Plant at Panki

871, SHRI S. A. MURUGANAN-
THAM : Will the MINISTER OFF PATRO-
LEUM AND CHEMICALS (PETROIEUM
AUR RASAYAN MANTRID be pleased to
state :

(a) whether  the Indian  TFxplosives
Limited, a subsidiary of Indian Chemical
Industry has closed down its fertilizer plant
at Panki by declaring a lay-off on the 14th
March, 1971 ;

(b) whether it has been alleged that the
lay-off was declared 10 create arificial
scarcity in urea fertilizers and enable the
ICI to dump its over products in the
market and earn hugo profits ;

(¢) whether Government  made any
investigation into the allegation ;

(d) if so, the findings thereof ; and
(¢) the action taken by Government
thereon ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (PLTROLEUM AUR
RASAYAN MANTRI) (SHRI P.C. SECTHD:
(a) The fertilizers factory of M/s, Indian
Explosive Ltd. at Panki, Kanpur, remained
closed down from I14th March, 1971 to 4ih
May, 1971, on account of labour (roubles
and was reopened thercafter,

(b) No such allegation has come (o the
notice of this Mantraluya.

() 10 (). Do not arise,
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New [riends cooperative House Bullding
Sociely, New Delhi

872, SHRI S. N. SINHA : Will the
MINISTER OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRI) be
pleased to state @

(a) the total nrea of land purchased by
the New Friends Cooperative House Building
Society, New Delhi ; and

(b) how much of this land was acquired
by  Guovernment and how much is left
with the Society as free-hold land ?

ITIE MINISTLER OF WORKS & HOUS-
ING (NIRMAN AUR AWAS MANTRI)
(SIIRI UMA SHANKAR DIKSHIT): (a)
834 Bighas and 01 Biswas,

(b) 626 Bighas and 16! Biswas ol land
had been acquired by the end of 1962,
Acquisition proceedings regarding the re-
maining land are in progress, It is not pro-
posed to leave any land with the Society on
freeshold basis.

Army man arrested among Naxalites

#73. SHRI M. KATHAMUTHU :
Will the MINISTER OF DEFENCE
(RAKSHA MANTRI) be pleased to state ¢

(a) whether an army man was arrested
recently among the Naxalites near a village
in Birbhum District, West Bengal ; and

(b if so, the details thercol ?

THE  MINISTER OF DEFENCE
(RAKSHA MANTRID (SHRI JAGHWAN
RAM) : (a) and (b). Governmwent have no
such information,

Support to Freadom Fighters of Anpala and
Moz:nblgae

874, SHRI M. K, KRISHNAN : Will
the MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to staie :

(2) tho steps Government have taken
o help the freedom fighters of Angola and
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Mnumﬁiquo'in their fight against Portugese
colonialism ; and

(b) whether Government
render only moral support ?

propose to

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL ATFFAIRS
(VIDESH MANTRALAYA MEN UP-
MANTRI (SHRI SURENDRA PAL
SINGH) : (a) and (b). As the House has
been informed on several occasions, the Go-
vernment of India have rendered, and shall
continue 1o render, to the extent possible,
material assistance to the liberation move-
ments in Africa. The assistance rendered
has included supplies of medicines, blan-
kets cloth, stationary for school children,
as also scholarships to enable students 1o
pursue training and higher studies in Tndia.

Annual Confercnce of Psychiatric Society

~ 875. SHRI N, K. SANGIHI : Will the
MINISTER OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) be pleased to staie :

(a) whether the Indian Psychiatric So-
ciety in its 23rd annual conference held in
January, this ycar strongly condemned t(he
legislation and appealed for its removal,
under which patients mentally ill should
obtain certificales from Magistrates before
being admitted to mental hospitals ; and

(b) if so, Governmenl’s reaction there-
to ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRALAYA MEN UP-
MANTRI) (SHRI A, K. KISKU) : (a) Yes.

(b) A proposal to replace the existing
Indian Lunacy Act of 1912 by the Mentai
Health Act on the lines of modern psychia-
tric thinking is under consideration.

 Legislation and Organisational set up to
.~ _prevent Food Adultcration

816, SHRI N.K. SANGHI: Wiil
the MINISTER OF HEALTH AND
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FAMILY PLANNING (SWASTHYA . AUR '
PARIVAR NIYOJAN MANTRI) be pleased’
state : o

(a) whcther the present legislation and -
set-up arc found inadeguate for prevention
of food adulteraiion which is being practi-
sed by unscrupulous merchants, especially -
in the urban areas ; :

(h) whether there is any proposal to
bring in clfective legislation and set-up
adequate machinery to enforce the same ;
and

(¢} the number of inspectorate stafl and
laboratories for analvsis of food articles and
whether Government are thinking of in-
creasing them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIWAR
NIYOJAN MANTRALAYA MEN RAJYA
MANTRI) (SHRL D. P, CHATTOPA-
DHYAY): (u) and (b). The provisions
of the Prevention of Food Adulteration
Act, which have already been made more
stringent, are found adequate for preven-
tion. of food adulteration. There is no
proposal to make any major changes in the
Act al present. The existing set-up for the
implementation of food Jaws, however, re-
quire further streogthening. In this con-
nection, the following steps arc  being
taken 1 —

(A Central Unit for Prevention of
“oed  Adulteration  has been re-
cently set up to check the menace
of feod adulteration in  co-oper:
ation with the Siate Health Aus
thorities,  The Unit will be main-
lv concerned with the functions
preseribed in Rule 9 of the Preven-
tion of . Food Adulicration Rules,
in respect of inter-State offences
and will . help . in_ giving technical
guidance to  the State Gowvern-
ments.

(2) The various State’Union Territory
Governments .- have . formulated
their own propoesals, in the State
sector of the 4th Five. Year Plan,
for sirengthening the. existing gt~ . .

e
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*up for implementation of food’
¥ laws.

(¢) - The information is being  collected
and will be plar:cd on the Table of the
Sabha,

Noa -Availubility of Medicines in Govern-
ment Hospitals in Delhi

877, SHRI R. S, PANDEY : Will
the  MIMISTER OF HEALTH AND
FAMILY PLANNING (SWASTHYA AUR
PARIWAR NIYOJAN MANTRI) be prleased
to state ;

(a) whether frequent reports are  recei-
ved about the mon-availability of esscatial
medicines in the Government  hospiiais/dis-
pensarics in Delhi ;

(b) whether reports are also being  re-
ceived by Government that the medicines
which are being supplied in these hospilals/
dispcnsaries are sub-standard ; and

(c) if so, what steps are being taken by
Government to ensurec that medicines of
good standard are supplicd 1o these hospi-
tals in adequate quantity ?

THD DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING) (SWASTHYA AUR PARI-
WAR NIYOJAN MANTRALAYA MEN
UP-MANTRI) (SHRI A.K. KISKU): (a) No,

(b) Medicines of standard quulity ure
made available through the Government
hospitals/dispensaries. No complaints have
been received about the quality of medicines
supplied..

"'{¢) Does not arise.

Facllitfes to Societies fo help in Propaganda
for Family Planning and Birth Conirol

w18, SHRI 8. N, MISRA : Will the

MINISTER OF HEALTH AND FAMILY

PLANNING (SWASTHYA AUR PARIWAR
Nﬁbﬂlﬂ MANT!U) bo pleased'to state :

‘{nmmm being_offéred_ (o, the
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to help in the Plan and Propaganda for
Family Planning and Birth Control.

(b) whether any allccation -has been
made for this purpose ; and

(c} if so, to whom such assistance has
been given in the last Financial Year ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARIWAR
NIYOJAN MANTRALAYA MEN RAJYA
MANTRI) (SHRI D, P, CHATTOPADH-
YAYA) : (a) Government recognise the im-
portant role which these bodies can and do
play in thz inplementation of the national
family planning programme. It is Govern-
ment’s policy to consider these voluntary
organisations (which are usually register=d
tocicties) as partners in this national pro-
gramme and cxtend to (hem all possible
help for carrying on their work,

Accordingly voluntary bodies are given
100% grant-in-aid by the State Governments
to whom the authority for giving such grants
has been delegated, for running family
planning service centres and for training of
personnel. Family Planning motivational
malerial, audiovisual aids and literature are
also supplied on request. Grants are also
sanctioned for special types. of activiti es,
eg., holding of family planning semin® rs
and confercnces to discuss specific problems,
Grants are also given to a few voluntary
organisations for running sterility treatment
centres,

(b) Yes,

(¢) Full details regarding the .assistance
given in 1950-T1 by the States/Union Terri-
tories to volunlary organisations under the
dclepated powers are not available,. How-
ever, during that year, the Government of
India sanctioned {o the: various wvoluniary
Organisations engaged in the training of the
Auxiliary Nurse Midwives grant-in-aid  tos
talling Rs. 30 lakhs approximately, Grant-
in-aid of Rs. 67,000 was also;Ranctioned to
tho Indian Medical Association, New Delhi

for. cm!umu lamly phwu onmtwm—- -

ﬁniﬂiu ar Amduimm ‘who ‘are prepar ¢d tmmnz courses for medical personncl,
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- Dealership of Indane Petroleum Gas
in Uttar Pradesh

879, SHRI S, N. MISRA ¢ Will the
MINISTER OF PETROLEUM  AND
CHEMICALSY (PETROLEUM AUR RASA-
YAN MANTRI) be pleased to state @

(a) whether further dealership of lndane
Petroleum Gas is nol being given to the
State of Uttar Pradesh ;

(b) il s0, the rcasons therefor ; and

{¢) whether there are any fixed principles
on the basis of which new dealership is
created for the indane Gas ; and

(d) if so, the detuils thercof ?
TIIE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR

RASAYAN MANTRI) (SHRI P, C, SETHL):
(a) and (b) Indanc gas is presently being

marketed  through the distributors in
Kanpur, Lucknow, Alluhabad, Varanasi.
_Agra, Gorakhpur, Meerut, Dechradun,
Mussorie, Hardwar (BIIEL Township),

Rishikesh (1DPL Township), and Ghaziabad.
During the current year, I0OC has plans to
further extend its marketing to Roorkee,
Saharanpur, Muzaflarnagar and Aligarh.

(¢) and (d). The principles are adopted
are the availability of the product from the
cconomical source of supply, the availability
of cylinders for distributing the same, the
market potential of the cities wherc it is
proposed to introduce the same, the quantum
of unsatisfied demand in the citics, where
the product is already on -sale, the avail-
ability of other competing fuels, etc.

Internationsl Conventions of Red Cross
Socicty and World Health
Organisation

830. DR. MELKOTE: Will 1he
(MINISTER OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARI-
“WAR NIYQJAN MANTRI} be pleased 1o
“stade |

" (A) whether his Mantralaya had sent

" delegations to attend  lnternational -Conven-
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tions of the Red Cross Society and World
Health Organisation ;

(b) if so, how many Members of
Purliument have been associated with these
Conferences for the last three years ; and

(¢) whether Government contemplate to
include Members of Pariiament also in the
current year ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SWASTHYA AUR PARI--
WAR NIYOJAN MANTRALAYA MEN
UP-MANTRI) (SHRI A, K. KISKU):
(2) and (b). lodizn delegates to the Inter-
national Conventions of the Red Cross
Socicty aic sponsored by the Indiun Red
Cruss Society which is an autonomus organi-
sation. The previous  Health  Minister
aticnded the XXI Intcroational Conference of
the Red Cross at Istanbul in September,
1569 as the Leader of the Indian Red Cross
delegation in his capacity as the Society's
Chairman,

In so far as the World Health Assembly
meetings are concerned, no Mecmber of
Parliament was included in the lndian dele-
gation during the years 1969, 1970 and 1971,
except that the Minister of State for Health,
FFumily Plaoning and Works, Housing and
Urban Development led the Indian deléga-
tion in 1970 and the Deputy Minister for
Health and Family Planning in 1971,

{¢) No such proposal is under considera-
tion.

Sino-Indiun Relations

861. SHRI G. VISWANATHAN : Will
the MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

(1) whether China has indicated (o case
her relations with lndia ; and

{b) if so, the reaction of Government .
thereto ? e
THE DEPUTY. MINISTER IN THE.
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MANTRALAYA MI';’;? UP-
MANTRI) (SHRi SURBN_ m\,
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SINGH) : (a) China has not made any
concretc proposal to this effect so far,

(b) Government have already said that
their doors arc open for a peaceful settle-
ment in consonance with our national
interest and honour,
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Utllisation of Rostam Crude

883, SHRI CHINTAMANI PANI-
GRAHI : Will the MINISTER OF PETRO-
LEUM AND CHEMICALS (PETROLEUM
AUR RASAYAN MANTRI) be pleased to
state

(a) whether any steps have been taken
to utilise Rostam crude in India or in any
other country ; and

(b) if not, how this is being used by
now ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHR1 P. C, SETHI):
(a) and (b). Sale of Rostara Crude has becn
made within the country and abroad, from
1969 till now. Three cargoes tolalling
30,369 tons were sold to Cochin Refinery
on an experimental basis ; similarly one
cargo of about 70,000 tons was sold to a
Spanish refinery,

Since then, a two-year sale contract has
been entered into with M/s Total Inoter-
national, as a result of which a quantity of
about 1.25 million tons is likely to be
lifted by the latter for sale. For the sale of
remaining quantities, M/s Hydrocarbon India
Private Ltd. are making further efforts in
the foreign markets.

Agreement between Pakistan Army and
Mizo Rebels Re. Chittagong Hills

884, SHRIMATI JYOTSNA CHANDA:
Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased to
state |

(a) whether an agrecment has been
mode betweon the Pakistan army. and the
Mizo rebels that the Chittagong Hill Tracts
will be given to the Mizo rebels ; '

(b) if so, whether Government fesis that
Pakistani army is banking on the Mizo °
hostiles to spearhéad for 2 grand  offermaive <
against Indis withit the Mizo Hifts aad part
of Triptrt andl“at the “same" time" uhw
the" eapltmagl’ Hiky™ of “‘the” Wiz instlid’
Tripura and Assam ; and'
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(€) whether Goveranient have
proposal to counteract this bid ?

any

“THE DEPUTY MINISTER IN L
MINISTRY OF FXTERNAL AFFAIRS
(VIDESH MANTRALAYA MEN UD-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a} Government are not aware
of any auch agreement,

(b) and (¢). Government arc aware of
the encouragement and assistance which the
Government of Pakistan has always given Lo
Mizo hostiles and suitable measures have
been taken to ensurc the sccunly ol' the
country.

Misquoting of Speeches of Chiefl Minister
“of Tawil Nadu by Radio Pakistan

885,  SHRI MURASOLI MARAN ;
Will the MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) be pleased
to state ©

(a) whether Governuwn.t- are aware thﬁt
Pakistan Radio is misquoting the specches
of the Chief Minister of Tamil Nadu ;

“(b) whether any-prolest note was sent ‘in-
this regard to the Pakistan Governnient; dnd-

(c) if not, the reasons therefor

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(VIDESH MNTRALAYA MEN UPp-
MANTI) (SHR1 SURENDRA PAL SlNGl-l)*
(a) Yes, Sir,

) No,Sir.

(c) Radio Pakistan indulge ' in such
frequent and malicious distortion of Indian
. news that mo purpose is s_emedmtakms

notice of .all its trivialitics ; in. Govern-
men}uvlw thmmaybetmled with, the .
dgsorve. . Of ;couse, whqro

‘p\@d iq(m” afs, arqq stake, €
- IE?B!«‘-RH’! hﬂli}! ian "akq'i, ”h‘

b das
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Replucement of Over-Head Tonks in.
Lodi Colony, New Dethi

886, SIIRIMATI MUKUL BANERJLE:
Will the MINISTER OF WORKS AND
HOUSING (NIRMAN  AUR  AWAS
MANTRI) be pleased 10 5 ate ;

(a) whether overhead tanks of ceriain
Government quarters (converied Chummeries
in particular) in Lodi Colony, New Delhi
have outlived their span and nced replice-
ment ¢

(b) wheiher the water connections of
such over-head-tanks  were. disconnecied ;
and

(¢) whether it is now more thun three
vears that these tanks have not been replaced
with the result that the lavatorics are being
used as dry lavatories ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHRI I, K.
GUJRAL) : (a) WNo, 8ir. These arc
replaced as and when their condition
warrants replacement,

(b) Water conneclivns are disconnected
only temporarily at the time of replacement.

(c) Does not arise.

Collaboration of Mizo Rebels with
Pakistuni Army Invading
Bangla Desh

887, DR. RANEN SEN :  Will the.
MINISTER OF DEFENCE (RAKSHA
MANTRI) be pleased to state :

(a) whether Mizo rebels from India
have joined the Pakislan's invading army
to crush the freedom movement of Bangla
Desh and are operating at the border of
India ; and

(b) if so, what' action ‘fhc - Indian

military or security fm-ce L !ahu to .

- chage and crush them?
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" THE "MINISTER = OF DEFENCE
(RAKSHA MANTRI) (SHRI JAGIIWAN
RAM) : (a) and (b). Some of the Mizos
who  had joined the  ftraining camps
organiscd by Pakistan in East Bengal are
reported to have been emploved by West
Pakistan Army in their drive to suppress the
freedom forces-in East Benpal, The Security
Torces have taken necessary steps 10 ensure
that these Mizo groups do not intrude into
Indian territory for indulging in  violent

- activity,

) tm State Gowrnmen:s

. traii_:_m;-

Setting up of Temporary Ilealth Centre
af the Evacvees Canp in Easiern
India

R. DAS MUNSI :  Will
the MINISTER OF HEALTH AND
FAMILY PLANNING (SWAST! YA AUR
PARIWAR  NIYOJAN MANIRI) TDe
pleased to state :

888. SHRIP.

(a) whether Government propose to sct
up a temporary Health Cenire at the
evacuces camp in Eastern India ;

(b) whether Government are aware of
situation that in these days the people from
remote corners of villages cannot be beneli-
ted by the medical facilities of town and city
Centre ;

(c) whether there is any scheme to
provide them medical facilities at least once
in a week through mobilc health and
medicine Centre ; and

(d) whether Government are aware (hat
the rate of Government purchased medicine
in the local shop run by the -health ccntre
authority is exorbitant, and the steps taken
by the Government 1o check them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING {(SWASTHYA AUR PARI-
WAR NIYOJAN MANTRALAYA MEN
UP-MANTR1)
(a) In' the Evacuces Camps the médical
facilities are being organised by the _respees

- (®) Yer.
(c) Tt In proposed 10 cstablu.h mohde
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(SHRY "A. K, KiSKU)

cum-gervice  hospitals -atiached’ 1p:

each ‘of the rmedical colleges, 21 such
hospitals have already been sanctloned (5 by
the Department of Health and 16 by the
Ministry of Education under the C. R. Das
Cenlenary Celebrations).

{d) The information is being collected
and will be Inid on the Table of the Sabha..

Hﬁsinu Plan in Ptesklmy. Towpsnnd"ﬂieir
Suburbs

889, SHRI P. R. DAS MUNSI : will the
MINISTER OFF HOUSING (NIRMAN AUR
AWAS MANTRI) be pleased to state :

(a) whether Government propose  to
arrango any more housing plan in the presid-
ency towns of India or their suburbs doring
this years;

(b) whether the housing facility would
be considerd in case of permanent non-
Gaovernment employees of mlddlc rank in the
city or suburbs; and

(c) whether the housing facility would
be considered for the retired Government or
non-Government employees. of the middle
rank 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(NIRMAN AUR AWAS MANTRALAYA
MEN RAJYA MANTRI) (SHRI 1, K.
GUIRAL) : (@) to (¢).. The following social
housing schemes .which were introduced by
this Ministry during the first and second
five year plans for relieving the housing
shortage in the urban areas, continue to be
in opertion during the fourth [five year plan,

und are being implemented through the
Governments ;
1,: Integrated - subsidised  housing

scheme for industrial workers and
cconomically weaker - scmons of
the community. R

2. Low Income group housing scheme:

3. Middle lncomo _group  housing
© o silicme, B

-4 “Rental hmin; ‘schemt for. state
" Goverament Entployecs. '
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5. Slam  Clearance/Improvemeat AND CHEMICALS (PETROLEUM AUR
 scheme. RASAYAN MANTRI) be pleased to state

6. Land acquisition and development
scheme,

These schemes are also applicable to the
categories mentioned in (b) and (c) of the
question. However all these schemes are
included in the state sector of the plan
and central assistance for all state sector
programmes (including housing and urban
Development) is being made available in the
form of block loans and block grants,
without being tied to any porticular scheme
or head of development. consequently,
State Governments are free to allocate
whatever funds they consider appropriate for
the implementation of any programme
under the above schemes in any area
{including presidency towns) and to emp-
loyees of any rank on the basis af their own
priorities and requirements.
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. Avallshility of ofl Resources in Kutch Region

3 ‘891, SHRI BRU RAJ SINGH-KOTAH :
: mH the MINIm OF PETROLLUM

(a) whether the oil and Natural Gas
commission has discovered large 0il resources
in the kutch region; and

(b) if so, the names of the countries
assisting in exploration of oil and the details
regarding time and potentialities ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHRI P, C, SETHI}):
(a) No, interesting structures for possible
oil and gas accumulations have been located
in kutch region.

(b) Does not arise,

Non-Availability of Drugs in Open Market

892. SHRI BRIJ RAJ SINGH-KOTAH :
Will the MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) be pleased to siate :

(a) whether a number of drugs have
gone underground and are not readily
available in the open market in the country
since the prices have been controlled by
Government; and

(b) if so, the steps taken by government
to sce that every drug required by the
customer is made readily available at
controlled rate ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (PETROLEUM AUR
RASAYAN MANTRI) (SHRI P. C, SETHI):
(a) Government have no such information,

(b) As a preventive measure, periodical
reports are called for from the field officers
of the drug controlier's organisation in
order 10 assess the availability of drugs to
consumers at the controlled Prices. whenever
shoriages of any particular formulations are
reported in specified regions, manufacturers
are instructed to maintain supplies, Sieps
have also been taken to ensure that regular
and adequate supplies of raw materials.and

intermediates are available to drugs manufac -

turing units for the pirpose of snstttninq- )
production to et the dqmand.
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Achievement of Nuclear Armament by China '

893, SHRI R. R, SINGH DEO : Will
the MINISTER OF EXTERNAL AFFAIRS
(VIDESH MANTRI) be pleased to state :

(a) whether nuclear armament aclicve-
ment by the communist China have further
aggravated tension in this part of the sub-
continent; and

(b) if so, the reaction of government in
this regard 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL ACTAIRS
(VIDESH MANTRALAYA MEN UP-MAN-
TRI) (SHRI SURENDRA TAL SINGH):
(a) and (b). There has been no sipnilicant
development in China’s nuclear posture,
The impact of China's nuclear capucily
is constantly under Goverament's reveiw,
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

FIRING O WORKERS OF ISHAPUR RIFLE

FACTORY

SHRI S, M. BANERJEE (Kanpur) : Sir, 1
call the aticntion of the Minister of Defence
(Raksha  Mantri) to the following matier
of wrgent  public importance and request
that he may make a  statement thereon :

“The reported f{iring on the workers
of Ishapur Rifle Factery on 22.5,71
resulting in death of some
employees.’

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (RAKSHA MANTRALAYA
(RAKSIIA UTPADAN) MEN RAJYA
MANTRD (SHRI VIDYA CHARAN
SHUKLA) :  Mr. Speaker, Sir, on
Saturday, the 22nd May 1971 at about
7.15 AM, an industrial cmplores of
of the Rific Factory, Ishapore, Shri Bikramjit
Banerjce, who wus travelling in a public
bus to the Fuctory for work was
dragged out of the bus at an intermediary
bus stop hy a gang of miscreants and Tatally
stabbed,

His feliew  workers  travelling in
the saume bus brought this tragic news to
the Focetory and the Factory management
wlso immediately  informed the Naopara
Polive Station nearby 1o investigate into this
incident, '

The news of this outrage rapidly
spread amongst the workers in the Factory
and at about 8,30 A,M, hundreds of workers
entered the OMice of the Officer-in-Charge



. whereabouts of Shri Banerjee.
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of the Factory and demanded to know the
: The Oficer-
in-Charge informed them that the Police
were investigating and he expected to hear
from the Police shortly,

This did not satisly the workers
and they demanded that the Officer-in-
charge should go with them in a procession
to the Maopara Police Swtion, Persistent
persuasion of t(he Oficer-in-Charge against
this course of action did not succeed,
Meanwhile, nearly four thousand workers
had stopped work in the various production
shops and broke out of the Faclory in a
large procession in a disregard of tho regu-
lations of securily search. Many oflicers
~ of the Factory including the OfFicer-ja-
charge were forced out of their offices to
. join this procession,

At about 10.10 AM, the procession-
. ists surrounded the Police Station, beeamos
 unruly, threw brickbats on the Police, and
. ‘tried 1o overrun the Station. Prohibitory
" order "under Section 144 Cr. P, C. was al-
ready in force in this area and after duc
warning lathi-charge was ordered by the
. Police to disperse the crowd.

Seven persons were arrested by the
" Police and two boinhs were recovered.

Later, at about 1130 AM. about
. 1,000 peisons reassembled and obstructed
. traffic by placing barricades on the Barrack-
_pore Trunk Road. The Jocal Police
~authoritics ruskied in a convingent of the
; Central - Reserve Police Force by way of
. reinforcement, At this stage the crowd
" staried pelting stones/bombs on the CRP
- personnel and the local Police vehicles,

_© resulting in injuries 1o two CRP constables, -
- As the situation was ge'ting out of control,

- the office-in-charge, Maopara Police Station
_ordered firing. The CRPF fired thiee rounds,
- which_resulted in the death of one person
oand |

injurics 1o three- others, Five more
persons sustained minor injuries,
. On Monday, the 24th My 1971 a

“‘bundh' wos organised in the Barrackpore.
“Biranagar arca  stretching over a distance
of 12 miles, @s a result of which hardly any
m'hen wrabl: to amnd me factoﬁcs,

CIMAY 31, 191:
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In conszqmce all the four Plctorics, vi:. .
Rifle Factory Ishapore, Metal and Slul: =
Factory Ishapore, Gun and Shell Factory
Cossipore and the Ordnance Factory, Dum
Dum, remained idle. Although a large

number of workers turmed up on the 25th .

May, very little work is done. This has
seriously affected nroduction of vital De-
fence Stores.

Subscquent  to these incidents, the
officers of the DGOF's Organisation called
on the Chief Szerctary, West Bengal, As
i resuil of this discussion, intenstive Police
patrolling had been introduced and addi-
tional Police pickets have been posted in
this area, T have also taken up the matter
with the Chief Minister and the Chiel
Minister requesting them (o stren-
gthen the security arrangzments in this
area.

SHRI S. M, BANERJEE : This is not
the only incident where one of  the
employees—this  time  Shri  Bikramjit
Banerjee—was dragged out of @ public bus
und stabbed to death but there are so many
incidenis where workers of the Rifle
Factory, Ishapore, and Metal and Steel
Factory; Ishapore, who are cngaged in this
production of wvery vital items pertaining
to  defence, as explained by the hon.
Minister in his statement, were stabbed to
death, This state of affairs is going on for
a very long time. As President of the All
India Defence Employees’ Federation I per-
sonally have been taken up the matter
and have wrilten (o the Chiefy Minister and
Home Minister of West Bengal as also to
the Union Home Minister and Defence
Minister in this regard. 1 have also for-
warded the telegrams issued by the various
unions pertaining o these four ordnance
factories mentioned by the hon. Minister.:

Now, 1 would like*to know whelher -
this particular report that he has received

is the report of the police authorities of . -

West. Bengal or of some . independent '
agency, like some offivers of the DGOF's
organisation or of a Central dgency deputed
to investigate 1nto the whole ingident end.

to sce whether this firing was necessary and .
~whether the employce, who has been killed as
a result of the firing, was an employee: who
.had nothing to do with the whole ﬂlm_ #od

“who perhnps Wuulod to sn ‘but could




1 "would n]w..llke to know from the hon.

Minister as to what concrete steps were
. taken by the factory authorities that parti-
" cular area—there are Defence Security Corps
- people working in the faclory for security
purposes— to safeguard the interests of the
.employees aguinst such antisocial elemenis
because, as he has already mentioned in
his statement, ho was dragged out of a bus
by gang of miscreants and fatally stabbed.
He has not mentionsd anything political
about it ; it cannot be given a political
colour as such,

I would also like to know whether,
since many workers are involved in it and
there was a strike by nearly 12,000
employees of Cossipore, Ishapore and Dum
Dum, he has taken up the matter with the
Chief Minister of West Bengal and has
asked him to have a judicial inquiry into
this so that the guilty persons may be
‘brought to book, It isa sad affair which
is going on in that particular arca which
is hampering defence production,

1 may mention here that the Rifle
Factory, Ishapore, is manuvfacturing the
most sophisticated arms now and is pro-
ducing them wery well, This has affected
production and production is bound to
be affected more if these employees are
likely to be killed. Thercfore, naturally,
I would like to know whether he has asked
for a judicial inquiry by the Stale Govern-
ment ; if not whether any scnior officer
will be send either by the Defence Minister
or by the Minisler to investigatce into
whole offair. Due compensation. shou!d be
paid to the familics of those who have been
killed,

SHRI VIDYA CHARAN SHUKLA ;
We have rcceived the report abeut this
“incident from a senior officer of the
.mrestome General of Ordnance Factories
‘whose headquarters is in Calcutta itself, We

‘bave also checked up the. situation from the.

Wnst B.ngal Government bzxcause, as the
“hon, . Housn knuws, law and ordcr matter
‘oultide " the factory premises rest entirely
“with “ihe West Bengal Government,  After
nseériaining . the. facts' from
g ':h{a utitdmgm ‘here in this Heuse, -

9. Degessity or OIhe!‘Wi‘!Q of ﬁqm;

them 1 have’

far 13 the d:slrahﬂur or undesit-" -
med
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is concerned, that had to be decided on
thc spot by the people who were in charge.
of maintaining law and order in the area,
As the hon, Member very rightly stated
the situation in this arca for some time past
has been very. unsatisfactory and several
murders of defence workers, unfortunately
have tuken place there, We have been
taking up this matter from time to time
with the West Bengal authorities, Now, as
I have sta*ed in my main statement, I have
taken it up at the highest level in the West
Bengal Government and | hope, they will
make the necessary arrangements in this
arca  surrounding the factory so that the
life and property of defence workers can be
pioperly safeguarded,

As far as the question of security ine
side the factory is concernzd, there too, we
are taking additional steps to strengthen our
sccurity arrangements. QOur security arram-
gements do exist there, But wo feel that -
we should further strengthen our security
arrangements inside the factory also.

We hope, as a result of the steps that
have been taken, the situation will improve
and the defence stores which are vitally ae-
cessary and the production of which has
suffered as a consequence of these incidents
will again pick up. I can assure the
House that we are srized of the seriousness
of the matter. Whenever it is necessary for
any senior officer from here to go and talk
with the Weit Bengal Government or it is
necessary for me to go, we will definitely

take necessary steps to see that ‘all possible .

action is taken to prevent recurrence ohucb
incidents there. o

SHRI S. M. BANERJEE : What about

‘the judicial inquiry and the paymem of =

compensation ?

SHRI VIDYA CHARAN SH’UK-I;.A: '
Generally, whatever steps ‘are necessdry (0
prevent recurrence of such  things, we take

‘up with the West Bengal Government' and-' a
discuss matters with them. As far as’ tha L
is concerned, we .

matter of compensation

_are lonking m1o it

‘SHRI 'mmm cmunﬁmu (n:mam- L

para) s Sr,-,sc faras’ (his matter is-cop- .
_is good “that the * Government
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here has awakened to the seriousness of the
_situation there and has taken certain steps
to prevent recurrcnce of such incidents.

1 am not so much enamourzsd of judicial
inquirics so Tar as West Bengal is concern-
ed. You will remember that in pursuance
of an assurance given by the Government
here, when the State was under the Presi-
dent’s Rule, a judicial inquiry was ordered
and the judge himself, the ex-judge. was
stabbed, Since then, no judge has comn
forward to head any judicial inqguiry. So
before we ask for such a judicial inquiry in
West Bengal, we should also  take steps to
protect the lives of the judges. Already,
one High Court judge has been killed in
Ca'cutta. That is the situation of law and
order in West Bengal, But we are peclu-
ded constitutionally to go into that matler
just now.

What comes to my mind is this. Why
did not the Factory Manager or the ofricer
in-charge who was on the spot, when such
a scrious thing happened, immedialcly get

. into touch with the DGOF or his supcrior
officers ? He simply tried to put off the
workers by saying that they have sent the
First Hand [Information Report {o the
Naopara police station. It comes to my

. mind that he should have immediatcly got
into contact with the DGOF and his other
superior officcrs in-charge of the Defence
Depariment and tauken necessary steps 1o seo
that the sitvation did not get out of hand,
‘But the situation got out of hand and,
ultimately, the tragedy occurred and one
poor defence worker was killed. Why was
this thing not done by the officer in-charge
on the spot. Was there any kind of poli-
tical prejudice or any kind of prejudice or
uny bias that preverted him from doing
that, 1f there was no bias, he should taken
nccessary sieps.  He took the things just as
a matter of course, Afier all, when the
Defence establishments were affecled and’
the serious siteation developed, why could
he not use seme judgment and some tuct
before hand ?

SHRI VIDYA CHARAN SHUKLA :
1stated in my statement that he did act

"+ jmmediatcly as scon as the matter came (o

~his notice, - He immediately got-in -touch

w}th the law and ondcr authorlucs and l '
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suppose he nlso got in ‘touch with the .
Office of the Director General, Ordnance -
Factories. A senior officer took wup  the
matter as 1 have stated in my main state-
ment, with the then Chief Secretary of
West Bengal about this situation,

SHR1 TRIDIB CHAUDHURI : That
was done later. When the thing occurred,
when the workers in o body went to him,
he put them off by saying ; I have sent
this to Naopara police station.

SHRI VIDYA CHARAN SHUKLA :
1 don't think his presumption is correct.
e did not want to put off workers ; he
was anxious and very much concerned with
the matter and he was very much disturbed.
He did something to sce that remedial ac-
tion was taken, Unfortunately the situa-
tion developed in such a way that it got
out of the hands of the workers as well as
the management,

SHRI JYOTIRMOY BOSU :
Harbour) : On the [18th May, in the De-
fence Production unit, the metal and steel
division by name, Gyanchand Das was

{Diamond

killed. On 19th May there was a pen-
down, sit-down strike in protest against
this, Vikramjit Banerjec was murdered.

And then what happened? The CRP
officer took cerlain action, The officer in
charge of the Naopara police station fired
at them, criminally lathi-charged. As a
result 4 persons dicd and 15 persons are
there in Barrackpore -military hospital.
undergoing treatment, Those who are in-
jured includes Deputy General Manager
and General in charge of security, But
nothing has been done. I went to ask one
qu:stion, from the hon. Defence Minister.

When the United Front Ministry was
in regime, when an incident took place in
Cossipore under similar circumstances; the
Government took very energetic steps and
made a confrontation, bnt so far, ia- this
case, we have heard noihing, The hon;
Minister, Shri Jagjivan Ram was in ~Cal-
culta. personally, on the 23rd May, . Why
is it that he observed  absolute silence and
said nothing at all ?  That is my question
number one, I .want to have a clear. and
categorical statement from  the “hos Minig-
ter.  Ourhon. Minister was. M e
dmely aﬂcrwudﬁ ‘but why !a \
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obsemd oomplete silence ? Also 1 want to
know this from the Government. What
steps are they going to take against those
butchers who have shot and killed these
innocent workers and officer in charge in
Nesopera police station, What compen-
sation in respect of damages are you going
to give to those who have been kiiled in-
discriminately by this unwanted firing ?

THE MINISTIER OF DEFENCE (RAK-
SHA MANTRI) (SHRI JAGIIWAN RAM) :
He has gone farther from what happened
on the previous occasion, This was raised
by the hon, Member Shri Tridib Chaudhuri,
On that occasion the iacident touk pluce
within the factory premiscs. This  time
what happencd was this, 'This urose not
in the factory its=If, but outside. MNuturally,
it is entirely a cuestion of the Weit Bengal
Government.

He has mentioned something about my
silence,
that ?

Have 1 1o make statement about

SHRI JYOTIRMOY BOSU : You tovk
no steps.

SHRI JAGIIWAN RAM: T took
notice of it.
SHRI JYOTIRMOY BOSU : What
steps did you {ake ?
SHRI JAGJIWAN RAM : They have
been enumcrated,
' SHRI JYOTIRMOY BOSU : Very un-

convincing, if you ask me.

SHRI JAGIJIWAN RAM : West Bengal
Government has entirely to deal with the
question of law and order. For, this took
- place not in the factory precincts but in
-+ {he jurisdiction of the “entire police station
"of Naopara ; and that is one police slation
which bas been very much disturbed, Law

‘and order is obsetved more in breach thm
tlm inaburm .

MWWOY BOSU': -His patly
. 'nwy have Imn

engaging Naxalites and anti-social efements’
and they have been murdering people...

SHRI JAGJIWAN RAM :
made any mention of his party.
should he be so much disturbed ?

I have not
So, why

SHRI JYOTIRMOY BOSU : His party
is doing it. The Congress is making use of
the official machinery for this purpose.

SHRI JAGHWAN RAM : Now, it is
clear where the shoe pinches. I was saying
that the whote law and order situation in
that police station was being observed more
in breach than in observince,

SHRL JYQTIRMOY BOSU : That is
the creation of hit party.

SHRI JAGJIWAN RAM : I wish the
Woest Bengal Government takes very stringent
measures,..

SHRL JYOTIRMOY BOSU ;
Governmient,

It is his

SHRI JAGIIWAN RAM :. It may be
my Government or his Government; '
cannot think of a Government of his party, -
becuuse when they come in there will be .
moie law and order problems,

SHRI JYOTIRMOY BOSU : Because
we do not {ake to horse-trading as his party
dous, ;

SHRI JAGIHWAN RAM: I hope that the
West Bengal Government will {ake meastres’
1o deal with the cloments which are responsi-
ble for the breach of jJaw and order in that =
police station, and as has becn stated in the.
original answer, the matter has been taken
up with the Chief Minister and Deputy Chief
Ministee of the West Bengal Government,
and let us hope that they will take the
necessary measures to enforce law aad ordar
in ihu.t station. :

smu JYOTIRMOY: nosu Hu rarlr
is mlsteadiumd e!mﬂm L

but he
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. concerned  who - should bﬁ p'r'emui. '

Parliamentary Affairs -is ‘here anid bo will

It is ‘most unfoﬂuwe that ﬂm
present. here. i v
MR, SPEAKER: He his_ 10 10 ice o’r'a..._-__ :

SHRI S. M. DANERJEE: If the =
Minister ef Parhamenlauf Affairs shonld_
be here... '
AN HON. MEMBER : e is sitting
there. .
SHRI S. M. BANERJEE : At last he
should take notc of it. Afier all, we have -
given notice, and we have sent a memoran-
dum to the Pnrnc Minister, and somebody
at least should take note of jt.

MR, SPEAKER : Muay 1 tell the hon.
Member,.,

SHRI 5, M, BANERJEE : You are kind
to us, sir, but the same kindness should be
ahown to us by the Ministers also,

MR. SPEAKER : 73t  ggi qﬁ g
oz aY Afew faar g1

- Does he expect the Minister also to be'
aware of this? . : .

SHRI S, M BANERJEE : ThoM!niﬂer.""'_-;" :
is not more important than you, 3:1- e

MR, SPEAKER : The Mmiswt d

convey it to the Mmlsm mmd.

e et s s
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" Re. Bangla Desh
- Refugees

SHRI JYOTIRMOY BOSU : 1
o support that,

just

SHRI S. M. BANERJEE (Kanpur) : We
y want {o raise that matter.

'SHRI JYOTIRMOY BOSU : I have
eived a very disturbing telegram from a
eman by name Shri S. K. Acharya, who
- Advocate-Genera! in Calcutta that in
n reflugee reception camps in Meghalaya,
Assam, and especiaily in Meghalaya at
¢ places Bagmara and Rangra, the evacuees
s not allowed to come into India, and
sy are being restricted there, causing
us difficulty and hardship to those who
tried to come. Amongst the lot who
ed to come in but who have been
ented from coming are freedom fighters
I'ormer Ministers of the Iast Pakistan
ernment. Dces this not do discredit to
jovernment and bring mud on our {ace ?
srnment should  immediately issue a
tive to the officials at the berder not
) stop thesc cvacuees from coming into
e country.

s fagrly @A (=il
g WEHITT, W oud WiAridr @t
AT & g |g#am wHT =l @rizasy
Ug 59 FERE  gal &< auEid qifq
i I Ctut I B E I L R B e
& & 37 dimr ov Y w@r s atew
¥ faFrar FT WAT T ¥ w@wT
l

'MR. SPEAKER : Itis not a quesiion
opriety. It is not a question of policy

SHRI TRIDIB CHAUDHURY (Berham-
re): It is a question of policy. Government
pnced the policy that they are not going
‘move the refugees from the border arcas
ite of all difficulties because they do
nt to create the impression that these
ees are being received for rchatilitation
oses; they are being reccived here only
umanitarian considerations. Now if 50,000
g are suddénly shifted to Mana, it
5.2 change in policy has taken pldce,
d i the Minister could not make a state-
ent here his deputy is here and he could

JYAISTHA 10, 1893 (SAKA)
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Refugees
have done so, I understand the Minister
has gone to Geneva, but his deputy could
have come before Parliament and made the
announcement.

st mEw fegrdt awddr:  sede
NEIEH, 19 &1 3§ W&H  HT AATZINT Y
AT FTHT B AT ALEIT &y Afq H
afvagd gaT & @1 98 8T & WA 95
mar =ifgg F gow ag H 9 srar
Fgar wfFq AT gAalg  HAwT &
il 1 22T § a1 999 0 &7 %%
T &1 SigaT F7 o1 "Edr o, @ W
fog S| arwla g #1341 % 9r
At gar, f@fEfeaa 51 Amsr gaar
asT 2 5 g & fou nw gon faffeax
@ifge, wfazzyms Gav gz fefEfetaa
77 g WA @9y faErgiiEt 1 aeT
G & awd

MR.
on TV.

SPEAKER & I saw Shri Khadilkar
He is not here now.

SHRI ATAL BIHARI
But Government 15 here.

VAJPAYEE :

MR, SPEAKER : If members
information, I can ask the Minister.

want

THE MINISTER OF PARLIAMENTARY
AFFAIRS, AND SHIPPING AND TRANS-
PORT (SANSADIYA KARYA TATHA
NAUWAHAN AUR PARITWAHAN
MANTRI) (SHRI RAJ BAHADUR):
May 1 say with  your  permission
that the Government do recegnise that
ifany change in policy is contemplated,
we must [irst come 1o the house {0 announce
it while the house is in session, This is a
sort borderline case. The camps are
overfull, the infiux is continuing,

-
Gl

SHRI ATAL BIHARI VAJPAYEE : He

is going into the mcrils.

SHRI RAJ BAHADUR : No, When
the camps are full and the refugee influx
shows no sign of stopping or abating
we must make some arrangemenis for them,
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1t .8 borderline case, It was an admi-

. nisteative matiér . when action was taken to

"’ ‘accommodate these refugees elsewhere. But

" we {ake note of the feelings of the house,

““SHRI SHYAMNANDAN MISIIRA :
 (BEGUSARAI) : That means the basic
policr remains.

~ 'SHRI RAJ BAHADUR : Of _ course,
- We bave to make some on the spot orrange-
ments, We cannot Jeave the refugees
- unaccommodated on the road. We have (o
shelter them somewhere clse,

'SHRI SEZHIYAN (KUMBAKONAM) :
. He'could bave as well come to the house
- and ni_d it here instead of going to the Press,

_'SHRI ATAL BIHARI VAJPAYEE:
You give us your ruling,

- MR. SPEAKER : lnstcad of meeting
. the press, something should have been
mtwmd here. 1 have not given my ruling
as such, But I would advise Ministers that
. when Pasliament is sitting, decisions on
" these major questions should first be

. i SHRIN, K. SHARMA (Dausa): It is
" w'sort of obiter dictum.
© % ‘MR, SPEAKER: If they come and
" #peak here, it ‘becomes automatically a
"ms conference’. That is what all of us
. {lo nmtim )

SR -sﬂm R. V  BADE (Khargone) :
;b&lﬂu to Madhya Pradesh where the

camp is situated in Dandakaranya,

Y 'm policy with regard to the refugces was
'\h kup them near the border.

13 ff-not a2 queation- of policy?

m wg‘wf

. Chief Miaister of Biba7; Ho- his' seiused

:& tmi‘ll fwg(ﬂmmﬂ) m_

#-:’: ot mm S Ad ABTi

the Prime Minister of Rrtivity 1o topple
Government, and also that her Private '
Secretary Mr. Kapur is  employlng’ ‘ques-
tionable methods there to purchase the. -
loyalty of the Assembly Mnmbers It is
a very serious allegation,

Wt yew fagrdt aedd : wws Ay
¢ fost agma wqx A dvdRe &
wrqers § ar gt ?

stemer vk Al 1

wit oz fag € iy
T 8 qeang F AT g ?

gg #ar €,

off vmdw fag : 9g gq@ WA F
qeFe W% § AT @ ¥ deang 93
&1 aiw fex § a7 qzar # 43 gu § W
TREE FTWE... ...

SHRI RAJ BAHADUR : May I uy.

that he is not a Ceniral Government
employec?
SHRI SHYAMNANDAN MISHRA :

We have got & federal get-up, and when a
serious allepation is made by the chief
Minister of a stale, it cannot be brushed
aside, .

12, 30 lus.

PAPERS LAID ON ‘I‘HE TABLE

NAVY (PENSION) SECOND mnnnm
- REGULATION, ETC.. '

. THE 'MINISTER ~ OF Dm
(R.AKSHA MANTRI) (SHRI IAGHWAN-
RAM): I beg (0 1ay on the table & copy each.
of the following notifications (Hindi nd
English  versions) "under ml.qn lﬂ' of the




4 Nmmber 1970 [P!aced fn._
_ __'!l‘kary SeeNo LTZS?,'?I] :

1 () The Nt'vy (Pemion} Third (Amend-

: ment) Regulations, 1970, published

‘in Notification No. S, R, 0. 461 in

Gazette of India dated the 28th

November, 1970. { Placed in library.
See No. LT-257/71.]

(3) The Navy (Discipline and Mis-
cellancous Provisions) First Amend-
ment ‘Regulations, 1971, published
in Notification Mo. 8. R, O, 65 in
Gazetle of India dated the 30:h
January, 1971, [Placed in Iibrary.
See No. LT-254/71]

SHRI SEZHIYAN (Kumbakonam) ;
The papers were published in the Gazetto of
India in November, 1970 and after that there
have becn two sessions. Why should there
be so much delay in laying them?

SHRI JAGJIWAN RAM : I shall look
into it,

NOTIFICATIONS UNDER DELHI
DEVELOPMENT ACT.

THE MINISTER OF STATE IN THE
. MINISTRY OF WORKS AND HOUSING
~ (NIRMAN AUR 'AWAS MANTRALAYA
.-, MEN ‘RAJYA MANTRI) (SHRI L K,
. GUIRAL) ; I beg to lay on the Table :-

() A copy each of the .following

) Notifications (Hindi and English
- versions) under section 58 of the
. Delhi Development. Act, 1957 :-

{i) The De}ht . Development
- Authority (Management snd
- Disposal of Housing " Estates)

. in Notification No, 5. O. 1457

e Al 1965,

Authority . (Managemeat snd

cof it.

L Rogulations, 1968, published
L i Gazette of India dated tho -

m)-" m.' mmi mmm-

Pqpm w

_-'_'No §. 0. 1755 in Gazelte. or'-._
India dated the 10t my .
" 1969,

” At

(iii) A copy (Hindi and l?.uanhf. '
versions) of the Delhi Deve-
lopment Authority Resolution- -
No, 299 daled 24.12,1970 ..
regarding omission of regu- .
lation No. 59 of the Delbi . - -
Developnieat Authority .
(Management and Disposal - .
of Housing - Esiates) ngu-
lations, 1968

(2) A statement (Hindi and English -
versions) showing. reasons for
~delay in laying the above docu--

menis, (Placed in Library.  See .
No. LT-238/71.] e

SHRI JYOTIRMOY BOSU (Diamond

Harbour) : [ want to raise a point about. :
dclay

MR. SPEAKER : Did you give notice 7

SHRI JYOTIRMOY BOSU : Notica 8" |
not pecessary, 1 will give in future, p'lenty N

MR, SPEAKER : Why do you wm 1o
raise it on every itom ? -

SHRI JYOTIRMOY BOSU: We amy. -
the checks and balances to see. that the .-
Government is kept on its toes,

SHRI 1, K. GUJRAL : My hon, l'riand' .
has not read the Order Paper. [have - laid
also a statement showing rcasons for de!ay.
in iayins the papm -

Sl-llll JYOTIRMOY BOSU ll'.'
cun\rmcms. '

Amu;u. Rm&fs OF THE Gum
* REACH WORKSHOPS LTD ;' CALCUTTA
Am THR mn.w m.m uuvmw ;




nmrnz) {smu VIDYA CHARAN SHU-
: KL&IE:;NMontMT&bIeamyuch
i+ of 4he following Reports (Hindi and English

- " veraions) under . sub-section (1) of section .-

e _.{194 ur the Companics Act, 1956 -

(IJ Mnmi Report - of Lhe Garden
- Reach - 'Workshops Limited,
. Calcutta for the year 1969-70 along
+“with the Audited Accounts and

- -fhe comments of the Comptroller

"~ and  Auditor - General ' thereon,

= [Placed in Library. See No,
LT«ZSGF]]

4D "Annual Report of the Bharat
. =+ Earth Movers Limited, - Bangalore,

* . _for the year 1969-70 along with the
Audited Accounts and the com-

ments of the Comptroller and
Auditor General thereon. [Placed
fli‘.l.fbra.ry. See No. LT-255[71.]

NDTIHCATION UNDER PASSPORTS ACT.

ITHE DEPUTY MINISTER IN THE
; mtsmy OF EXTERNAL AFFAIRS
~ 7 (VEDESH MANTRALAYA MEN UP-
- MANTRD) - (SHRI SURENDRA PAL
' SINGH): 1 beg to lay on the Table a copy of
- Notification No. GS.R. 393 . (Hindi and
sh versions) publishcd in Gazette of
: dated the 17th March, 1971 under
o subesection (3) of section 24 of the Puss-
" . potts Act, 1967, [Placed in Library. See
iy "'N& l:r-ssn,rn Jd

rw m

————

";nsss;\cm FROM wm SABHA

o following message. memd from the
&hwnlmm&bha

“ 5[y accordance with lho prowsmns
- of rule 111 of the Rulés of . Proce-

“Gure and. Conduct -of ‘Business.ja

“the Rajya Sabha. I am’ directed to

“enclose &, copy.of Mﬂt
“Telograph (Amdment) Bll h19'71
“which: has  been: passed

msmm at it 3itting Ms
k m b

'SHCRETARY : ‘Sir, I have to report

INDIAN ‘I"BLEGZRAPH (A.MENBNENT
BILL - i

. AS PASSED BY nma s»\am

SECRETARY : Sir, I lay on'the Table
of the House the lndr&n Telegraph (Amend-
ment) Bill, 1971, as passed by Rajya Sabha.

ELECTION. TO COMMITTEE

CENTRAL ADVISORY COMMITTEE
FOR THE NATIONAL CADET CORPs.

THE MINISTER OF DEFENCE
(RAKSHA MANTRI) (SHRI JAGJIVAN
RAM): I bes to move :

“Thal in pursuance of sub-seciion

- (1) of section 12 of the National
Cadet Corps Act 1948, the
members of this House do proceed
to elect, in such manner as the
Speaker may direct, two members -
from-among themselves to serve as
members of the Central Advisory
Committee for the National Cadet
Corps for a term of ons. year,
subject to the olher provisions of
the said Act. and the Rules. mm "
thereunder,” L

MR, SPEAKER : The queation is :

“That in pursuance of sub-seclion -
(1) of section 12' of the National -
Cadet ~Corps Act 1948, the ' -
. members of this House do proceed - - .
‘to elect, . in such ~manner as.tho -
" - -from among thomselvos to serve as -
' mmbenofllu Gmnl Aévinmr :




.m' AY wmn'r, 191:-1z-em.u.
. DISCUSSION (Contd.) _
" MR. SPEAKER : The House will now

take up further discussion on the Ra.llway
Budg t. .

AN HON, MEMBER : Hnw much time
remains ?

MR ‘SPEAKER : Don't worry We
have still got four hours and 50 minutes.

If you do not want it, we can finish it .

today.

*SHRI S, M. BANERJEE : (Kanpur) :-

The Minister will reply tomorrow ?

MR. SPEAKER : If you want to take
the whole time, naturally it will bave to be
so. .- Now, Shri P, M. Mehta,

) SHRI P. M. MEHTA (Bhamagnr) :
Mr, Spcaker, Sir, I do not want to take
much time, and therefore, I shall confine
myselfl to only one point now, -This is
regarding the non-supply of wagons for ‘the
transport of coal, - This is creating a: .very

" serlous situation especially in Bhavnagar, in
my constituency in Gujarat State, There are
two textile mill units there, and these mills,
—The New Jehangir Vekail Mills and the
‘Mahalakshmi Mills—are facing acute shor-
noeaf coal, and it is very likely that they

o want o close down theit working. . The
" New Jehangir Vakail Mills is -closing down -

- from the 4th June, owing to the non-supply
- of coul.

. from them yesterday, Sunday. With your
--pmlum. 1 mﬁd tike to read it. It

- day and issue an - order to the - concerned

 (Belary) :

This is. the telegram I received -

“railways. which - has begun afier the ent L

the " investiment ~was -Rs.. 422'crores-; in
a- . second Plan, - it was Rs. 1,044 crores,
~ the” :I:ml Plat, ‘it

“Western” Raltivay ' also not suppl:
_ing from ' dump, Muesl tdke up "
" matter with proper authorfiies md

‘arrange immediately supplics fto)
any soufces, Otherwise mill ‘defle -

- nitely closing fourth Jane. mndeﬁna
all workers unemployed. R:g..trds

ing - . carlier - reply to you: by

Chairman Railway Board, woare '
- writing you separately’ as ‘they haw

avoided giving you proper oxphnl-

tion, Thanks, .

New Jehangir vatft_il_;ulll_s.,

Sir, If the coal wagons do not: reach:
Bhavnagar in time, 2,500 - woikers iy
the New Jehangir Vakail ‘Mills -wiil- be
rendered - unemployed. This will adversely
affected nearly 15,000 persons in Bhavas
nagar and it will also- adversaly affecied: thie
general economy  of the district and the
state. Thercfore, 1 would request.the han
Minister to kindly take up this matter: tos -

authorities so that the workers may not bé
rendered unemployed and the mills may got:
the coal in proper time,

With these words, Iconcludom
speech. :

DR. V.K.R. vaumum'm o
Sir, [ do not propose to. say,
anything -about the problems regarding my
constituency, . But I would like.fo speak-;
an- economist, if I may; and take. the ‘wholg
subpet of railways in the context. of’:
ning lnliu's uomomic éew!opmn(

I ﬁnd t}m lhera Im bean “n stoady
downward trend in_ the investmont in the

‘the third Plan,. During the fist Plan:

m MJ,@S mﬂl.
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of wages and construction material one can
see that practically there has been a very,
very sharp decline in the investment on the
railways,

This decline is also linked up with the
question of traffic estimates. 1 find that the
fourth Plan document has given a broad
estimate of 280 to 290 millions of origina-
ting traffic in 1973-74, I could not, there-
fore, understand how the Railway Minister
in his specch referred to the Railway
Board's projections as being 265 miilion
tonnes. As a matter of fact, when the
Planning Commissinon made their projections
they made it on the basis of the increased
targets of industrial development, port
development, etc, and they drew up a figure
of 280 to 290 millions tonnes, The Railway
Board estimated 265 million tonnes, I
want to know how the Planning Commission
wont above the estimate of the Railway
Board. Now, the Minister in his speech—
1 hope he is as unhappy as I am about it—
says that the freight target has been further
reduced to 241 million tommes. 1 do not
know the relation of this estimate of 241
miilion tonnes to the enormous economic
development we expect in the fourth plan.
We are going to have a big break-through
and the Finance Minister has given a very
optimistic picture. We have come back
with a huge majority. The country expects
a Jot. Port traffic is going 1o increase from
55 to 77 million tonnes. There are going
to.be move steel plants and more of indus-
‘trial development. Agricultural production
is 'going to increase at the rate of 5 per
cent, . Export production is going to
increase at the rate of 7 per cent per year.
How do these various iargets of our plan
fit- in with this drastic reduction that the
Minister announced in the traffic projections
and plaa outlay namely, acut of Rs, 250
crores ? ] hope I will not be called un-
charitable, but 1 wonder if this cut has
anything do with another Rs. 250 crores
which Government wants fore some other
thing, for which, they do not want to get
exira money and therefore, they have
* spmng upon the mailways aod taken away
- Rm 250 crores, I am not saying it is so,

but I am just wondering whether it is a

passiblo  explanation, I hope when the

. am ‘Minigter - roplies he would explain

MAY 31, 971
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to the House the logic of the freight esti. .-
mate, the logic of the plan outlay and the’
relation of the investment of various -targets .

sct out in the plan of economic develop-
ment.

The second topic I would like to take
up is the financial position of the railways.
I want to draw the attention of the House
to the stecady deterioration which is taking
place in the proportion of working expenses
to gross traflic receipts. From an all-time
low of 74.4 per cent in 1963-64, the propor-
tion of working expenses Lo gross traffic
receipts has now reached 84.8 per cent.
Not only that. Since 1965, the net surplus,
i.e. the net revenue minus the dividend
which the railways have to pay fo general
revenues, has been falling steadily. The
net surplus has not been a net surplus but
a deficit though the Railway Minister calls
it a met surplus and then puts a minus mark,
1 do not blame him for that because that
Is the {radition of the Railway Minister.
The net surplus has becoms a net a deflcit,
beginning from 1965-66 when it was Rs. 18.3
crorcs.  After 1965-66 there was no real
net surplus and the deficit during the
current year is Rs, 33.1 crores. This is
something to which the House has to pay
serious attention and 1 shall presently make
a suggestion about it,

A major reason for this fall has been
the big rise in the ratio of working expénse,
There is one thing to which I would
like to draw attention because 1 did spend
some time on it., Now 1 have more time
at my disposal, 1 have gonc through all
the explanatory memorandum and all the
notes, 1 find that this figure of 84.8 per
cent, which is the overall average, really
conceals a big differences in the position of
the working expenses ratio in the different
railway systems. I find, for example, that
there are four railways in this country, namely
Eastern, North Eastern, North East Frontier
and Southern Railways—I have got all the
figures but I do not have the time to give
them—these four railways together account.
for a total capital at charge of nearly one-
third of the total railway capital ; they
account for more than Rs. 1,034 crores, -
On these four railways the ratio ' of working

exponses to traffic receipts fs 100 per cent,
It is highly imporiant that thé Rafiway. -
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Minister . . should ask the Railway
Board and he should ask his railway
officials to give to this House a proper ¢X-
planation ; it is no good palming out over-
all figures and putting these figures in the
explanatory memorandum. This House
would be very much inlerested to know
from the Railway Minister, either during the
course of the reply or at a later siage, what
are the reasons for this difference in the
ratio of working expenses. [ find, for
ecxample, that in the Western Railway the
pcrcentage is 77.8, in South Eastern 70.9
while in the case of North East Fronticr
Railway it is 140.8 per cent. It seems to
me that it is very important that this matter
should be gone into in detail and explained.

From this increase in the working
expenses we can obviously see the unecono-
mic character of the railway loans in
financial terms, It is my feeling that the
burden of the 1965 Railway Convention is
hanging at the back of the Railway Ministry
like the Old Man of the Sea. Now the Rail-
way Ministry is not able to get rid of it
When this Convention started the railways
were ina good position and so the Convention
said; 5.5 per cent of the capital at charge at
the end of 1964 and 6 per cent on further
additions to the railway capital should be
fixed as divided that must be paid by the
Indian Railways as contribution to the
general revenues. That was on the assump-
tion that the railways would keep on
making surplus, In fact, the House would
be interested to know that the railways have
not been getting cnough revenue 1o meet
this dividend and government have to lend
money to the railways, Rs, 80 crores during
the last three years, in order to get the divi-
_dend. What kind of accounting or financial
procedure this is, I fail to understand.
Government have already lent railways
Rs. 63,2 crores for the development fund.
It scems to me that the railways obviously
- need for a fresh look and a downward
revision is impera’ive in regard to the obli-
gation laid en the. railways for contribuion
“{p the general revoues,

We must also remember that in no
country in the world is the railways making
profits. The time has gone when the rail-
ways . were regarded as ‘a pro fit-making

mdumy.
and important instrument and tool ef econo-
mic dmbpm

JYAISTHA 10, 1993 (SAKA)

‘Now railways are an mench!'.

‘l'he dmlnpmeamfm :
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steel industry, the development of coal,
the development of our exports, the
tremendous  increase in bulk  trade,
the container traffic, all thess require
that the railways should be wused as an
instrument of economic development and
not treatcd as a money carning agency. [
am sorry for the Railway Minister ; I do
not blame him for the kind ef rise in
freights that he has come before the House
with, We have already seen in this morning's
papers that the Chairman of the Hindustan
Steel company has said that on account of
the rise in freight he is going to raise the
price of steel, There is going to be a rite
in prices. :

Railways freight is not the best way of
bringing about an increase tn revenue. We
want our exports to go up ; we want our
prices to remain at least stable if not go
down and we want 10 economic development.
It seems to me, therefore, that this whole
subject needs to bs gone into thoroughly
and I would like to suggest for the consl-
deration of the Railway minister and this
House that the time has come when wo
should have a parliamentary committee to
go into the subject of Indian Railways in
their entirely—what is the rolo of Indian
Railways in ecomomic development, what
should be their investment, what should be
their contribution to the revenues, what js
their relationship to all the other Plan
targets. A proper railway policy; not an
isolated commercial venture policy but a
proper railway policy, from the .point of
view of economic development nceds to be
enunciated and I would beg of this House
to consider this suggestion for a parliamen»
tary committee to be appointed to go into
this whole subject and make its report to
this House,

~ One last word and I have done, I
would like to commend, if I may, the
programme which the Railway Minister has
placed before the House for instant employ-
ment, I do not know if he used that phrase .
when he made hismh,butmnlmd'
his speech the headline was “*‘Instant

Employment,” 1 was immediately reminded .
of instant coffee, instant tea, instant fdliy -
instant dosais. I think now these afe the.
days of instant solutions and the Railway
Minister ‘has ‘given a solution for instaat: .
employmienit,  But T must say, his wmlon.i

isa poé solotion, gy



N 13_9 leay Mger

D, V. K R. Varadaraja Rao]

We all know--1 knew as Minisler
. of Transporl-—what -tremendous obstacle
. level crossings from in road transport and
how they scnd up the cost of road transport
and goods, apart from expenses and all
that., Therefore, if 41,000 level crossing are
taken up for over—or under-bridges, accord-
ing 1o his estimate of 400 persons including
engincers who will be employed for each
~ level crossing for six to nine months—let us
take the conscrvative figure of six months—
that will give employment to 8.2 million
persons. If you have a programme spread
over a period of eight years for doing all
these level crossings, you will be able to
~ provide employment to 1 million people
‘every year and this employment will be
spread all over the country, Ewvery disirict
and every taluka has got level crossings., It
gives employment both to the educated and
to the uneducated people., 1 would like,
- therefore, very strongly to commend to the
Finance Minister and to the Prime Minister,
‘who have provided Rs. 75 crores in this
syear’s Budget for employment and are
-proposing to provide Rs.75 crores each
year for employment programmes, that this
+i8 & very practical, cconomic and productive
method of getting value for the monoy
‘spent and, at the same time, of creating
employment., [ hope, therefore, that the
.instant solution suggested by the Railway
»'Minister will be accepted by his colleagues,
) if not instantly, at least before this Budget
-is finally passed.

SHRI K. RAMAKRISHNA REDDY
“(Nalgonda) : Mr. Speaker, Sir, I represent
.'Nalgonda parliamentary constituency in
/Telangana region of Andhra Pradesh.
:Nalgonda is a very backward district.
. There are no ndequate industrial communi-

-cation facilities, Even to the district head-
quarters :here_is no Railway connection
excepr. only in one Bhongir taluka, For the
v past 50 ycars we have been asking for a
railway line at least to conmect with the
. district headquarters, At last in the year
1968, the Railway Board ordered survey
fmm Nadikude to Secunderabad, which
connects - Nagarjunasagar Project and Nal-
.gonda District headquarters. The Southern
leay authorities have surveyed and they
shavig sent the report in September 1970, In

togethier, umusmdq of people.
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Governrient have not taken ‘any dctiom in.
this.regard. There are no technical - hurdles
in this line, I request the hon. Railway
Minister to pay his attention to it and see
that this line is sanctioned. It is the cheapest
line. It covers 150 kilometres and
costs only Rs. 12} crores. The roturn will
be 12,42 per cent.

Not only this, by this mighty Nagarjuna-
sagar Project after completion, more than
36 lakh acres of land will be irrigated, The
potentlality in this area will be increased
and more than 12 lakh tonnes of foodgrains
and 50,000 tonnes of sugar will bs available
annually. If you calculate the approximale
value of all this, it will be more than
Rs, 100 crores.  For gelting the markets for
all these foodgrains and sugar, it is but
necessary that the above mentioned railway
line should be opened.

As mentioned above, in  Nalgenda
district except in Bhongir taluk, there is no
railway link, Near Bhongir there is a
Raigi Railway station which is near to the
Yadgir temple which is considered the
sccond famous temple in the southern area.
Thousands of pilgrims will be going there,
At first, the railway gate was on the Kazipet
side. It was then changed towards
Secunderabad side. On road to Yadgir
temple there is a tank which is on a high
level, The adjacent lands are on the other
side which are on lower level, The farmers
are not in a position to manure the fields.
It is but necessary that the old gate should
be re-opened so that the problem of the

. village people there is solved,

- Hyderabad and Secunderabad are twin
citics covering 100 square miles, There is
a broad-guage line, Nampali to Secundera-
bad and metre-guage line from Fallaknuma
10 Secunderabad. This area needs' more
suburban circuit trains to fulfil the needs of
the people of the twin cities of Hyderabad
and Secunderabad. " This'ls also a big -city
like Bombay, Madras.” 1 hope the ton. .
Minister will do the needful 'in- this
Oﬂmﬂiﬂﬂ . i v .

In Hydcrltnd cu;y,ﬂn Slntmlanr h an. ;

“industrial arca. There is no over-bridge on. '
the Railway gafe due ‘1o which, for houwy
.p;re of - it. the . Railway - Board or the
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_llma Unbu and until an - over-bridge is
built in the Santnagar indusirial area, there
_ will be hardship to.the people of that area,
‘1 would request the hon, Minister to pay
- atlenlion to this also.

Nizamabud and Ramagundam are the
industrial areas, Nizamabad is the district
‘headquarter and very large quantities of sugar
are produced there and in Ramagundam, there
is a thermal station and an important centre
- for coal produetion. These are both indus-
trial areas. There is no rail link available
between these two places. There should be
a rail link to connect these two
places so that the distance belwcen these
two is shorlened,

Moreover, when the Nizam's Railways
merged with the Indian Union Railways,
there was a surplus fund of Rs. 6 crorcs
at the disposal of the Nizam’s Railways.
An assurance was given that this surplus
" money available would be utilised for the
purpose of new lines in that .area only.
" 1 am now suggesting to the hon. Railway
Minister that they can utilise this fund also
in addition to other funds for opening of
the new lines in this area, This will
facilitate the Railway authorities in starting
the works at the earliest, The whole of
Telengana is backward area. So, an
immediatc attention is needed there,

Lastly, there is the Dakshin Express
which runs between Delhi and Hyderabad.
It is said that it is exclusively for Hydera-
bad, but it is not so. It isa link railway
" line for the southern area. The bogey of
Madras will be linked at Kazipet. I request
1hat it should be electrified,

With these words, 1 hope, -the hon,
Railway Minister will pay special attention
- 1o tho suggestions that I have made, -

: l3|m.

. MR' MAKER The Congress: benchcs
v h.nwgot a list of 50 members, May I know
«how much time the -hon, Hlnmcr would

ks to :akn

i T!ﬁ MINISTER OF RAILWAYS (RAIL
mmn {SHR1 - HANUMANTHAIYA) :

Jmm 10, 1893 (SAKA

D Mmheu !mra  made. smrsl wuﬂ-_
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MR, SPEAKER : Only 2 hour more,
and the list given by the Minister of Parlia-
menlary Affairs is rather vnusual—it cons
tains 30 Members from Congress benches.
They have to be accomodated in 2 hours.
They can only get 2 or 3 minutes cach,

SHRI HANUMANTHAIYA ; [ may
submit to the House that I am not merely
Minister for my parly but I have to take into
confidence all the Members of the House
and reply to the points that they have made.

MR, SPEAKER : You can take the
whole time and maoke my work easior |
Mr. G. M. Stephen. You may just start
and continue after lunch.

C. M. STEPHEN (Muvattu-

Mr. Speaker, Sir......

SHRI
puzha) :

MR. SPEAKER : I am very sorry you
will have only 5 minutes. You may conti-
nue afier lunch, Don’t go for lunch ; try
to think of each and every thing. So, we
adjourn for lunch to rcassemble at 2 P.M,

13.03 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock. '

The Lok Sabha re-assembled at
Four Minutes Past Fourteen
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

' RAILWAY BUDGET, 1971-72—GENERAL

DISCUSSION-— Contd.”

Mr. DEPUTY-SPEAKER : Sbri C, M. -
Slephen may now continue his speech :

SHRI C. M, STEPHEN : Iamnot to

continue, but 1 am just begmniaa my e

speech,

We have got a deficit budget befm us,
Deficit budget have become so ‘much the
order of the day that nobody will bo
surprised by the . deficit . character of 'a.
budget.. .

But ‘a8 far. as this ~budget .is .
-mmedlm;ad!ympﬂudommo'



' ‘be ‘raised by one of LWo Crores,

o ‘necessary exercise  in
. purpose is-clear from the observations made -
.| by ke Minister in thé course of his speech, -
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deficit character of if, not because of the
bigness of the deficit but because of the very
smallness of the deficit,

The question that arises before my mind
is this. For a hugze venture like the 1Indian
railways with a capital investment of about
Rs, 4000 crores and with a turnover of over
Rs. 1000 crores per year, was it really im-
possible for the railways to present hefore
us a budget which was balanced 7 Was it
reclly impnssible for the Railway Minister
{o cover this small deficit of Rs. 6 crores ?
‘When the interim budget was placed before
us, there was a deficit of Rs. 33 crores or
s0. To my mind, sufficient has happened
in the country to warrant an optimistic
forecast and put forth an estimate of income
which was higher than the interim estimate
by certainly more than Rs. 33 crores, This
Rs. 33 crores has been attempted to covered
by some increase in fares and freight, but
cven then Rs, 6 crores have been left un-
covered.

The question is : is this deficit budget
a matter of inevitubility or a matter of
railway budgetary policy ? 1 refuse to
believe the former. It is not like the
general budget where you raise taxes and
there is a limit. But for the railways, with
nine zones, it would not have been im-
possible 1o raise their estimate of income
by, say, a crore of rupees per zone. For each
of the zones, it would certainly huve been
possible to do that,

The Minister has told us that after the
interim budget was presented, he had dit-
cussions with the General Managers, 1 do
not know whether he discussed this gquestion
with them. ‘was this . dealt with only by
the budgetary wing of the Railway Board
or did it really figure in the discussions with
the General Managers, Was it indicated to
the GMs that their promised income could
It could
“have been done, it should have been done.

I say this deficit #s an absolutely un-
atithmetic, The

e 'bad @ 'lot 10 say by ‘way of the  railways
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having to bear the social burden, the burden
of the staff expenditure, increase in salaries,

the enhancement of working expenses and

all that, All this is absolutely unnecessary

and unavailing to dwcll on because these
buidens are inevitable ; the railways will
certainly have to carry these burdens. It

will be & far cry for the railways to expect

that they can cut down the expense with

regard to stafl salary, The handbook given

to us shows that the staff expenses on the

Indian railways is lower than the staff

expenses which form part of the overall

working expenses of other railways, There-

fore, this wail is unavailing, and will not

take us anywhere,

May 1 put another aspect before the
Minister ? In the explanatory note is given
a comparative table which shows that during
1950-51 the investment was Rs. 827 crores
and the gross receipts Rs. 263 crores; in
1971.72 the corresponding figures are
Rs. 3472 crores and Rs, 1,044 crores.
Here one picture emerges. The percentage
of gross income to capital at charge is in
1950.51 is 32 ; today it works out to 30
only. 1 am not concerned about the net
income ; 1 am concerned about the gross
income. In 1960-61 the percentage was
34. If the same percentage that is, 32,
could be maintained in 1970-71, the income
has got to be Rs, 1,111 crores. Itis not a
far cry ; it should have been possible to
bring the figure up to what 1 have indicated.

If the figures are worked out, the comp-
laint about working expenses is absolutely
unavailing, In 1950-51, It was 7999 per
cent. Today they say it is 84 per cent on
the basis of Rs, 1,044 crores. If the return
were to be raised to the level of 32 per cent
of the total investment namely, Rs, 1,111
crores, you will find that the working
expenses keep in line with the 1950-51 ‘level.

That is to say, if the income is Rs. 1,111

crores, the working expenses will be just
79.8 per cent. It was 79.8 per cent before,
it-would be today 79.8 per cent, Therefore, .
the snag is not about the stafl- expendituro -
going up, The snag is that the railways -
aré not able to unhw theﬂ- cnpacrly ful]x._ : )

e

Mumlinl to ﬂuoulcnhﬂam lhw lim "

given, freight and passenter rates Kave. gone

up, With 1950-51:08 400 0t the. base, .in -
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lm‘nthoindungmmt“ Neverthe-

-Jss, your income has come down from
-32 t0'30.per cent, and you are complaining
that the working expenses are mere, That
‘is putting the cart before the horse. The
aim has got to be to increase the earnings
to Rs, 1,111 crores,

The Railway Board have got their own
formula. They calculate that the Southern
Railway must give so much, the Western
Railway must give so much and so on.
The General Managers and Divisional
Managers are not taken into confidence,
That targets come to them from above. Let
the Railway Board calculatate but the
General Managers must be called in and
must be asked if they can raise so much
revenue, Further, if they are taken into
confidence, they “will be committed to it,
and they will go ahead with achieving the
target.

What s necessary today is not only
exploitation of the scope which is every
where, That is not being done. But there
are gold mines in this country which
you are not tapping, If this is done
intensively, this problem can be solved.
Therefore, the balancing of the budget may
not be attempted by the Minister by cutting
down the number of posts of the staff, by
not recruiting people when there are
vacancies, by curtailing increase in salaries,
which is absolutely not possible. No wage
freeze is possible. You will not be able to
cut down the staff. In 1966-67 the staff
-employed was 13,65 lakhs ; in 1969-70 it
was only 13,57 ; which means that you
have reduced the staff strength in the course
of these two years by 8,000, There is
another point. While the passenger train
‘operating costs have gone up 70 per cent
‘and goods trains operating cost by 109 pér
“cont, the ipcrease in .expenditure on staff
has gone up by only 48 per cent, Therefore,
“the  difficulty is not 'that the working
oxpenses have increased because of the staff,
" the difficalty is that the capacity is not
Mlynliﬁxd How hﬂutwbedone?

: l do m km wh.n is ‘happening
:m ‘but I kaow what is happening

mmﬂhuutumwofmm_.
lbm_l.ﬂl per. square mile, K isan

- Mhmy Mg?t

A real gold ‘mine is there, but it is not -
being tapped, The total length of railways
there is 888 k. m., whereas, on the basis of
population, it must bz 2,250 k. m. or some-
thing like that, There is shortage of 1,500
k. m, That is to say, Kerala is completely
a suburban area, if [ may say so, there is
no village system. The whole State intonsely
populated. If you can cover the State
with a criss-cross of railway lines and tap
the possibilities, you will bs getting. a
real income from that area. Nothing is being -
done. One metre gauge line and a small
stretch of broad gauge line is there. Even
that is not utilised. Condemned wagons
are coming ; condemned bogies are coming ;
condemned engines are given, There is no
workshop there, There is no store establish-
ment there. There is no divisional head-
quarters there, Nothing at all. It isan
appendage of something else, I am only
giving an instance to show how it should
be the endeavour of the railways to find
out the areas where you can raise your
income ; that endeavour is not being made,
Investment must be on that basis, That
is not being attempted, [ am instancing
Kerala only for that purpose, The problem
has got to be approached that way.
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Kerala can certainly claim, the Railway
Board will concede, the Southern Railway
will concede that those lines are the most
remunerative than all the others, and in the
Southern Railway, with all the divisions
put togsther, we are giving a greater income
from that area than all the divisions., But
it is not being expanded, )

Then again, take another eximpleth
Avvoidance of waste, there must be. . But
what is now being done ? The entire sout,
is being run on steam engine. Of courses -
there are certain diesel engines. What is
the meaning of that? Goal must come
from the north. About 2,500 tonnes of
coal .are to bg consumed per day. 22§
wagons have got (0 be moving 10 the sounth

“through the whole distance from the norrh .
" Coal costs Rs. 60 in the north; it costs Rs,

90.in the south, * It has to ‘travel down the |
‘whole ar:a,
used for that purpose. Thercfore, distséation .
takes place, The wm which could hava -

 otherwise boea utilised, #ro not being utifised.
" 'What Tam saying. is this, - Supposing you.

disolse thst area intensively. Thore are .

The entire railway trask is @
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some diesel  engines now. Let ‘that area be
more intensively dieselised. There will be
saving on the tracks; there will be saving on
coal; there will he saving in the expenses,
and there will be better hauling.  As against
the steam engine, with diesel, you can pul
20 bogies, and you can haul more people and
goods there with the use of diesel engines.
More lines and more engines could be vtilised
there. That is the sort of calculation which
has to be done; but that sort of calculation
s not taking place with respect to that area.

One more point and I will finish. What
is the policy of the railways with respect to
catering to the needs of the travelling public?
The Railways function in such a national
framework that somebody else cannot fulfil,
what I mcan is, connecting long distances,
city to city, can be done only by the railways.
Transporting masses of pcople through short
distances can be done by the buses; the cars
can do that also. But transporting men and
material over thousands of miles, say from
Madras to Delhi,-the buses cannot do that.
It is only the Railways that can do that.
These things should be properly scheduled,

In this matter of scheduling, may 1 point
out onc instance? From Trivandrum, a
train come to Muidras, The passengers in
that trian are coming to Declhi. The train
comes to Madras say, in the evening, by §
QO’Clock, But by that time, one hour earlier,
the train for Delhi would have left. That
is the sort of scheduling that now exists, It
is not by accident. The passengers get stuck
up there; it causes great .nconvenience to
the whole lot of people; has nothing is
provided for them, they take to something
else. This is the sort of dislocation which
takes place in'the matter of scheduling,

Sir. 1 am finishing with one more
vbservation, Even income may be raised,
and it can be raised.  If “income ‘can be
faised, if proper re-scheduling takes place,
if waste can be avojded in those places where
~ the areas can be spotted out and explo:tation
v takes place intensively in- those ureas, if the
Y Opermmn is chalked ‘out by the Divisional
-_.Supenmcndents and the General Manaerc
" “iogether who are Lo execute it, things cdn be
1" improved. ~That way, there can certainly ‘be
" a remedy. ‘H'ds ‘sitoation -can emaimy ‘be
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remedied. The remedy is not in cliting

down anything; the remedy is not. in raising

the incomc; the remedy lies in an intensive -
exploitation of the whole area. The remedy
is in avoiding waste. The problem beforo us
is not appalling. -1t is promising.Only - the
Minister must accept this policy, not to pre-
sent a dificit budget, but 1o present a budget
which is the reverse of it,

With these observations, I concluda,
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SHRI J. B. PATNAIK (Cuttack) : Mr.
Dcputy-Speaker, Sir, as the nation’s largest
commercial-com-industrial undertaking the
railways play a key-role in our developing
economy, It is not enough, therefore, that
the railway Minister tries largely 1o wipe
out the big deficit,

It is true that & vast transport system in
which so much public money is invested
should not run at a loss and the hon.
Railway Minister has done a good job in
seeing to it that it does not, but what the
country wants of a railway budget in the
present context is as to how far it offers
employment oppurtunities to our people and
bring new areas under the paie of the
pation's igcreasing commercial and indus-
trial activities,

In this respect the Budget preesntsa
drab and disappointing picture, First, the
reduction of the Plan outlay for the year
creates an adverse psychological effect on
the public and, secondly, the hon, Minister
shows the dure:uon for vast possibilities of
employment but has taken a very small
step in this regard. He says that conver-
sion of the :

immense possibilities of employment, bat
what he provides for in. the Budget is
only Rs, 15 crores though this would

entai] a cost of Rs. 2000 crores. If this would
be the pace of conversion, if would take
133 years to reach our desired goal offering -
very little possibitities of employment.

Then, the hon. Minister holds ot great
empolyment possibilities ia construction of
over-or u_ndtr-bﬁdao le.m kgl wnl-




.nmponh of Sm Go\rmmm in this
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. SHRI HANUMANTHAIYA : It is not
vetting from State Governments. According
to rules, they have to bear 50 percent of the
cost,

SHRI J, B. PATNAIK : If one looks to
the record of the Railways for the last ten
years, one finds that the employment
possibilities it officers to the people is really
very scanty. Wilth a capital of Rs, 4000
crores and an annual budget of Rs, 900
crores, the railway offer employment facili-
ties to less than 3,000 people a year.  This
is not expected from the nation’s largest
undertaking.

Now I come to the more importani
aspect of the part that the railways out to
to play in the removal of regional disparities
and bringing in of new areas of develop-
ment under its wings. I would confine
myself to only one point, namely, opening
of vast mincral bearing arcas, particularly
areas rich with iron ore, and connecting
them with the nearest ports, In Cuttack,
Sundergarh and Keonjhar districts of Orissa
lies such a rich iron ore belt. An official
mineral survey of the area arrives at the
figure of 8,000 million tonnes of iron ore
desposits, This vast desposit would not
only feed several new steel plants in this
area and out side but would also boost our
country’s export trade,

We have a big customer in Japan whose
requirement would be 150 million tonnes of
jrom ore a year by 1973-74, We could
reasonsble meet 20 to 30 per cent of this
" ..requirement. Our iron ore production, so

" far ay the figures for 1969 are available, is

" 29.2 milliones tonnes, So, if we want to

~ ‘boost up our foreign trade, we must double
’ thilﬂtm . _

Anmmhmldeby nmbgmpol’the
'_J'Inminqnmhuonmthu regard said that
.with -en investment of Rs. 235 crores for
' 'Wdimnortollpm Iadia, could carn
 "foreign exchidnge to. the {une Ra. 555, crores,
s 1'_11,. mmm!dweamr this invest-

: IYAISTHA 10, lﬂ?&l(S'Af&'AJ ' Ra;{my Mge:
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- _u!.' that the railway fioknces have siscted:
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This iron ore belt in Orissa shoul be
connected with the nearets port ‘of Paradip
by two alternative lines—one ' Talcher-
Bimlagarh line with extension to Loira
valley and the other Jakhpura-Nayagarh
Bansapani line. Any one of the fwo alter-
native lines would shorien the distanco
between Paradip and Rourkela by 350
kilometres, besides connecting Rourkela
directly with the State capital, Now there
is a circuitous which passes through two
other states and extends over 750 kilomeires
between Rourkela and Paradip. 1 plead with
all the emphasis at my command that the
Railway Minister should give it ths top
priority it deserves,
his capacity for sweel persuasiveness, which
he has cmply demonstrated to this House
in his proposals fcr increase in passenger
fares and freight raies, he would overcome
all the bottlenecks and noes with which our
bureaucracy is fumilir and carn the gratitute -
of a State which is pleading for it for the
last ten years. Sir, I have got a few sub-
missions to make. There are two small-
gauge rail lines Rupsa-Talbund = and
Nuapara-Gunapur lines. A traffic Survey
Team of the Railways have recommended
that Rupsa-Talbund line should be converted
into a broad-gauge huge line and  Nuapara-
Gunapur line should immediately be
rehabilitated so that trains could run wuh
50 Km. speed.

Then, Sir, the D. V, K. Railway which
has been opened up since the last two - years
serving two States of Orissa and Andhra
Pradesh does not enterfain passenger traffic
Besides, a wvast area in Koraput district.
remains neglected though it has a big -
factory and wvast mineral belt. -

With these words, I

support the Ruilway -

"SHRI SANJEEVI RAO (Kakinada) :

Mr. Deputy-Speaker, Sir, at the ouuaﬂ
want to congratulate our Railway M&nister- L
for presenting such a balanced Budget in
No “doubt, he is
“increasing the fares, But the. .-
pointuwhnlhur the common mncn;ﬂ'ord e

spite of the heavy odds,
justified in

m cope up with the |ncreawd fnu
m.hﬂ--wﬂfﬂct has biﬂﬂ.ﬂ’f infom:d

I am quite sure, with = .
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falling from 1964 onwards. So, we have
to consider whether the traffic can withstand
and bear the increased fares. I request the
hon, Minister to think dispassionately and
find' ways and mcans of increasing the
finances to crver up the deficit Budget by
increasing the efficiency and not by increas-
ing the fares.

‘To start with, he must take effective
steps 1o check the ticketless travel. [ am
told that as much as Rs. 25 creres arc being
lost every year due 1o this reason. Apsrt
from ticketless travel Rs. 12 crores arc being
spent on replacemcnts and maintenance.
The anti-social elemcnts remove apparatus,
instruments and fixtures. Above all, I want
that he should improve the efficiency
of the Railways. 1 do agree that the

" Railway authorities are having difficulty in
running trains due to the removal of over-
head lines in th: Eastern sector and the
disturbed conditions in the eastern part of
of the country. But I see no reason for
‘mot improving the performance of the Rail-
ways in the rest of the country. Having
_been equipped with eleciric and diesel
locomotives, efficiency signalling equipment
and micro-wave system  for  effective
communications and computers for data-
processing, the common man has every
'right to ask the Goverament : Why is the
performance not improving ? The common
man expects and anticipates reasonable
roturn on the heavy investiment that the
Government has made for the modernisation
_of railways. The fuller u'ilisation of logo-
motives as indic:ted by train-engine-hour
ratio would improve operations. For exam-
‘ple, electric and diesel locomotives are
‘msed for 10 to 13 hours and which can be
"increased to 16 to 183 hours. 1 feel that we
are not effectively. utilising either the
locomotives or the wagons or even the track.
For example, the Bailadaila-Walter Section
‘is open for iron ore transport since two
“years back and yet they have not introduced

either passenger of freight transport in’

this . sector in spite of the repeated reguests
mlde by the State Government and the local
. j:eoph there. Not only are we losing

revenue but we are also depriving the tribals

- who' from 90 per cent- of the population.
Do you c_tl_lxt. .

M of the fmlllieu.
-mv
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1 congratulate the hon. kﬂlw&y Mm:ster_ i
for realising the 1mporlanu of conurtiu
metre-gauge and narmw«gmp Tines lnia
broad-gauge. But 1 see that the Budget
has hot provided enough for it, We have
to convert 27,000 Km. of metre-gauge and
8000 Km. of narrow-gauge lines, 1 also sec
not enough provision being made for the
new lines in the budgct.

No mention is made of Naidikudi-
Secunderabad line. Also, I appexl to the hon,
Minister 10 provide in the Budget for connect-
ing Kakinada port to Pitahapurm in South-
Ceniral Zone because by constructing 14Km,
line, Kukinada port can be brought to the
main Calcutta-Madras line, This point is
being brought out for the past 25 years. |
hope, the pragmatic and practical Minister
will consider it sympathetically. and allot
funds for construction of this new linc
immediately. As regards the metropolitan
schemes, I feel that we should not any more
take up the surface transport, We should
concentrale only on the under-ground
system. I feel that we should take up the
metro system in the Princep Ghat Dum Dum
orea of Calcutta City. .

Qut of interest in this subject, I studied
the under-groud systems in London, Paris
New York and Moscow. And, in my
opinion, Moscow Metro is the best.

Since we have very friendly relations
with the Soviet Union, I request the ﬁou
Railway Minister to take the help and
assistance from the Soviet Union. The
Rail Minister should depute a senior engi-
neer 10 study the details of the uader-ground
construction ‘at Munich which they are
constructing for the past 2 years in connec-
tion with the the World Olympics which is
coming up next year, that is, in 1972, .

Lastly to sum up, what is our concep-
tion of the function and role of the Railways .
in the society which we arc thinking of and
hoping to creatin this country 7 There is
a great deal of room for fresh oriendation, .

The Railway planning should not be. any
more isolated from a dynamic. Jnlegﬂted;

mponpnhcv._'... F e e -
The mw ‘Miniater .mu Ja
sulation with the Traosport Ministr, deaw.
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up & perspectivé plan, encompassing rail
transport, road transport. inland transport
and coaslal shipping, in order to achieve
high efficiency and to reduce the all-round
wastages for the betterment of the common
man,

*SHRL M. M. JOSEPH : (Peermade) ;
Mr, Deputy Speaker, Sir, the Indian Rail-
ways is in the public scctor, Not only that
the Indian Railways should be considered
as a monopoly * organisation in the public
seetor. Even with these to special features,
it is rcally surprising to note that the lndian
Railways are being run at a loss, not for
one year alone but continuously for the last
iwo or three years,

Four days afler the presentation of the
Railway Budget in this House the General
Budget of this country was also presented
by the Hon. Finance Minister. If you
consider the Railway Budget in the light of
the General Budget that has been presented
you will have a suspicion whether two-
Ministers of the same Cabinet and two
Ministers of the same Government are
having some kind of a competition. Taking
into consideration the loss suffered by the
Railways in the transport of goods the
Raiiways Ministers raised the freight rates
for petrol and diesel oil,
as if to beat the Railway Minister, the taxes
on these materials have again been in-
creased. The next result will be that next
year the Railway Minister will be forced to
present a deficit budget.  Does this not
amount to a competition between the
two Ministries ?

The Indian Railways are having the same

- get-up which they were having ten years

‘before, The number of Class I Officers has

increased and the number of Class LV Offi-

. .cars has been brought down. Will it in any

~way effect any economy. Unless and antil

the Government is able to reduce wasteful

expenditure it will not be possible for the
.- Minister 10 present a surplus Bud'et

: There are one or two th}ngs mentioned
in the &mlwnr Bnd;et which we would like
. 10 welcome, The Railway Minister said: *“The
' "Railway Plan is.only . fiexible plan”,  He
his. meptioned that.according {0 traflic needs
mew * Jimes ‘witl be atiepted to. be  taken
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up. As my hon. Friend Shri Stephen said,
this is a to be welcomed, The railway line
from Cochin to Trivendrum is metre gauge
at present and there is provision inthe
Budget to change it to broad gauge. 1 wel-
come thi$ provision,

The hon, Minister in his budget speech
stated that concessions are allowed to people
going to hill stations. 1 would like to bring
it to the notice of the Government that
every year more than five lakh people are
attracted to Sabari Mala in the Sahya Ghat.
Even today these pilgrims go in buses and
cars. If a Railway line is provided here it
would be very beneficial, This area produces
cardamom and pepper which are foreign
exchange earners,

Sir, I have only one more point, Along
with the construction of the Railway line
from Punalur to Tiruvallah I suggest that
a railway line from Eanakulam to
Trivendrum should be constructed along the
sea coast. 1 request the Centre to pay
immediate attention to this.

**SHRI SUBODH HANSDA (Midna-
pore) :  Mr. Deputy Speaker, Sir, since
I will speak in Bengall I require more time,
When the Railway companies were nationa-
lised by the Government, there was no
deficit in the Railway Budget, but from -
1968-69 onwards there have been deficit
budgets. In 1968-69 there was a deficit of
Rs, 786 crores; in 1962-70 it was 9.80
crores ; in 1970-71 it was 23,88 crores and
in 1971-72 it is 33.12 crores. Every day
there is an increase in Railway expenditure
but in proportion to that the income is less
and the Government is not taking aay
remedial steps to prevent ths lou in the
railway income. )

In lhis respect [ would request the
Railway Minister © to say who .is
responsible for this loss. This mismanage-
ment in the Railways is responsible for the
present day loss. The freight rates that have
been increased are unjustifled, accordig to me
If the railwy fare is inctead for the conveni-
ence of the passengers, then, I have nothing '
to say ‘but in proportion to the rise in fare,
the passengers are not getting ameaitics from
the railways,

*The originil speech was delivered in Malayalam,
.ﬂ'he oﬂlma! rpwd: was ﬁsllverul in nanpli

‘l'he Railway Minimr has
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md that there have been a numbnr of
- obslacles to the maintenance of railway
service and those obstacles are responsible
for the present day loss, The railway _stafl
are sometimes beaten up by the people and
trains are stopped mid-way, Who are
responsible for this? [ feel the railway
authorities are responsilbe as they are not
preperly doing their duties, The prssengers
" have sufficicnt grievances agaist the railway
authorities and in order to demonstrate
their. grievances they sometimes stop the
train movements. Therefore the grievances
of the passengers should be solved by the
railway authorities and if it done there
won't be any obstruction to the train move-
‘ment. The demonstrations by the people
-generally take place in the South-Eastern
Railway. - I kaow that Bombay Mail never
comes in time. I aslo find that there are
. .number of theft cases in the railways, but
1 would like to know whether these thefts
occur in the running {rains or when the
trains remain at the stations. It is the
“primary duty of the railway protection force
.. to prolect the railway property, but on
“account of the large number of theft cases
in the trains, I feel, that there must be
_ collusion of some members of the railway
staff with the railway protection force.

" Lastly, 1 want 1o say something about
_ the representation of Scheduled Castes and

‘Scheduled Tribes in  railway  services,
.. «According to the Railway Board's report,
the representation is very low, The reason
% 'given is that suitable qualificd candidates
‘are nol available. When - the General
- ‘Managers are cmpowered with  certain
" 'special powers (0 appoint under-qualified
candidates and there is provision for ‘giving
" them {raining to make them qualified. How
- many of 1themn have wused these special
.;, “powers to recruit under-qualified candidates
beloaﬂhs 1o the - Scheduled Cn;tes a:nd
Sc:heduhd Tribes ?

“ 1 hope at-[east the Railway Minister will
" see it to that the Scheduled C‘.nm and
; Scheduled Tribes are given - due. npmmta-

. _twn in ibe railway serviees
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st qwdw fag (m;:) : & 5‘.[’«!
¥ fag agf figar g] el ¥ fag
qur &wa fear anr wear ¥ n@‘ et
wrgar g |

MR. DEPUTY-SPEAKER : Each party
has a time allotted to it, 1 do not mind
if one member of one party takss the whole
time allotted to that party, But the fact is
that I have received a very long list of
speakers from his party., I have been
requested to ration the time between them,
That is the only thing 1 am doing.

st T ww (@edw) : I
7fiEg, 7g @ ¥ warg § fe gw wead
®Y &) w1g 20 figaz W 30-30 faaz wr
AT AT § o Tw wmed W bW S
fagzor wag fear o g efag &
arq ¥ fadea s&1 e o< qaq N T
) @ ag a%7 Ay o gww {1

wEqW WEEW, ¥W LT A q%
sraeqr graeet frdgw ag § fe ot foee
ST q arEf @ A F g W 9z faw
& of o wHY fove w) stra Wil @
& OF € wrady g@ N ThRm ? w0
x4 fowe ® qEw ?

MR. DEPUTY-SPEAKER :  Order
please. What I go by is the list before

me. The list before me - Is' here,  and -
1go hy that list, e
Now Shri S. P. Bhattacharya.

. Not
more than five minutu_'. i

*SHRI'S, P. BHATTACHARYYA (Ulu:
berie) :

Nﬂn&bﬂlﬂﬂlﬂdﬂ'ﬂﬁm Pait

e "l‘he-orismal sper.cl; was: dﬂlmrad . "‘l =

*'Mr. Deputy-Speaker, 8ir; from the
' Rﬁlm Budgst it sceths ‘shat- fhe promise
. that were made duting’: the ‘eleotion’ tiim
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- Railways aro the biggest public under-
uk!n; in our country andhough that though
thls Budget something would be done
to soive the unemployment problem.
But in this Budget we find that there
is mo indication thereof. Therefore, I feel
that the hon. Minister will announce that
from now on the automation and other
labour-saving devices will be abolished so
long as thare is unemployment in tho
country. After the solution of the un-
employment problem, these schemes shou'd
be started. and if it is dons, ‘it will genera:e
hope in the unemployed yourh of our
country.

An hon. Member had said that there
have been a number of thefts from wagons
around Calcutta and those thefts are
occuring with the help of CPM Party, but
this statement is totally incorrect. These
wagon-breakers with the help of the Police
also kill our party-men. On behalf of my
party, I also strongly demand that these
thefts should be stopped. Therefore, we
shall be very glad if the Railway Minister
takes stern measures against all the theft
cases. That will save not only the railwiy
property but also lives of our party-men.

. Now I wish to raise certain important
points. The Howrah-Amta and Howrah-
Siakhala lines of Martin Railway should be
taken over and administered by the
Government. Bscause of the closure cf
these lines ten lakh people are affected.
Those who come {o Calcutta by Daily
Passenger trains are unable to do so and
the villagers are -also unable to carry their
goods from their villages to the towns,
Therefore 'the ~interests of the daily
passenger and the viilagers are being affected
very much, There are also many weavers

- wiho are facing great difficulties in bringing

. theit ggods to Howrah for want of these
mailway lines, Therefore 1 would request

_the rallway Minister 1o restart these lines.
Shri Nanda said that the 12,000 workers
affected by the closure of the lines, will be

with aiternative -jobs somewhere

. elta.but. if these lines ane rastarted they can

‘he:pbeceved there itself, and that “would be
Mbﬂhl‘ur.lhsmple and the country. - .

'valwouid}ikelo placu, fow mm
e  Shifi-wise

. theims: showld be started for “the Durgapur
mh Mm to mw m

“of 10 miles
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they are without job they cannot stay in
Durgapur. But after getting employment
again they will have to go to
Durgapur, As thére ars no adequate’
number of quarters for the worker fhere;
they are compelled to stay ouside.” We
also want that a link railway should be
constructed from Malda to. Balurghat.
is a big town in West Dinajpur and if it is
connected with M ilda that will be beneficial
to the people, We also want that there
should be a railway line from Laxmikant-
pur 10 Frazer-Ganj in Sealdah Division. In
the Sunderbans are Frazerganj is the most
backward place. There camps are being set«
up by the Government aad. if railway iines
are constructed there the condition of that
place will improve.

The Miralguda railway scheme in
Andhra Pradesh has been kept pending for
the list ten years and that should be
completed by the Government as soon &s
possible.  In Tripura there is a railway line
uplo  Dharmanager, The,
engineer after making an inspection thete,
suggested that this line should be exiended.
upto  Agartala, This should be done
immediately not only because it will benefit
the people of Tripura but because it will
meet the urgent situation that has developed
in the -border areas there, With' these
demands, I conclude my speech. i

IS hrs.

sit gt oy (gwt) : svsawm =gy,
qF YAAT WYT WEFEAT AT AW AT $9
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g9 Iy T ¥ g Eoww ¥ miﬁ
¥ %1% % fFugr agEr X gWE-
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* leaves. it does not pmide any facilities
ﬁ-ﬂnw Whtlmmtohy is
Wit thé  Indian Railwdys have  superb
‘Rallway Board with big’ parsphornalia but
serve the people less, -

~ Railway is a public utility service,. Of
course, it is a commercial concern. So, the
‘scale of Shylock should not be in the
hands of the Railway Minister or the
Railway Board ; it should weigh when
the demand comes from the public.
Whenever any demand is submitted to the
Ministry the usual reply is that there is no
justification for doing this and that as if
they are the dispenser of justice. I say
that the public service should always be
kept in view by the railways.

About the shortfall of Rs, 39.12 crores
the Railway Minister has stated in his
budget spesch :

‘“At the end of the year the total
indebtedness of the railways to
the general budget would be about
Rs, 133,6 cro

How has this deficit arisen ? Theé Railway
Minister has increased the passenger fare
and freight rates. But how much can be
increase them 7 By increasing them alone
he will not be able to mzet this deflcit. Sa,
‘has he tried 1o plug the loopholes in the
form of pilferage, theft, damage and  loss 7
Every yearthe railways pay a huge amoubt
.as compensation to various parties for dam-
<age or loss and 1hey arise mainly by wagon-
breaking and pilferage and - things of that
- .patare, . In this copnection, I am sorry- to
saythat the Railway Protection Force is
not dains the aut:r as iuxmed of it. -

Therc is umhor lsp-ecz Wlmmr

; thm is any agitation in any part of the
- country ihe atiack 1s genmerally - direcied to

railway . wagons, cquipment and .rajlway

-’ “jinet, . Thou'h ‘the primary responsibility
" ‘Yor ihelr proteciion fies with the Btate
e Wt,thenn-m cannot sleep .over
-'*1nwlmlcn with, the Btate’ Govern-
' Mmﬂﬁdwuhdn ways and
10 pr nilmv ptoperty,
oven Mh,imr

' m 3 'Wmmga--:_aﬂ'-{s&m
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able to meet the increasing demand Sﬁt
payment as compensation,

There are some instances of attack on
railway employces but I ‘am soriy to sd§
thit there i countef-attack also, There i
organised attack by the ‘railway employoes
On passengers. Only two months ago theré
was an attack on passengers at Lumdig  of
the NF Railways by the railway employees.

Coming to my State, though railways
are the biggest employer in thé country
the representation from the State of Assam
is very poor. I would request the Minister
to see that the case of Assam dm notsb
by default.

" In this conncction | would like to polll
out that there are’ different schools main-
tained by the railways with different media-
Bengali, Hindi and such other media—but
there is no Assimese medium schdol
maintained or run by the railways. The
Railway Minister would i:md[;r look to this
aspect also. .

MR. DEPUTY-SPEAKER : The rest
of the suggestions you can send to him,

SHRI BISWANARAYAN SHASTRI :
There is oaly 100 kilometres of broad gauge
line in Assam, Perhaps, this is the. lowest
figure in the country. - Therefore, I request
the Railway Minister to see that the broad~ -
gauge line from Bongaigaon is extended to.

Qaubati and other places because this is

the lifeline of Assam, . Afler partition, the

link of Assam with the rest of tho coumity - -
is snapped and the water route was. closed - -

afior. the Pakistani. aggression in- 1965, -
Thersfore, whenever “Whare is any strike ip
any of the railway stations in. the Asssm
link the prices of commeditios go up. . Ag -
& matter  of . fact, nure was 4 .atrike &'

‘Barauni railway station recontly-—as & sopulf

of this the prico of fomuim hum
upm}uum. :

MR, Dapmmmrm,m'
has . been nlda lllll lﬂd lm.,pﬂﬁ '
.ooncllldl
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M‘l Asvelopment . depends .on L
'immdmmm M.. -
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whenever any question of public or private
sector industry is discussed, they point out
the transport bottieneck. Therefors the
railway system should be improved and
Assam should be linked with the broad
gauge line.

Regarding freight, it is a zigzag line that
connects Assam with the rest of India.
Thercfore, I would submit that the Railway
Board should coasider in charging freight
national distance from certain points of
India to Assam, If they do that, Assam
can prosper : otherwise, Assam will lag
behind. I hope, the Railway Minister, who
has taken up some ambitious schemes,
particularly for the construction of verbrid-
ges and other things, will look into this
matter and give special consideration to
this strategic region in the easternmost part
of. India.

*SHRI J. M. GOWDER (Nilgiris) : Mr,
Deputy-Speaker, 8ir, we sec the sorry
spoctacle that 24 years after attaininig our

. Independence the Railways have not been

able to provide even the minimum amenities
" o the travelling public of our country. The
Government at the Centre should realise
what sort of opinion the people of other
" countries would have about our Railway
 Administration.

Most of our people travel in trains haul-

~od steam locomotives. I wish that the
Railway Minister tells the House how long

- will the Railway Administration take to

- yeplace-  the steam ‘locomotives by diesel

‘engines. Every yosr the Railway Mdut

ﬂhwlmﬁofallwayfam But, in

‘our history, that day has mot yeot dawned

“when the mmilway fares have not boen
~imcroased bt reduced by our Railway
Minister, There has not been proportionate
increase in the amenities to the passengers
" with the Increase in fares. In the recent
past . the mailway fares have gome up by

! thees, fout times. But the amenities to be

. giwen-to the third class passengers have not
-oven been doubled.” There has besn ‘no
- significaat improvement in the amenities to
ulwm since - the ' Britich - days, .
"Bu fact, there'ias been no tharge at &l ‘the

T MAY &1.‘:97!

-different parts of our country,

_ Nil;iri: ll aﬂm

mmw

matter of iminitpu to the m
Apart from providing two-tier and threestisr
cosches for third-class passengers, no.other
perceptible progress has boen made in this
regard, :

Mr. Deputy-Speaker, 1 am of the
opinion that the Railway Administration js
incapable of increasing the amenities to
third class passengers and they neither wish
to do it. We heve gone through the saga of
Four Five Year Plans and yet very little has
been achieved in this matter, What is the
reason for this dismal state of affairs ?
The plan provisions meant for this sector
are generally diverted to other sectors,
The plan proposals are not formulated on
the basis of proper assessment of amenities
that exist and that require to be augmen-
ted. ‘The availability of raw materials and
their movement do not sesm to be the
criterion for formulating plan programmes,
Instead, the political pulls and pressures
operate upon the Railway Administration
and they also fall an easy prey to them This
has led to tardy planning and yawning
gap of regional disparities. Equal truth has
not been meted out to the peoples of
different regions in our country,

The hon’ble Railway Minister hails
from Mysore which is the neighbouring
State of Tamil Nadu, to which I betong,
8o far no Railway Minister earned a good
name, 1 am sure that the present Railway
Minister will break this tradition and earn
a good name by not submitting himself to
political pressures and by meeting the jugt:
and genuine demands of the people living in
india is on
the threshold of celebrating the Silver Jubilee
of her Independence next year. You may .
celebrate the Silver Jubilee, but that celebma-

tion will not be because we have fulfilled .

the objective of providing minimum ‘ameni-
ties to the travelling pllhlln of our countyy,

I do not say tbat diesel locomotive

ﬁiw l!upmh-




South, mo xiesel  locomotive is attached to
this: trein,- ‘How can Yyou aftract more
tourists if you don't provide diesel traction
to-sugh important tourist spots 7 You may
do -certain things because of political
pressures ‘and . you may not attempt
anpthing . if there is mno demand from
the people or if that. demand is not
followed by political pressure. Where-
ever there  is urgent requirement
diesesation, more especially all the express
trains, the Administration should not
hesitate to provide diesel locomotives.
There. must be time-bound schedule for
implementing this programme and the
hoa. Minister of Railways should inform

this House of the proposals  his
Ministry has got in mind. There
must be proper correlation between

the increase in fares and the provision of
amenities to the people.

‘Mr, Deputy-Speaker, Sir, I would like
to state that from ome central point you
cannot administer effectively a large number
of departments. As we saw in the Budget
that was presented last week, the Centre
has imposed taxes on items like readymade
garments. All the powers are concentrated
at the Centre, with the resuit that no
Department functions well. 1 can under.
stand the Railways and Postal Departments
being under the Central Government. But,
other ordinary departments must be handed
over to the States for proper and effective
administration. I am cerrain that the
Cenire will not be having effective control
on all these departments for any length of
time,

Sir, we manufacture bogies in our
cowntry, - But thore is this strange paradox,
when our requirement of bogies is not being:
‘met in full, they are eaperied to various’
countries, I requdst to the hon.’ Mmiuunu
mwnmhwmndm

- Al the Express triins nri'inatlnl from
) m pass through Coimbatore to Madras.
“The tion, Minister knows that Colmbaiore

" _js'a vast indusitial complex and. there is.

"._nomunln starting from  Coimbatore
.. - to'Mafras. - This must be looked into end'
mwmmmnmm Colmba-

¢ 4 And “Madtas, We bavé common
"_Wﬁmw ‘Nadé' and m :
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link between. Coimbatore .and Mysore * via
Satyamangalam and Cheamrajanagar. The
previous Railway Ministers must not have

realised the. importance of this link, But,

I am sure the present Railway Minister,.
who hails from Mysore, is aware of its

importance and I hope that he will do the

needful during his tenure. Similarly, frem

Mysore the track terminates at Nanjangode.. -
There is a rail link upto Nilgiris, But,:
Gudalur, which is a central place betwesn -
two States has po rail link either from

Nanjangode or from Niigiris or Calicut, -
1 request the hon. Minister to exiend the

track from Nanjangode to Gudalur, There

must be a new railway line between Salem

and Tiruchi vig Rasipuram and Namakkal,

In Salem the steel plant is coming and in

Tiruchi there is Heavy Boiler Plant. These

two towns arc fast developing
towns and there must be a rail liok
Similarly, there must be rail link between
Tiruppur and Palani v/g Darapuram, which
is a backward area. In the trains running
from Madras to Trivandrum, at least ome
First Class Bogie must be attached at
Tiruchi. .

MR. DEPUTY-SPEAKER : These are
details which can be handed over to the
hon. Minister in writing.

SHRI }, M, GOWDER : They would
not send suitable replies to our requests,
Overbridges must be constructed at the
Cross-cut Road in Coimbatore and at
Karamadi which is between Coimbatore and
Mettuppalayam. There is heavy congestion
of traffic in these two places and 1 request
the hon, Minister to considet this request
favourably, Lastly, the Grand Trusk
Express between Delhi and Madras takes ag
unduly long time of nearly 42 hours, The
train stops at all unnecessary places, coatri-
buting to this long time. The Rajdhani
Express between Delhi and Calcutta covers
& distance of 1300 kilometers in 17 hours,
I this could be achived, I am sure that the
G.T. Express between Delhi and Madras
can be run in 24 hours. 1 request the hon.
Minister to pay ‘attention to_ this “problsm.
The Pay Commission must be asked o
submit & téparate report uﬁodkm for .
‘the Raflway Wom m M anq
tll p’uﬂy m

mmm lmblv.
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"“SHRI 'KADAR  (Bombay-Central-

South) : A long subject is to be covered by

a myini-speech. I will cutout all my pre-
limimaries and preambles and come to the
main subject proper. g

- The losses from 1966-67 onwards has
been continuous. If you look 1o the figure
given in the Railway Book you will find . in
respect of 1969-70 that all the items of
rolling stock, passengers and so many other
fiterms - are absolutely normal, except the
profit, -1 do not know why after 1966
the profit has gone down so suddenly, and
why continuous deficit budgets are presented
to this House. Possibly, as the other pubilc
sectors .are not presenting surplus budgets
{ think Railways might have thought it
better to fall in line with them and present
such deficit budgets before the House,

‘1 would like the Railway - Minister to
institute a high-level enquiry as to why and
where all this deficit has come about, I
would like to point out certain economic
measures which are necessary for reducing
losses and augumenting the income of the
Railways,

I am told that the railways are
overstaffed. Some put it at 50 per cent
‘but we may not agree with that. But one,
thing . is certain that il the railways are
‘overiaffed, then the deficit is bound to go
up. _ The Railway Ministry should institute
an_ inquiry #s to the adequacy of the staff,
~¥eeping in.mind the efficiency of working,
‘1 am sure that if such an enquiry is under-
.taken, it would be found that the railways
aro overstafled,

" Theother day, my hon. frieod Shri

X would also like the Bos.. Misister 46~
find ‘out how much loss “is incurrediifs -
train is delayed by one howr, I am subs -

ject to correction when I say -that & traim
delayed by one hour means a loss of about *

Rs, 5000. It may be Rs, 5000 or Rs, 100,
But it has been invariable found that the
Frontier Mail from Bombay reaches Palghar
about 14 hours earlier and from thers, it
slowly goes on and on, snd we reach
Bombay Central about five to ten minutes
carlicr and on some occasions a little later
also, Whatever the actual quantum of loss
may be, there are about 5200 trains running
a day, and we can imagine easily how much
total loss the railways would be imcurring.
1 wish that the Railway Minister would give
some attention to this aspect as that we may
be saved from this loss, and this may lead
to this betterment of our economy.

Then I come to the question of stores
purchase. It is an open fact that corruption
is on the increase, [ would like to repeat
with some adaptation what Ghalib has said

about bewagoofs in regard to corruption
on the railways also ;

A ﬁquqﬁmﬁ!ﬁ m’hrtf
arfera,

T g e fred &

The stores purchase of the order of Rs, 865
million and now it has gone up to about
Rs, 3300 million, If proper supervision is
exercised and if proper care is taken,’
possibly there may be some saving and
better results would emerge. '-

Then, 1 come to the Railway Board.
‘Whatever the - position . or status of, the:
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«. > Then, 1 would fike to make one sugges-
tion for consideration. .If you travel in tne
third ‘or first class bogies, during the bot
soason,. you will find that the bogie is
botter than the atmosphere outside, There is
a research departmeat in the railways. We
have not had any report about it, and
therefore, we do not know what work they
are doing. The hon. Minister should sce
that the Research Depariment should evolve
a design for bogies which will be cooler
inside than what the atmosphere is outside,

Then, I come to the youths and the
railways. The youths are a national as set,
and it will also help in national integration
if 1he youth of our country are encouraged
to go from one State to another with as
much subsidy as we can give for railway
travel,

I would suggest to the Minister that
as far as the youth is concerned, their
organisations should be put on the railway’s
list and should be given ad hoc concession
for going to and from differont Statcs. Now
if any concession is to be given, it is to be
decided by the Railway Board ; I suggest
that the zonal managers be empowered to
give this concession immediately if it is
applied for so that we could encourage the
visit by youth to different parts of the
country, thus promoting and bringing about
the omotional integration of the country
much quicker, an objective for which the
railways will also be doing their social and
national duty.

 SHRI AHMED AGA (Biramulls) : T
am encouraged by one sentence in the speech
of the Railway Minister and that is that
fhe Railway Plan is a flexible one and as

© - and when new works are needed, necessary

“resources will ‘have to be found,

[°d0 mot wast to go into the
‘dleguisting features of the  railways.

My whole point is that during the Jast
25 years, they have not bean able to take
the railways to Jammu., Jammu did havea
railway comnection in 1947. During the
Maharaja’s rule, there was a survey condue-
ted which revealed that there were thres
routes which could be possible for a railway
line yig Jammu, not vig Abbotabid, which
would go up to Srinagar. But they have
completely ignored it and given the stock
reply whenever this question is raised by
the people, that the railway can not be takea
there. Does this mean that a hungry man
is not supposed to ask for food ? For the
last four years, whenever I sought - to. speak
the reply was : ‘*There is no railway there,
Why do you want to speak.'? .

The whole point is that as early as 1902
there was a survey conducted by J, Adam
and W, U. Weightman, I do not want to dis--
cuss the survey report of Adam and Welght-
man but so far as the report of Maj. Geal,
‘Bourbell is concerned ; he says that the -
railway could very easily be takem to
Kashmir and the route, be gave was this :
Jammu to Riasi 50 miles; Siroli Galli
tunnel 2 miles ; then tunnel to Amas 10
miles ; Culabgarh tunnel 8 miles : then
from tunnel to Srinagar 50 miles, “This was
said as early as 1902, Bourbell had sad
even at that time that it is possibie to
employ machinery and appliances to enabls
us to have a tunnel of 8 miles, Now we
are living in an age when man has Inded
on the moon. If it is said in this day and
age that it is impossible to construct an
8-mile tunnel, I simply refuse to belicve
it. | refuse to believe it. if the Railway

State  depends’ on the railways. ' Bi
raflway facilities are lacking there,

o s 5
Bsup. b . e R L . T

I would draw attention to only basic fact,
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fave, on the other hmd to export timber,
‘fhat for is carried by surface, Power is not
fhiere ; the power potential has not been
déveloped. We can not have small sosale
industries without power potential being
developed. Again, we have 8,000 sq. mfles
of forests. We have to extract timber from
them, That timber has to be brought out
‘again by those patrol-driven vehicles. Then
fresh fruit and dry fruits including all
‘other minor products add up to about
‘10 {akh quintals, and all these have to be
brought down,

i

MR. DEPUTY-SPEAKER :  Order,
please. This case of a railway to Srinagar
has been berore this House and has been
put effectively by many Members. It need
.mot be repeated.

SHRI AHMED AGA : 1 only wanted to
emphasise that aspect of the matter. 1
‘will not say any more. I thank you wery
much for having allowed me to say thatl
m hum in effiectively though.

SHRI SIJRENDRA MOHANTY
.(Kendrapara) : Mr, Deputy-Speaker, Sir,
the time at my disposal being very short,
‘I do not wish to address the House on some
- of the disquieting aspectss of this railway
‘budget, But I will begin by saying that it is
"really heartening that the railway budget as
"presgnted this year recognises the responsi-
bility of the railway—the biggest nation-
‘alised undertaking— in solving the un-
employment problem to the best of its
ability. In this context, I cammend the
_Railway Ministry's decision for undertak-
'Iu comstruction of over and underbridges
in a big way, The Railway Minister stipu-
" lates that the construction of a bridge will
provide employment to about 400 persons
“for a period of six to pine months. 1am
..sure this will go some way in mitigating
‘ ,tho wnemployment problem which is bed-
vevilling our national économy.

- . “Buot the Railway Minister has linked
" ithis programme.with the .ability of the
{Sinte Goveraments'to contribute 50 per cent
fofthe'cost. Sir; I do not know what is. the
.mumthmmmhmm
ﬂhydn will; m m wu ud:
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States asare not able 10 genefate’ enough’
internal resoutces for undertaking  thétr own
construction programmes will certainly ‘go
by default if they are not able to contribuie
S0 per cent of 1he costs. Therefore, 1 should
plead that at least sioch States ay are not
able to generate resources for their own
construction programmes should be shown
some concession by the Railway Ministry,
Otherwise, 1 fear their case will go by
default; whercas the States which are able
to generaie their own resources will take
advaniage of this measure, the other States
will find themselves in a disadvantage,

There is another aspect of the railway
budget: which secks to address itself to the
problem of mitigating unemployment, by
the conversion of smail gauge systems into
broad gauge. This is anothar of those
instant employment programmes which seek
1o solve unemployment problem in a rather
big way, The Indian Railways bhave drawn
up a 15 year plan for converting 3,000
route KM into broad gauge. But I regret to
mention that the Railway Minister has
turned a blind eye on the Orissa Govern-
ment’s demand for conversion of Nuapanda-
Gunupur and Rupsa-Talband branch liw
into B,G.

15.40 hrs.
[SHRI K. N. TIWARI in the Chdirl

It may be recalled that the Railway
Minister had promised to conduct a detailed
traffic survey based on the recommendation
of the Uneconomic Branch Lines Committee
of 1969 for the conversion of Rupsa-Talband
N.G. line into B.G. The Railway Minisiry
owes us an answer why this project . has -
been dropped and nothing has been menti-
oned in the works programme of the Rail- .
way Ministry for the year under review.,

Similarly, the . Committee on WVo-
econpmic Branch Lines had recommened -
the. rehabilitation ‘of the .track snd miling - -
stock of the Nuspanda-Gunupur. link, a0 that -
trains may rum at the. maximum speed of
S0 KMPH, but the budget is sHent on this, -
'I'hislxlnpm 10 the - mpect: of fegional .

@isparity about which' #0.. much - hes been

said and muuthkm 1 woeid
tavite the attention of the' Miginter- 3o the -
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m injustice meted out to. Smeu like \“pm.m is so slow that' I have my

Orissa it the Railway Budget. You will find
from ‘Works, Machinery and. Rolling Stock
Programme of the Railways for 1971-72
that thie Railway Ministry 1s going to invest
large sums of money in government com-
mercial undertakings, road services. You
will find that Bihar will get Rs, 35 lakhs,
Ponjab 5.25 lakhs, Mysore 23.70 lakhs,
Maharashtra 50 lakhs, Andhra Pradesh
30 lakhs, M.P. 20 lakhs, Gujarat 30 lakhs,
Rajasthan 2 50 lakhs, Kerala 50 lakhs,
Tripura 5 lakhs, Assam 35 lakhs and
Bengal 5 lukhs. | do not find the name of
Origsa in this list of investment. I expect
the - minister to tell the House why the
State of Orissa has gone by default and
why the Railway Minisiry has not invested
a single paisa under this Head.

There is another aspect to which I
would like to invite the attention of the
Railway Minister, Barring Kerala, Orissa
has the lowest length of railways in India.
This accounts 10 a very large extent for the
under-developed economy of the State.
Compared to other States, opening of new
lines in Orissa in the post-independence
period is very inadequate. In that context,
1 would invite the attention of the Minister
to the connnucd and pressing demand of
the people 'and Government of Orissa for
the construction of the Talcher.Bimlagarh
line. ‘We were told in 1970 that- this pro-
jected railway would be exiended further
‘to Koira Valley and then onwards to Ban-
spani, We were told that survey over some
_poriion had already been undertaken, so
that this railway line would be constructed
early. But 1 regret to find thatin the
present year's railway budget, not a single
word has ‘been mentioned about the
Talcher-Bimlagarh line This line is very
important for Orissa’s economy. It will
oconnect Rourkela and the adjoining migeral®

. are areas with Paradip by the shortest
‘possible route. The minister may kindly
enlighten us why not a single word has been
meation-aboyt - this line, about - which the

- - Rallway Ministry ‘had promised that con-
“. mtroction -nu.idbc undertaken soonmer than

oo hter
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misgivings whether it would be comple
even by the end of 1972, This railway
line is very important to keep the supply &f
miperal ore to Paradip at a sustained levaj,
If there is delay in construction of the
railway line it will not only hamper .the
development and growth of the Paradip port
but will adversely affect the ecomomy of
Orissa. 8o, [ would request the Railway
Minister to see that the construction of the
Cuttak-Paradip railway line is expedited and
completed by the scheduled time,

There is another aspect about this rail
link. Here the local people are not being
afforded any opportunity in the matter of
employment. The other day this matter
was brought to the notice of the Railway
Minisrer and he had promised to look iato
it, I am sure that he will see that in the
construction works that go on in the state
the local people find adequate opportunity
to work.
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"SHRI B. V. NAIK (Kanara); Mr,
Chairmen, in the very initial stage I would
like to welcome the increas that has been
proposed in respect of the fare structure,
The reason for this-I will try to elaborate-
is that in the district where I come from,
whether there is an increass in the fare or
there is no increase in the fare, the conse-
quence on the common man will be zero.
It will be zero because we have hardly about
10 or 15 kilometres of railway line.

SHRI N, K, SHARMA (Dausa) : Sir,
I would draw your attention to the absence
of the Railway Minister in the House,

-MR. CHAIRMAN : The other Ministor
is taking notes in his place. He has gone
out for a short while,

SHRI N, K. SHARMA : The usual
practice should be that either the Railway
Minister or the Deputy Railway Minister
should be here, ' After all, we are dicussing
the Railway Budget and in the absenco of
the Minister and the Deputy Minister it is
no use Members speaking here, All this
is futile. There ls no Cabinet Mlnlller

!tilvery urana

MR. CHAIRMAN : Eltber b Deputy
‘Minister or  the Minister - naou.ld u ’hm. )
That ls true, :

il hihia 8 w(m; |
wﬁ'f AT !m (-mrn)._._-
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SHRI N.K. SHARMA : There is a
Deputy Railway Minister. He should be
here. There is no reatson why both should
goout, Going 10 the bathroom can take
only 10 minusies; they can-not take half an

hour. You are the custodian of this House
while sitting here.

oft gow wit v ;. fig AT e
g 1. (smwem)...

o) gom ww QiR (@emag)
awiafy wgRy, wa gz & ff W ae
q g & OI9 &7 Fdqd Hy w¢wQ@ L.,
(vawsm)....

sit gow WA wemmw : faw AR R
&% Tgi 7 AN@A TG 4 1, (wWA).....

aawmfy e : ey a9 W) aw
7y wfgr 1 ag amm A {1

off gew wr wewr : gF A AR
&% 1., (wmwww),..
 wwfr Wi : W SNE TEA @
8 gt ww gw Qo ? oy sowga g fe
et @, wg ver g & F A
- R g e Fq‘ﬁﬁa't a1 fedt ﬁ'ﬁ\‘m
"__.m&m“tll v
' e gem ww www amwt
mMa (m}-._

JYAISTHA 10; 1893 (SAKA) ~ Railwiay Biidget

¥

g v o & A
w,  ww o meft W mt'-
oo (TR L :

 wwrafe Wt qurehn‘am&
q7 AT AW TRy mzlmﬂm
ffeg 1 &7 =g faar & fe fafreec @
fect fafaser w) agi 9T w@ar wigg )

wg griiafas oftigge Wy uf‘gum
fifag |

Q% WRATg wTEe mﬂw‘?mmzt

SHRI B. V. NAIK : Afier the diversion
of temper, coming back to the hard facts
of the case which [ would liks to make on’
behalf of the area which I rupr:wur.
(Interruption)

SHRI K. LAKKAPPA (Tumkur) : Sir,
the Minister should be present. :

SHRI B. V. NAIK :1If T may be per-
mitted to continue with my speech, if we
look to the railway map of this country as
well a8 the history of railways in this
country, we will find, historically, in 1843,
the trains started moving out of Bombay -
and reached upto Thang. It stopped there. -
Thereafier, it went eastwards and not south- -
wards. Geographically, we seo from . the -

Guif of Cambay right upto Bombay, thers -

is a rail connection, Thereafter, there s a
sort of a railway desert right from Bombay
upto Mangalore, And the whole of the
coast of this country is sort of girdled with -
railway lines, of metre-gauge, natrow m'
and broad-gauge lines, . '

MR, CHAIRMAN: Jir: & minwe

The Railway Minister shonld nots: M:

either he .should be present. or, in _
absence, the Deputy Minister. -lmil h
present here. (Inmrupmm

SHRI nmummmm e ""‘..

K to make it clear; Tt is - ‘not a Miunnf.--.

o ?;_'_-:j i here ljun wout out for. m
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fo snawer the call of mature. F thipk,
nobody should feel elated at the remark

. that the Ministers are absent, I think, wa
have to exercise a sense of restraint.

MR. CHAIRMAN : The position is
now clear,

SHRI HANUMANTHAIYA : I obey
your observation. But this must be wnoted
that the Deputy Minister is in the Rajya
Sabha as the QGeneral Discussion on the
Railway Budgot is going on there.

* MR, CHAIRMAN : The Members of
your party are also insisting...

SHRI HANUMANTHAIYA : Whether
i( is Members of my party or other parties,
woryone has to realise what the situation is.

SHRI B.V. NAIK : | feel, the complaint
ought 10 have been registered with to the
Chair by myself,

Now, let me get back to the point
whichl was trying to make out. From
!ombny uplo Mangalore, there is what is
called a railway desert, In the course of last
120 years, we have been able to build at
various stages, in this couriry, about
60,000 Km. of railway line. On an average,
it comes to about 500 Km, per year. But
the Railway administration in their Report
for 1969-70 mentions that only 125 Km, of
#illway line has been built. Just as one of
by colleagues suggesied that there should
b a perspective integrated plan, I do not
sbe any reason why we should not have a
sbrt of a perspective plan here, in the
cOurse of the next 25 to 30 years, say, by
the close of this century. I do not see why
we canpnot increase the railway line mileage
feom 600,000 Km. to 100,000 Km, by the
dawn of 21st Century. 1° make this serious
. iggestion because it will be a question of
fading employment also. What is good for
the part is not true for the whole. I fesl
that with such a perspective plan, it should
be possible to fill in the geps fist and,

y iy to improve upon it.

M'muda ofthemernof

,.ffu

MAY 31, nm

moolleqmlnbh-mn Hmhu )

_ MMM« m N
been wvnrdu how to imyrove [ find ﬁm
the question of expansion. of ithe ‘railwayy, -
the question of oxteading the mileage of.
railways or the Kilometres of Rnumys :
has been given a ' back  seat. The
hon. Minister for Railways has publicly
announced that it shall be his endeavour to
convert all the metre-gauge dnd narrow-
gauge lin:s ioto Dbroad-guage, 1 would
suggest that the question of priority should
be fixed in respect of the expansion of the
railways before there is a conversion from
metre-gauge into broad-guage.

16 hrs.

I would like to make one more point.
I see no reason why the pace of expansion
of railway has been given a short of retro-
grade status. That means that in order to
complete 40,000 Km., we will have to have
an increase by about 1250 per cent in the
construction of new railway lines, It will
mean 1500 k.m. per annum. In that case,
It is of foremost importance that these gaps
in the Railways, particularly along the
coast, which from the industrial point of
view and strategic point of view are impor-
tant, should be filled. This gap between
Bombay and Mangalore must be filled.
This is my. request.

SHRI T, BALAKRISHNIAH (Tiru-
pathi) : While supporting the Budget
presented by the hon. Minister for Rail-
ways, I would like to say something about
the local conditions particularly relating to
my constituency namely, Tirupathi cons-
tituency, Most of the hon. Members know
that Tirupathi is a hill-shrine...

AN HON MEMBER : The hon, M!nu-
ter is a- great devotee,

SHRI T. BALAKRISHNIAH :..the
biggest hill-shrine and the most sacred.
pilgrim centre in the whole of India,

Dally 20 to 30 thousand pilgrims Trom all
In that
way the Railways get major income through
these pilgrim visitors. Bat I am sorry fo -
say that ample facilitis have not been =
provided for tlmn pnlsrtm viliﬂu ’
Tirupathi, - )

over India are visiting Timpuhi..
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‘Ti:mthi upmi From Vijayawada to 'Tirus
.pathf trains' ‘are .ron. ‘That is called Triu-
‘qnalal- Bxpress. These'are run twice a week.
There is great need and domand to -convert
-these trains into daily trains instead of
‘bi-weckly.

. 1 had occasion to travel from Madras to
Tirupathi, 1 found that the whole train
was over-crowded and 1 asked why this is
so0. They, say, these trains are run only
twice in. a week—Friday and Saturday.
Those two days are sacred days for Hindus
and all the pilgrims who want to visit Tiru=
_pathi get into these trains. That is why the
train is over-crowded, Those who - have
purchased first-class tickets do not find
place in the first class compartments, That
is the difficulty which we are experiencing.
1 therefore request the authorities to con-
vert these bi-weekly trains into daily
trains,

Between Bangalore and Tirupathi there
is no broad gauge line. From Renigunta
to Tirupathi there is broad gauge line. But
there is no broad-gauge plateform, [ wish
to bring to the notice of the Minister that
many pilgrims, old and young travel ; they
are not able to alight from the trains pro-
perly ; sometimes they have to jump from a

:higher level to a lower level to get inio the
platfrom from the broad gouge train. There
is- & lot of difficulty which is experienced

by them on this account. I want that
immediately the platform should be

constructed...

SHRI HANUMANTHAIY&

It will

i 'Sl-lltl T. BALAKRISHNIAH : In many
places there are railway level crossing gates
" which are causing much of hardship to the
public. ' The ‘names of places ‘where these
. level crossings are situated are : Puttur,

- Kalshasti, Nayudupet aud Taduku. ~There
"are’ no'gate's men. There gates are closed

" - throughout the day. Unless intimation s -
©igiven ‘to the station - master, these gates will

.. mot bo opened,” This is causing much hard-
" ship, and- many. people - are complaining
-'.mudmlmiqm these  gates
Mww npgn.-__l lmu!d thmteu
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all these places, beenitse that will solve the
problems of the public and it will also help

-some unemployed peupie to- gwemploy-
ment,

SHRI HANUMANTHAIYA :

Have
over-bridges or under-bridges,

SHRIT BALAKRISHNIAH : Then, in
Chittoor and Tirupati, two overbridges are
needed. Tirupati is a pilgrim ccntre where
there is a heavy traffic, and Chittoor is the
district headquarters with heavy traffic, and,
therefore, overbridges at thaso two places
are very essential.

There is also need for converting the
Katpadi-Renigunta line into a broad gauge
line, Tbe hon. Minister knows very well
thet many pilgrims coming from Mysore
State are going by private buses and tourist
buses because of want of facilities or want
of accommodation -in the trains. and
because the trains that are running on. that
route are mostly express trains and generally
they ere trains from Bangalore to Madras
and, therefore’ they find it - difficult to
travel by train. If the Katpadi-Renigunta
line is converted into a broad gauge line,
then it will facilitate to have a direct train
from Bangalore to Renigunta. That will
go & long way to help the pilgrims also.
That will also help the public in Chitioor
district to have facilities for commerce and
trade and for transporting their commercial
goods like mangoes, tamarind etc. which are
produced in that district to other p&m-

LY C

SHRI N&NUBHA] N. PATBI. (!M
It is most unfortunate for the penple of this

Bcation, for introducing mew’

eoubu;!or-pmidm pwr
etc., but dus 1o lack of proper &t

tion travelling publsc are . nmgbhxo..t
'NOW

uneﬁ:uamgu Mu_mi-.w
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. Whenllmrdmmuchoftbamlw
Nhiuur regarding theft of overhead wires,
1 was really shocked, beause theft of over-
head wires at high voltage is not an
scasy job,. But this happens, according to
me, becanse most of the railway staff
including the RFF might be in collusion,
because it is impossible otherwise to cut the
over wires which -are at such a high voltage.

o ‘This is also due to the negligence of
the administration. 1If it not checked, ido
pot know where it will end,

The hon, Minister has stated that late
running of trains is dve to wire thefts,
chain-pulling, political agitation and other
things such as the inefficieney of the con-
‘cerned railway employees, In my opinion,
the railway employees alone are responsible
‘for the late running of trains. Why should
they give a chance for chain-pulling and
for political people to launch agitations or
“emonstrations ? If they take proper steps
“to prevent zll this, then I shall do not think
that such things can happpen.

.Now, [ would like to place before the
‘hon, Minister some imporiant grievances of
the traveiling public who travel from Baroda
#0 Dahanu on Western Railway, Thereis
. one train called 46 UP Baroda Passenger
which runs between Baroda and Bombay
Central, by which train most of the students,
" bussinesamen, office workers, and vegetable
. #nd wilk scliers come from Bmeh side to
. Surat snd from Surat to Bulsar. But | am

norrylomtlatthu train never runs on
fime. This can be checked from the con-
corned authorities. It always runs two
bours, three' hours -and sometimes four to
five bours late. The Rallway Users Asso-
giation, Merchants' Chamber and other
| esganisations brought this matter to the
sttention of the higher authorities but
iathin: has beon done. They got tired of
.u and at jeast started satyagraha at

hangaon station near Surat and Amalsad

ion near Bulsar, ‘within this cne month
_ﬁu! detained all upmdmmiu M

‘:' this onnh! bave been avoided.

la"?ua 1 Bave’ bm, nguuthnlp

ﬂm’ic.b‘h

_.llievlnculml been heard agd m.-'humdumumm

$lve this difficulty, for the last four
bgtmm mm:-mm

MIIITMG“

Railway Minister in W M o
extend the BuluhSam Shuttls - up-to
Dahanu ‘on Bulsar side and upto Broach on
the Surat side. I know of ' the . difficulties
of the people of this area. So many asso-
ciations are also approaching me lo get
this problem solved. But I am sorry to
state that nobody cared for my suggestion
and demand from the passengers of that
area. ‘Therefore, the people of this: aréa
are bound to resort to this type of agitation.
Again I would request the hon. Minister to
extend the Bulsar-Surat shuttle upto Broach
and Dahanu,

There has been heavy overcrowding in
the 22 UP Flying Ranee. I am glad they
attached two locomotives and 17 bogies by
which the problem of overcrowding is a
little bit solved. But these two locomatives
take more time for watering as a result of
which this train reaches late at destinalion
on up and down direction.

Tho Western Railway authorities have
requested the Railway Board to provide a
diesel engine for this train but there is no
response.  Therefore, I would like to
request the Minister to provide a diesel
engine for this train.

There is one railway station named
Vapi between Bulsar and Dahanu where
recantly one of the biggest industrial estates
has come up. The Government has
acquired nearly 3,000 acres of land for . this
purpose, At present, nearly 75 industries
are already working, about 250 are under
establishment and about 500 are on the
waiting list. “Besides. Vapi - itself s a big
city. People from Dawan and “Nagar
Haveli make use of this station. Looking
to all these aspects, there is a big demand
for a two-minute stoppage .of the .22, UP
Flying Rance, The People from. this are
aprroached . me ‘apd 1 arranged a meating
with the DS, DOS and DCS.. .. I had shown

_ thamxhuammlmwthm to. Arrsnge
- for the stoppage before. people. mmnd to .-

agitation. I would Hkuonputthhm e
tothl(idmmuthﬂ u;u m

N lmsimuh mmrmm
My . nedrest . rallway siation : hM




B halay g SYASTAN 18 GAKD Ry budgr

- Riilway. - Not & single fast or'express train

. mops at' this station. [ 'bave requested “the

Minlster' so many -times during my budget

speeches to lot any - express: or mail #rain

stop - at -this station. The passenger train:

comes after 8 to 10 bours. Therefore, I am
compelled to go to Bulsar or Bilimora to
catch the fast or express train, but nothing
has been dome upto now. Therefore, 1
would humbly request the Minister to have
this stoppage arranged at this station.

Lastly, I would like to say something
about overbridges. Looking to the expansion
of the Bulsar city, 1 would suggest that
an overbridge be thrown at Mogra Wadi
Railway Culvert and another overbridge at
Vapi Railway crossing. When there is heavy
traffic, that gate remains closed sometimes
for half an hour. As it is near the station,
when the goods trains pass along, the rail-
way crossing again remains closed. There-
fore, T request the hon. Railway Minister to
consider ‘all these matters and take proper
steps to solve this problem.

Lastly, I would like to request the hon,
Railway Minister to consider one thing,
pnamely, the amenities for the third class
passengers which are lacking. In the third
class waiting rooms, wherover they exist,
there is no facilily, for water ; there is no
facility for bathroom ; there is no facility
o Iatrines. In Bulsar station, for example,
there is &' third class* waiting room, but
there is no facllity for water and for bath-
room. So, I roquest the hon, Railway
Minister to provide all these faoiiitiu and
hdrl the tuvdl.{u public, -

\\nunwnu travelling, and ' when we
sce particularly the third class - coaches,
overywhere you' will find that there is no
_aufficient water, no sufficient Jight, and no
. sufficlent fans, and the coaches remain so
dirty that it is fmpossible to travel by those
coaches in the third class. Therefore; 1
_voquest tha'hon. Minister 1o see to this and
".provide as many amenities as thsy can-for
_'ihtklfdchupum

- Mr. . Chairmas; - Sir, before- I begin . my
-I.ﬂlmwwmm to the
- Hkillway Minister... 'One is: that. afier ‘two
' ‘posssof effoct, his  prodecessor: in the Raih

SHRI D, N. TIWARY (Gopalgan) :

g Niniatry; Stk M introdeed. 4

system' to reply to the ‘Members’ ‘points
which had not in the House beeca replied to
by the  Rallway Minister, That system'
should continue, All those points that we*
make here, if they are not replied to'in the.
House, should bo replied to threugh a
letter after enquiry. But that enquiry ahauld
not be perfunciory. Last year we notrep-
lies and - almost all the replies ‘wers' per.’
functory and they had not gone inio the
details, So, I would request the Railway
Minister to teke note of it.

SHRI HANUMANTHAIYA : I agree,

SHRI D.N. TIWARY : The second
point which I wanted to make is this,
Once, three or four years ago, the present
Railway Minister had raised the question,
at the party meeting, of late-runningof
trains. He was so vehement and had said
that either the running of trains should
be stopped or the timing should be in-
creased, so that the people coming to the
stations may know when the train is going
to leave, At present, these days, late-runn-
ing has become more chronic, The' trains
are sometimes late by 12 hours to 15 hours, '
and no information is given as to when  the
train is coming. That is one thing which'is .
very inconvenient to the ‘passengers. The
authorities compute loss of man-hours
when there is a strike in some undaruklur
people say, and the reports say that so
many man-hours have been lost. How
many man-hours are. being’'lost by ‘lmies
running of irains, nobody can say.’ .
work up to millions of hoars, 80, I request
the Raflway Minister, mow that -he is:pres
siding over tho dostinies of the railways, -
to take note of this, mdmtmh»m
ing of trains is uuppod

8ir, the railway is aick. ﬂlﬂl ln
doubt if the rallway is sick. It has lost ita

-Tevetue ; ithmninsinmdeﬂm!thﬂl

mpuw:muukmmnmmm
but in the whole world,; and nowhers ia.the -
world does any . undertaking .
many men, - More than 14 Jakhs ¢
employed in the Indian raflways,:: M!b
payment made to them runs to hendmds ol
crotes of rupees. :Ja: that: m

i there Is.a loss, . that 162 vy 'shade

ful - thing for.us.  Why . is:: theve &

..hpl?M .IIIO ni!m hlmlﬂllk

Mhmhﬂ? Mﬂﬂ.ﬂnh
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uu m.mer of eunn'oi
nesses 7 Firstly, lack of control by the Rail-
way Board and differential treatment of
employess, They do oot apply the circulars
issued by the General Managers or the
Board uniformly to all the employees. So,
thers is heart-butning. I made this .point
last year, but it was not replied to. Then,
thete is carelessness of the railway staff,
They do not think that railways exist for
the possengers, They think passengers
exist for the railways. They should koow
that railway gets money from fares and
freights. But the passcngers are treated like
beggars. If a complaint is made by a poor
man, -nobody cares. Even when people
holding important positions in public life
‘maks complaints, the reply is very perfun-
ctory. For instance, between Palezaghat and
Maheadru Ghat they run a steamer service,
But the coal is loaded when it is time for
the steamer to leave. It takes half an
‘hour, The coal should have been loaded
before the starting time. It causes great in-
-convenienco to passengers who miss their
conpecting trains elsewhere. Fourthly, there
is thoughtlessness in action. When one
trajp is coming, the connecting train
leaves, with the result that passcngers have
to wait for 4 or 5 hours, If the Lrain was
late by 1 hour or half an hour, I can under-
stand. But when just one train is coming
in, the other is leaving, causing so much
inconvenience to the passengers, is beyond
my comprehension.

' 'Then comes the hazard in traveiling by

.. traln. Bvery day there is some murder on

. this train and Joot on that train. It lm
‘become hazardous to travel,

~ SHRI HANUMANTHAIYA : That is
ooly in Bihar and Bengal.

mnucn N TIWARY: lfithhanlur
Mlﬁhnhuhmtm by the lhil_w;y
. Board ? In that part of Bihar which is near
- Assam, ‘there may be seme Naxalite
. m-mace, but not In the whole of Bikar, It
. 1s done by the goomdas and unsocial
" -clontemts.. Fifthly, in order ‘to . reliove-:ihe
- shikness ¥ou have to control the Railway
' -Board, you have to ‘change - the method of
‘- wiek 48 you have bﬂlhltlllmlbm
. mmhhmtm
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Wlut are the sick’-'

mmm uh

. Smuy there is: mmﬁmh the
railways, if you go to any. office .you wil
find that the failway employces are sot
doing any work. There. are just .geing
hither and thither without doing any work
and the wage bill incroases. -

Soventhly, pilfenn and theft in the
railways are increasing. Theft of coal from
the railways is proverbial. Everywhere you
will ind -theft of coal. Even the engine
driver will throw out a bucket of coal and
get one rupee, If you can check this theft
it will save you crores of rupees and your
coal bill will come down.

Coming to the divisions in the North.
East Railways, Bihar is in a very unfortu-
nate position. Everybody wants to take
liberiy with Bihar. The Railways in Bihar
have been cut into three paris, Some rails
ways come under UP and some wnder
Assam and there is only one DS office in
Bihar in Samastipur. If you take iato
account the mileage and load of work there
should be more of DS offices in
Bihar. Wo have been agitating for this for
quite some time. I have met the Railway
Minister several times and after arguing with
him for hours and convincing him, we got
nothing. Last year when | met him and
represcated the case he said that something
would be done. 1 do not know what that
‘*‘something™ is. You can very well give a
full-fledged DS office at . Samastipur. You
have got hundrods of quarters and offices
lying vacant there. Now they are lent out
to other dempartments = for occupation.
Their windows and doors are -being takeg
away by the village people, At the same
time, you are coastructing office buildings
and quarters at Samastipur, Why =ot
divert some of the office staff from Banarsg
aad Samastipur and have another office . at
Sonepur 7- Now at Songpur you cao - get
00 information about the railway irpins ig
that ares. 'Now we- are not able to geog
them because the lines are aiways: out . of

Now because of the in'ueu: divisions . .
there ja.surplus. stafl’ i some . aréas’iand |
they ape. thrown outor tsansfeired forihg. -
fuult: of . theic -owa.. All such:difficuliies
uudihaw&dedﬂthur:: "DB dﬁﬂ‘ '




.nmumuim another s o:lﬂce. Assam
bas four DS offices, even. though = Assam s
-smaller . than: Bihar, lm nmsrud;im
t hose offices to Assam. Buot what sin has
" Bihar committed that you are not prepared
to have even one more D§ office at Sone-
por 7 I hope the Minister will consider this
geauias long-standing demand and see that
justice is done to Bihar,

SHRI DHARNIDHAR DAS (Mangal-
dai) : -Mr, Chairman, the different aspecis
of the Railway Budget have been discussed.
What has interested me more is the speech
made by the Railway Minister highlighting
the socialist objective to achieve which the
railways must be run. He was, in his
conclusion of the speech, laying emphasis
on socialism. He has stated that the
railways are the biggest public undertaking
and, the refore, the best means of taking the
country towards socialism. He has said
that the success of socialism [is inter-linked
with the success of public underiakings,
This is the fundamental aspect to which we
have to give more attention. We have to
see whether the railways have served the
cause of socialism or have opposed it.

The Railway Minister was trying his
utmost to see how 1o close the deficit
gap of Rs. 33 crores but we are
to see how to bave - improvement in
the working of the railways. I think an
economy drive is an urgent necessity, The
Railway Board is & ‘white elephant. It is
indifferent to the people and to the workers,
Therefore it bas failed to get the co-operation
of the working people in the railways,

When we taltk of socialism, we have
10 see to the practical application of socialist
principles in the day-to-day working of public
undértakiogs. ‘Mich has been said’ about
pationalisation. When this ° Government
passes any measure of nationalisation, the
-people “have given massive ‘support to it,
_ Now: you have to show to the people that
‘these ' nationalised undertakings - are .really
_ uwlntthqpeoph nud thmohhe
m&u muu :
If we jﬁn M at !Iu
of ' the  Rallway “Board
o anpemlnthamp

- E
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annually each. This is.a big. gap. This
has to be narrowed down to the smallest
possible range ; otherwise, ‘there _is ao use
talking of ‘socialism ifwe do not uduca mt
laequllitr S . .

16.33 hrl-

[SHRI SEZHIYAN in the Chair]

SHRI HANUMANTHAIYA : What is
the reasonable pay for the members - ol' the
Ratlway Board ? ]

SHRI DHARINDHAR DAS: W
have to apply socialist principles in fixing
wages. A socialist pay structure has to be
introduced, There should not be much
difference between one class.of employees and
other class of employees—the topmost
persons getting Rs. 36,000 annually each
and persons at the bottom getting less than
Rs. 3,000 annually each. This gap is actually
causing al] unrest and non-cooperation of the

workers towards the authorities, So we
have to remove this gap. )
SHRI HANUMANTHAIYA : 1 agree,

What are your ideas of the pay structure ?

SHRI DHARINDHAR DAS : A ll:lcill
ist pay structure should be based on
productivity and the contribution of: the
workers to the concern having regard to
higher living standard. 1t should be need-
based. There is a parasitic class in all
public undertakings, 1f we go
record of public undertakings, we find that
this parasitic class i# to-the extent of 50. per
cent of the total employees. They contri- -
bute less to the undertaking compared to -
the workers but get more as uhtiu nd o
amenities tm the Intter. =

1am just uarim about the :pplinthn o
of socialist principles. This is the largest’
public sector  undertaking. So,

""hl
tho application of locillm prmcl;ahl Feim -’
that point of view, it s importaat
to know the gap of income or Illll'!'_m. i
diﬂm alnul oa‘ employod and’ tn rbm

.. Anothar mu i the miow E,dimlﬂ!r. i
JL Wh!u-nmuit m m-mhi

into ;ha v

it et
“show the way for all public uuﬁerllklndl
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tar ﬂu balanced development of our natjonal
economy on  socialistic  principle. The
Railway system is to provide such an even
intra-structural complex, but on the
contrary it is creating great regional dis-
parity which must be removed. In the
Budget, we have provided for electrification
‘of some railway tracks whereas there
are some stations even now with Xkerosene
oil lamp. 1 can mention the name of a
station, Tongla in my own constituency,
The people there are demanding for years
for a foot-bridge and their demand has not
beon accepted by the Railway ‘authoritics.
They do not pay heed to the just demands
~ of the people, So, I call it a stiff-necked
buregucracy. They are not guided by any
socialist principles. The Railway Board
must be moulded by the hon. Railway
Minister as the socialist cadre, Without

socialist cadre in the Railways or in our
~ public sector undertakings, the people have
now come to see that there is no difference
between the public sector and private sector,
These Railways are the paradise of the
- capitalists, the contraclors and all these
people. This public scctor should have
developed a cooperative sector in the railway
business, in the contract business and
other things. These are the two sectors, the
-public sector .and  cooperative sector,
quite  indispensable for Socialism, to
squeeze owt the private sector in course of
time. That we hmre not done,

an coming to Assam, I come from
the most backward region. It is not
only for the interest of Assam but it is for
the pational interest that the development
of that arca must get top priority because
that is the strategic area. Suprosing the
people of Assam are not able to strengthen
defence, it is the look-out of the Central
Government to strengthen defence and that
cannot be  done
more developed railway system there. This
regional imbalaoce is a danger to the
pational integration. To stop that, we
.. must have a balanced development' of rail-
" 'ways in all the regions and, paruco}arlr, in
Mwl.rd reﬁom like Assam.

About the Divisional Headquarters at
;- Wangia, his predecessor, Mr. Nands, assured
ihﬁpoophu Gauhati - that' the Divisional
mudquznmmlu be louud - Rmh
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without having a

<side we Bave B0 the SORMANt mp0Ace

and that was to be ' inaugurated on
2nd October last year, Uptill now, nothing
huhappeneﬂmdthnnsmd:mof that
work being completed.

9

The hon. Minister has said about the
uniform conversion of meter-gauge and
narrow-gauge lines into broad-gauge. There
has been a persistent demand from the
people of Assam for a long time for extend-
ing the broad gauge line from Bongaigon to
Gauhati first and then to Tinsukhia, All
these are simple demands. The reasonable-
ness of such demands has been pointed to
by the hon. Minister himself in his speech.
All these demands have been placed before
the Railway Minister by the people and the
Government of Assam, already and they are
still hanging in suspense. 1 request the
Railway Minister to fulfil these long-pending
demands of Assam. Thank you.

SHRI B. R. SHUKLA (Bahraich):
Before 1 express my views on the various
aspects of the spech of the learned Railway
Minister, I would like to congratulate him
on bringing a realistic budget, taking note
of the necessities of the situation.

As you know, Sir, the removal of
regional imbalances and restricting of the
monopolies is the declared objective of this
Government. It is necessary that regional
imbalances which are still in existence in
the railway administration should also be
removed in order to bring out social trans-
formation in this country.

Since the time is very short, 1 will only
put forth certain suggestions for imple-
mentation. NE railway has escaped unfor-
tunately the shrewd attention of the Rail-
way Minister in the long speech which he
has delivered before the House,

North-Eastern Railway extends from
Tripura region to. Bareilly, and Agm in
U. P. It runs closely. parallel to the
Himalayan Kingdom of Nepal and Bhutas. -
On cither side of the Railway  line there
are two wings of Pakistan, namely, East
Bengal which we are now prepared to call

- s Bangla Desh and on the west of it, there .
is Wost Pakistan, Theso two wings ane
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‘Therefore it is necessary that this factor
should be taken into consideration. This
line has got military significance, There-
fore, this line should be connected' through-
out from Assam and Triupra to Barelli so
that the movement of the military vehicles
and military personnel should be facilitated,

This line extends up to Katarniaghat.
Thereafter there is the intervention of two
rivers, namely, Gagra and Kaudiyala. This
railway line extends from Lakhimpur
district to Bareily in UP, There is a gap
of 12 miles in between, There is a project
called Sharda Canal Project under the
Irrigation Department. A barrage is being
constructed on this river and the guidelines
are also being laid down for the taming of
the river. The expenses of the construction
of this barrage and guidelines are being
borne by the lrrigation Department. The
laying of the railway track on this distance
of 10 or 12 miles would therefore not
involve any large expenditure of the Railway
Department. Therefore, it is my request
that Lakhimpur district should be linked by
extending this railway line from Katarnia-
ghat over river Ghagra, This railway line
should go to Bareilly and Agra and run
throughout, This is of economic and com-
mercial imporiance. The urea through which
this line passes is a vast arca where there
are timber and teakwood forests. From
commercial point of view it is important,
1t will shorten the distance ; it will also
relieve the strain and congestion . which is
the headache of the Railway adminisiration
because of constant number of chain pull

. ings and strikes, So I request that my
suggestion may be considered and this line
be constructed in time,

* There are a number of railway stations
_in my district—half a dozen of them—
" where there ate no waiting rooms even for
. the - third class passengers to sit. On
the .one hand,
" facilities for air-conditioned coaches and

~..they are trying to Tun electric trains and

- they are irying to dieselise the enginss, -But
on ‘the otheér hand, they - lw ‘not  providing
gven the bare minimum facilities .for the

" _stay of the railway passengers at the railway

mim, 8o, my suggestion i thiat whthout
) 'wm thkmmu be attended
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the railways are providing .

" the . pumber of first

/.40, w0 thet whetever may be the. imwtm.
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or size of the railway station the railway
passengers must be provided everywhere,
throughout the country, and especially in
the district of Bahraich with ' proper
facilities,

~ Then, I would like to pointout that the
district headquarter of Bahraich is sitvated
on a branch ilne on the NE Railway.” No
mail or express trains pass through that
route. There is one Jarwal Road station
which is situated in this district, which is
the only place on the main line. My
suggestion is that all the trains including
the mail and express trains should invariably
stop at Jarwal Road station, which is the
only station through which all these trains

pass,

The next point which is not of regional
importance is this, Concessions have been
announced by the railways for tourists,
My suggestion is that concessions should be
given for patients who want to go to far
off places for medieal treatment such as the
Cancer Institute of Bombay, the Sanatorium
at Bhuwali or the Medical Institute at
Delhi or to Vellore, These concessions
should be extended to them on production
of a certificate from a prescribed medical
officer that their condition is such that they
cannot travel as they have no sulficient
‘means for travel. There should be some
provision also for some concession to the
person who is accompanying such patients.

A lot of things has been said about the
corruption which is prevailing everywhere,
It is unfortunate that the expansion.of the
public undertaking has its concomitant in-
crease in corruption side by side. How are -
we 1o femove corruption ? ‘Let me give
just one instance. Whenever ‘there is any
_scarcity in any article or oommoa}ity.
there is always blackmarketing . and
hoarding in that Commaodity. . Szmulﬂy
‘the  corruption . in ‘the railways " is
‘caused largely by the ‘scarcity - of septing
accommonation.  or first class  bogies
or wagons, 5o, the solution ‘s, "to increase
classbogies, the
‘number of ‘wagons mdnnmbu of

 trains. If that is-done, ‘then it \hlﬂufom-'

.4hat the corruption in the. railways
he miﬁhnllul oa wry m extont.
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MR, CHAIRMAN : Shafquat Jung--
absent ; Shri Chaplendu Bhattacharyya—
___abnnt

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Mr, Chairman, Sir, while
1 have been just listening to the
speeches for the last two or threec days,
justice fails me to call our officers as
bureaucrats and Rakshasas, and therefore,
1 want to bring to the notice of the House
that they are our own with and kin ; they
are educated in the same schools in which
we were educated, They were oducated in
the same colleges as ourselves, Fortunately
we are MPs: and unfortunately they are
officers. If possible, we should ban calling
our officers as bureaucrats. This is the
legacy of the British days still lingering.

A7 brse

Railways have not suffered losses. In
- 1966-67 they paid Rs, 132 crores 1o the
general revenues. They paid Rs. 141 crores
in 1967-68, Rs, 150 crores in 1968-69,
Rs, 155 crores in 1969-70 and Rs. 170 crores
in 1970-71 (o the general revenues. In the
last four years, they have contributed
Rs. 759 crores to the geperal revenues.
Also, they have ' provided Rs. 100 crores
for the depreciation and development fund,
These are big contributions. If there "are
some loopholes here and thers, that can be
" brought to the notice of the mlniltu.

,should not call
‘whito clephant,  What is the crime thoy
/have _commitied 7 . There is 8 paticular

evolved and thoy are there doing

" iz work. : Tbo toal loss is 00 aecowat of

Ratlvay Budgst

the attacks ‘on the rajlways, destruction of
property, otc. That can be coatrolled by
us, Members of Parliament ; that should

-be our - real contribution.

Moreover, today railways arc facidg
keen competition from road transport. On
account of panch vael raj, every viliage'is
covered by roads and buses, tempos, cyclo-
rickshaws, ‘otc. reach every nook and corner
of the country. So, instead of going to
the railway staiion, people use -other ‘con-
veyances which are available at their door-
step, In Nizamabad, I am the President
of a cooperative sugar factory, We load
1000 bags of sugar per day to Bombay,
Rajasthan, Madhya Pradesh, etc. But we
do not book it by rail, because it has to be
taken to Manmad and then transhipped'to
BQ waggons, It takes time and meanwhile
the price fluctuates. If we load it in a lorey,
it reaches Bombay in 24 hours, Madhya
Pradesh in two days and so on. Thus, most
of the traffic nowadays is diverted ‘to -road
transport and that is why railways lose.
We cannot take raiiways to overy village.

In Nizamabad, which is my constituency,
there are two faciories. It is a sugarcane
growing arca and cvery day we produce
5500 (o 6000 bags of sugar, We burn the
bagasse in our boilurs, which is a national .
loss. We can make néwsprint and paper out .
of bagasse, but if 1hat is to be done, we
want something. 10 be put in our. bollers
insicad of bagasse. We require coal,. .If
coal is to be brought from Ramagundam to
our factories, first it has to be brought to
Hyderabad or Secunderabad in BG and then
transhipped to MG, This difference comes '
to about 240 miles. If there is a direst -
line from Ramgundam to Nizamabad--
somehow or other it is always being post-

poned—the bagas could be used for news-
print instead of being used in the boiler, -
For that coal has to be transported . which:

"requires a direct line and I hope the Railway
Minister will consider that. . At

the goods have 10 travel 240 miles wm@
Nizamabad from Ramgundam. With' the
construction of this lins the d.l.mau wﬂ! h
uduad to 100 mllu.

DR. mom’(w. m
time at-my. disposal being shart—only four .
uinm—-i wonldlih wmwm
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lpuk only two-or three |mpoﬂm pomu
After indopendence quite 8 number of native
States joined the Indian Union and of these
‘States two States in particular had railways
_of their own, one was Mysore and the other
being Hydersbad, I do not know what
happened to Mysore railways, but so far as
Hyderabad railways is concerned right from
1952, when [ happened to be the Minister
of Finance in the State, and subsequently as
a Member of Parliament here—I am here
for the fourth term now—every time I have
been urging that when the Nizam's railways,
as it was then called, was merged with the
Indian railways there was a surplus of
Rs, 6 crores and the Indian railways had
promised that this would be utilized for the
‘benefit of Hyderabad, It is nearly tweaty
_years now and not a pie of that has been
spent for the benefit of Hyderabad, One
-of the hon. Members from the Government
/benches bas referred to a railway line from
Ramgundam to Nizamabad in the Telengana
region. That was one of the earlier sugges-
. tlons. Another line was from Vizag to
. Ramgundam to Sholapur, which would cut
~#hort the distance, But nothing has been
“done so far.

Quite apart from this, on account of
the development of the Nagarjunasagar Dam
- facilities for transport of the products under
sthe dam by the railways is absolutely
: mecessary. Gundur-Kasipet and Hyderabad-
< Nalgonda and Gundur are some of the lines
swhich 1 would like to press because they
“have been pressed for by the State Govern-
sment for the past several years. Yet these
7Re: 6 crores have oot been spent on

'l'l'm the Telengana people have been
f enmlnnuully pressing for some facilities
“"{hiew have been meted out with injustice by
bahtha present Andhra State Goverament
“ap well as the Central Government, "It is
“igiot " maerely the present State Government
* ¥Put the Central Government is equally res-
- pomibhtor the present - position, including
.-the sailways. Would the Railway Minister
" m ook inter it, unearth these Rs. 6 crores
" vemd spend it-on Hyderabad for th inpmm-
wd thnilwﬂ s
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it always bappens, because bureaucracy. is

"the same everywhere, that the eémployees of

the smaller region - or umit .is not  given
justice, Whether it is the employees of
Mysore or Hyderabad, they do not get the
‘Decessary promotion or weightage of servjce
in the Indian railways. Sometimes they
are posted at out of the way remote places
s0 that they may not create trouble, .or

“people from outside are brought in, depriv-

ing the local people opportunity to get
employment. For a variety of reasons, this
has been the fate of the Telengana area all
along. Would the Railway Minister please
find out how many Telengana peaple  have
been employed in the railways during the
last twenty years in the South Central Zone
and see to it that this kind of injustice is
rectified immediately ? 1 do not think he
will attend to this because the same trouble
is taking place in Mysore also. Mysore
people came and told me the same thing.

The third point that I would like to
make out is that travel is increasing and
the railway is one of the methods for cheap
trave!l but the railways are becoming costlier
and costlier and they are not able to meet
the expenses. In all foreign countries they
are opening a number of tourist hotels
organised by the rallways themselves. People
from the north go to Madras or Rameswaram
and find that they do mnot get the type of
food that they want. Similarly, people from
the south come out to the north,
Kashmir or Srinagar or any other plm
and they do not get the type of food that
they would desire. In Delhi itself there.is
not a single good South Indiap hotel to cater
to the needs of the southern people, The
railways shouid open m hotels at tourist
centres and other plares. Wil the rdlmu
do this and see that it _does whatever is
possible to help the travelling public? This
is an important point vhlch 1 would m_
the Minmar to consider, )

- ‘He bas mentioned, qnltemiy.
&emnfb-mnhvllm
‘particularly - in- the -eestern zone, is ‘very
‘henyy, }hhuﬁwnthmdw. s 8
do nat want to go ‘into’them. . Corroption,

_stealing, ‘cheating—thess ‘wre - thlnm -ﬁéh
‘0o -nation- should suceumb  to, . & Hot
_'mﬂm Mwn‘m ﬁ“ﬁh




tbhih about. * The: ‘Public ‘are aware of
this and the public would like to suppost

- Hlm. 'Would the Railway Minister take the
public into confidence snd see 1o what extent
they can help him to overcome this kind of
a difficulty because we the public are the
losers uitimately ? He. has .not spelt
out what he is trying to do, I wish he had
suid this in (he speech itself, At least in
his reply let him . mention it so that we.can
give whatever help we can In that direction
and uy to’ help ‘him,
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17.27 hrs.
[MR. DEPUTY-SPEAKER in the Chairl
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#1930 ¥ a99F e fwar 9 fEa
& wmar g f& 81 1964 & WI
FHATA wfow & @ § AT IAF
ANEF T A | a8 HOAY T-ZF ATA HI
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2d &, afFT 37 &1 ad A gAY S
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ZEAHTFE § | AT g7 A fAA% qAF €5
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a9 & grar Azt fEar strar @9 S A9
® A W AE @IAr q@n g a@ q19
F2d & & JarET ¥ geadT & W@ 1

17.32 hrs.
BUSINESS ADVISORY COMMITTEE

FIRST REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT  (SANSADIYA  KARYA
TATHA NAUWAHAN AUR PARIWA-
HAN MANTRI) (SHRI RAJ BAHADUR) :
1 beg to present the First Report of the
Business Advisory Committee.

HALF-AN-HOUR DISCUSSION Re.
REPORT OF COMMISSION ON
CAR PRICES

SHRI S. M. KRISHNA (Mandya) ;
The automobile industry in the country is
one of the most pampered monopolies. It
has ruthlessly exploited the sellers’ market
prevailing in the country, With almost
impunity, it has turned a deaf year to the
consumers’ needs as well as its obligations
to societly 1 sometimes wonder if there is a
conspiracy hatched between the Govern-
ment of India and the autombile manu-
facturers, In the last decade, the price of
passenger cars have incerased by 100 per
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In the last 18 mooths, sn upward

m of 'prices has taken' place twice,
w.,mmm in’ the situatiod ia
the country, Even a j:mtanfonrwhnh
could be sold,

A study group under the Planning
fomniglqa sdjih went intd the, needs of
démands for passengers dirs in this. sounty
‘hu gstimated, that in . 1973, the annual
dorsind would- Yo' to the tune'of 75,000
cars. As of Deo. 1968, thers was a backlog
of . demand. of abont- aom ‘can nnm
eoumry o

Sir, - the 'Ta_riﬂ‘ ' '.Qommiﬁ_lon was
appointed by the Government "in: 1968 and
they went through the whole gamut of the
price structure and the cost structure of
passenger cars in this country. They have
made certain tentative recommendations,
and even while the Government was studying
those recommendations, an ultimatum by
the threc automobilo -‘manufacturing éom-
panies. in this country was thrown, and
they said regardiess of the fact whether
the Goverament is going to take a decision
or not, they aro goingto raise the prices
of motor-cars in this country. The Govern-
ment for once showed the cournge of ' their’
conviction and put their foof down on those
automebile manufacturers, but the Supreme
Court had - to -intervene because the manu-’
facturers moved the Supreme Court. The
Supreme Court advised the Governnient to
appoint' 8 Commission with a former judge
of w high-court as' Chairman, a chartered
acoountant and an. automobile engincet as’
members, to go into the cost mmmof
pmm cars in thia onumr! )

thedluwi&m price nfrucme

!uyourmiuhn to quote one of " two '

paragraphs from the sreport of ‘the ~“Tariff '

Commission, just to ntake out u -case™ that "

st.:the. simatioa thet i prevedling o thiy
e

mw.im-u&_l

nmam:mwm Carmmmpm m

all { two others for  having worked
'Muwlmmmm
.ibe remaining five -flad ﬁei-rplm
-4n the. middle. -

I _an,cnq.qf, Hindustsa' Motors,
satisfactory data for: mapufacturing
cars were not available to obtain

. the. desired. apouracy  .in. costing.
Its record of jssue of raw msterial
and . utilisation _as against the

. number of, cars manufactured was

.. not at all kept. Bven in respect of
the purchase. of material, data
was not available to indicate-the
rates at which a particular raw

. material was. purchased . from time
to time in_order wmin at.an
average rate,”, ' -

This was the situation, and this is. the
situation which is pnmﬂing in _mest of
the sutomobile manuficturing oomniu
in this country. How can we arriveat &
nitional consenus as to what_ exacily is the
cost ‘structure when we are flooded with
demands ? For ‘example, for an . Ambassador
car put up- on the roads wwmhm“
pay Rs: 250007 'How many of us.
anyinthlsmmym nfmm
ﬂtiliﬁn’kvhlchhmnd ‘a8 Amwt?-
How'can we afford 10 buy that
Rs. 25,000, ‘Today, the licensed
is'to the -tune of 35,007 cars a Mﬂ
lu.hmﬂndomand of 60,000 to ﬂ,m
a year,

' «uumw-mumm
‘that this cac has besn manufagtured
st a chigh intriasle . et O%es /&
. _pumber of. yours:.sad: she;

'_mady lies 804 . ;40 ek da
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- gost siructure. An-alternative has,
therefore, tode. found for fixing

the price of this car by
'~ the adoption of some other
© principles,”

On overy car that is manufactured, the
peroontage of taxation is as high as 46
per cent. I do not wholly blame the
sutomobile manufacturers, even though I
fx the responsibility for deteripration of
quality at their door. But I am not
prepared to absolve the Govenment of its
own responsibility,. They will have to
think in terms of bringing down the price
of car, becavse car is no longer a luxury ;
it is an absolute necessity today.

In 1969, Japan sold about 3} Iakh cars.
in. their country and about 8 millioa cars.

outside, as against 36,000 cars we manu-
m_:uud ~ Japan is starting a plapt in
Hungary and Poland. What is our Gavern-

ment contémplating to do 7 The small car.
prajoct remains as illusory as it has always.
- been. ‘Millions of our people are thinking.

tba} the small car project would materialise.

uﬁmmt gaing to soacumb agaia - to

the dictates of automohile manufacturers.or

will they muster cnough coumge. to take.
3 units and nationaliss the

over the
. industry ? The high price of spare parts
and components is also responsible for the
. high price of cars. Every type manufac-
- turing company is making a2 minimum of
70 to 80 per cent proﬁt If. the price of
_tyres is- reduced,
mhnufumwminmm

' I would like Government to spell out
without - mincing words * when they. are
" starting their' public 'sector project. They
- have:beon' megotisting with '8 or 10 com-
-panies-and 3 believe 5 ' of them Have been

. asked.to send'prototypes for “téstilig under

_ mgged:Indiun. condttions. “We  dre sick of

. dry -asstuvances from ministers about the

. semafl.coir, F'wamt.an asgurance with a view

to implementation mmmm:bom -

: u.p-m eector project.

w“(m) feget

mw Sy ek v oy WA
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then there can be a.

nM
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MR. DEPUTY-SPEAKER : Don't raise
it in the midst of this.

SHRI JYOTIRMOY BOSU (Plmond
Harbour) : The trick in car price is
inflated cost of production. Suppose they
have 20 radiators. They deliberately
damaged just alightly 8 of them and sell
them. as scrap for the metal value. If a
new ope ogsts Rs, 150, 1 can got this
slightly. damaged one for Rs, 110 end by.

in their books of mm, uashmu
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'Mmuamumhiua ‘in this

you any idea to natiobalise car production ?
Thirdly, you must give .an assurance that
the production in future would be only in
the -public: sector, -as you . have  yourself
resojved in yowr industrial policy resolution,
and that you wili not mule m own
mo!nlion.

" 'SHRI K. LAKKAPPA (Tumkur) : The
manufacturers of Fiat, Hindustan and
Anibassador, the capitalists of this country,
have put pressure on the govérnment and
made them to revise the price of car up-
wards all thase years. It has been mentioned
by the World Bank that the cars manufac-
tured in Ind‘a are costlier by 120 per cent
than 1hose manufactured in Europe and
USA. Yet, the capitalist automobile manu-
facturers of this country have been violating
the labour laws, . pressurising and cheating
this government and making them yield to
increase in ‘prices. The big business sill
have influence with high-ups in the Ministry
and that is how they are able to get a price
rise whenever they want it. The capitalists
arc also trying to sabotsge the small car
project with the help of their influence with
the high-ups in the Ministry. Taking all
these facis into consideration, will the
government ensure that they are free from
influence of the capitalists and that all
future production of cars will be in the
the public sector or, betier still, nationalise
all the existing automobile plants in the
country ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (AUDYOGIK VIKAS MANTRA-
LAYA MEN RAJYA MANTRI) (SHRI
GHANSHYAM OZA): Mr. Deputy-Speaker,
Sir, this half an hour discussion arose out
. of an answer given by. the Minister to an
Unsiarred Question, The points raised by
the hon. Member for raising this half-an-
‘hour discussion are these, He has said
that nothing has been said about the inter-
ference of the Supreme Court when the
Government are considering the report, As
the House very well koows, the matter is

.'tmb ‘judice ; it is before .the Supreme -

ﬁmmﬂmiamﬂnmmmm
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in tatins a decision on the recommenda~_

tions, no inquiry regarding the raising of”

prinu—-—a.ll these  matters. are sub judice.

. 'The fipal hearing is still to take place. in !.he.

Supreme Court. After. the  final hearing,
1 think, we will be competent to discuss all’
these questions, As a matter of fact, ] was
happy whea I saw that the hon, Member
strayed away from the points ho had raised
and went to some other poinfs of general
interest—I am very glad about n.—thoush
not pertinent,

The projected demand of cars "as put
by the Planning Commission is about $0,000
units in 1973-74 and our present pmduetion
is 35,000 units, Therefore, as the Howuse
very well knows, we are putling upa plaht
in the public sector. For that "we have
invited offers. We received from as many
as eight companies from abroad out of
which nearly four or five were straightaway
rejected about the rest we are entering- iato
negotiations, We have asked for further
details, Some of them have given a -reply.
and some of them have not replied. We
are going to take decision as ecarly us
possible so that this backlog, as has been
pointed out by the bon, Member, can ‘be
clw'ed

SHRI P, K DEQ {Kllﬂh&ﬂdl} WG
have been getting the same sort ol‘ réply
for the last 20 years,

SHRI GHANSHYAM OZA : Cars can
wait in a poor country. After all, resources,
both internal and external, are limited and
we have to fix certain priorities, Now we
have decided to put up a piant in the public
sector and we will take a decision very.
shortly.

SHRI1 R. V. SWAMINATHAN
(Madursi) ; Within three months ?

~ SHRI GHANSHYAM OZA : We will
take a decision appropriately when we have
received the riplies from all the ﬂrtu
abroad. We have still to await m :
information from the parties which hlﬂ

mdnhe offers, -

Wemputtimnpm the pﬁmé m&:
.also a plant for-50,000. ‘units, - That also. we
ﬁnmmmwaﬂlyumbh '
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[Shri Ghanshyam Oza]

About tyres my hon. friend put a perti-
nent question. The price of tyres is also go-
ing up and it adds to the cost of motor cars.
That is why about tyres also we have added
to the capacity of the existing units so that
they can go into commission immediately
and produce tyres.

We have also issued letters of intent to
private parties who want to put up new
units. By 1972.73 we are sure that we will
be able to fulfil the requirement of tyres and
tubes for cars. Then we will be able to
check the price of cars which, as my hon.
friend says, is not quite commensurate with
the production cost,

Then, my hon. friend has paid compli-
ments to Government by saying that once
in a while Government has been bold
enough to fix the prices, It is true that the
manufacturers have taken unilateral action
and fixed up the prices, We put our foot
down and said that by a statutory order
the prices will be such-and-such, Against
that the parties have chosen to go to the
Supreme Court. The Supreme Court is
seized of the matter, According to the
orders of the Supreme Court an inquiry
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commission was appointed. The commission
has submitted the report. While the
commission’s report was being considered,
the court passed an interim order fixing the
prices, The matter will come up in August
and after the final order is passed if, accor-
ding to the final order, the prices are fixed
at a lower level, the manufacturers have
given an undertaking that they will refund
the difference to persons who have bought
cars from them, So, I think, that should
allay the fears of the hon. Members, Since

we are going in a big way for the
manufacture of cars, both in public and
private sectors, it is a ftransitory difficulty
and 1 am sure, before long, before 1973-74,
we will be in a easier position and we shall
not have to worry so much about it,

1 am thankful to the hon. Members for -
saving me the embarrassment about entering
into the field where the matter is before the
Supreme Court.

MR. DEPUTY-SPEAKER : The House
stands adjourned to meet again tomorrow
at 11 A M,

17.56 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Tuesday, June 1,
1971|Jyaistha 11, 1893 (Saka)
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